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Supplementary Note

Chandni Chowk constituency is one of the constituencies of walled city area
of Delhi. The water supply to this constituency is under command of Wazirabad
WTP and source of raw water to Wazirabad WTP is river Yamuna. The water to
the localities is supplied primarily through UGR and BPS i.e. Ramlila Ground and
Subhash Park in addition to numbers of tube wells in the locality. Most of the
localities are thickly populated having narrow lanes. Water problem occurs specially
during summer season in some of the area which are situated at the tail end of the
distribution network. Sometimes in recent past water supply was affected due to
rise of ammonia level in river Yamuna resulting in less production of filter water at
treatment plant or whenever there is no supply could be made from Wazirabad
Water Treatment plant due to some repair work of rising mains carried out due to
damage done by METRO while carrying out their work.

To mitigate the problem of short supply at the tail end areas specially during
summer season, efforts are being made to increase availability of water at primary
reservoirs i.e. Subhash park & Ramlila Ground UGR's besides some maintenance/
repair pertains to Subhash Park UGR/BPS. Moreover there is a leakage in the
triplicate main which is feeding to primary reservoirs, is going to be plugged shortly.
After completion of the same, more water will be available at primary UGR's
which will help in further augmentation of water in short supply area. As a long
term measure a project is being under taken under JICA and it is being proposed
to supply 24X7 water with in the walled city area of Delhi.
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DELHI JAL BOARD
Varunalaya Complex, Karol Bagh, New Delhi
Assembly Starred Question No. 62
Ms. Alka Lamba, MLA
Dated 24.11.2015

Supplementary Information:

Penal and incentive provisions have been made in the Delhi Water & Sewer
Tariff and Metering Regulations 2012 to promote implementation of Rain Water
Harvesting. Details of provisions are given in supplementary information.

(i)  Plot/Properties which are having area of 2000 sqm and above, having
installed functional RWH System or Waste Water Recycling System
shall be granted rebate @ 10% in the total bill amount and 15% if both
the above systems have been set up and are functional.

@) If the Rain Water Harvesting system adopted by a society then the
individual member of that society will be entitled to above mentioned
rebate in water bill.

(i) The area Zonal Engineer or such other suitable agency as authorized
by the Board will provide a functional certificate in respect of the above
systems mentioning therein that substantive portion of the plot/ property
has been covered as far as Rain Water Harvesting is concerned. Similarly,
he will certify that substantive quantity of the waste water generated has
been recycled by the consumer. A certificate with regards to the same
will issued after every six months.

@iv) Consumer of Delhi Jal Board having a plot/ property of size 500 sqm
or more shall make provision for rain water harvesting covering the
entire plot area, within one year, in case for commercial / industrial
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property and within three years for residential property regulations from
the date of coming into force of these under intimation to the area Zonal
Revenue Officer (ZRO). In case, the consumer fails to comply this
provision within the time limit the tariff as applicable for the consumer
respective category will be increased by 1.5 times till the provision is
installed.

Sd/-
Director (A & P)

Delhi Jal Board

gell oTqhT @wal : oreme off, § 4 guem wEdt € R 24 w0l
d fpaw "2 ot @ gwg & AWl 7 SR AW & a1 §Wa R
7w gy e ¥ fF @ & STMeR W@ ? it oremst Sft, diww
J ol ¥ BE 4 I GIE UMl Gl AT T BE 6 I SR @
393 § TSH UM B AR A 93 Ted )| al A e ? 24
g A o @ arig # fhaa w2 ol Ram o @ ¥ el w®n W
2 g¥g ok TH HT?

THed U S WAl orege HewRd, & 8% & S-S g9
giar & Rredl e ga e Quee @ et iRy ok e T@
gt & ot sRmRa @ 3 FEe R SO B e Ruawe & e
T &g @M B F uar & B b &% # ot fkaw a9 omar )
F gq A& 8 fF UMl @ U S-S TR HEl R A« gae
df e el We W B it g9 REw § W 2@ QoS 9% 9t
Ugd O 8| SR UH & §HT U¥ UMl 3d € o Y 9gd AR &%
8 ® A &€, &l gel Sude & & urr ¥
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e8] HWEGA : @l St one more supplementary if you want to

ask.

gell oTadl @raEl : 3E 8 | feaw 82 ot @ w @ ¥ 9§
|

Qe TG Sl WAl @ ofHe Heed, & a9 7 S-o T 8|
®E 2 g2 ot ) @l 4 52 ot ¥ @ &9 & Raw @ v &an
T OMR oUal gt &t =ilRu &hff dt @l ot gt gt Suds
HA 3|

Y HEIRT : o REY I gwibedt 2we™ &t & A S
T | T o 3@ ol ol sRgws & Siegls u¥| &, %de e
Sl

@, BdE RE . @ 6 Teeg 9T R @ e A B oan
I T % foU B yeR @ Reelt @& ofaw it 9 &1 s
T U #ERE B guRe @ T & qeEE g el R @ B
IR ? R A} ¥ Al d9-ae 8 CRIw A ® SR Wer 9RO’
fhamt gofoTR ST@EiE §9M arer € fuar " off SaM Bl B BR |

q¥ed Ug S| Wl otme welew, a8 a mwided d@e-d@ig
99T O T g Sl ¥ i Wed Wi+l Wi & o ST g AT
AfpT TR WA ¥ F A ouml Sam GEar § b Relt sweEE g
Reelt & ot & Suderar oM @ fow ok Rraer ot €, @ "= @t
& e, a9 T & @ W T oMUA I@m ® 6 EReT @ wie
/A FAET H Wi B, a9 F T d I8 W G AEE &) 'R
fUsd & 9 78T 7 & wa T ol gy R usw Romm # sHfREgd
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CACHTE I | B | ) ol ) O T e A 1 | e | 1
e &1 QT A9 SEET AT’ OSEl % UMl Ugd SU| JOlelR ST
T a1 @ ¥ g 9R # oft| ous wriRdt § S der dede wie
? R diftEr fErR & & 49 diede wie @, gt 7 aWl ggEm
H A T AR W B gmEsr & omg 1 & @ § s
®E &= 4 gt @l St Tk Rafy € Sl @) Sl e @ SeerE
®E BT T/ R| GG

AT HEGH : GaelE St o €, Wie, WRES o, gid|

i GRY YREN : W ga ae EEReT & deid € o
qEied, Usd [umd & ®S @ areX SdReT fhHl-fhEr S Iuwe gr
gt at arex sTdRET & fou ®n Re Soae & FEy 3 o @
T % a umsd ®s § aeX TERST @ Wic @ % ? g A@l ar
T Y T HIA B HUAT BT ?

e Ug S| "l : St E, ued Rume @ %e 4 s a R
9 ) THEn 3§99 ¥ o fF a9 Al A 9 dfed SHel AR
T8 & Ut ft ok Sgd BIE-BIEI UNT & oM W HE &l FAR,
TE &R, 99 &9 R| a1 Y O SUwe TE st a1 e drRu
3 gMe 9 A& Bkl | oW W R wE ¥ S A3 MEsAn g
g, oud fug® TR oe % & 9’ dl 39 YBR &1 MHi &
HET THhd T |

T HEEA : Uy e 63 Y omeyl gmeR S

i omeEet TN @ orme Sft, oMU ogERY & Wed ST 63
ed 2
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N ARAT U9 i [ WAl g€ gam @ ga e

(F) FN HR 4 TG99, 2015 H ‘TERA ® =dqT A FO AT
1 O 6 ¥ & B g & godl HI [, W Ug qiuER
® TR b R H BW AEEYU TSR H SEG §;

(@) gdq™ | STEESt dsl B STl @ -FdT ve oferR
A T,

(1) THR BRT A &5l #§ [T I9 I GuER & &)
oM @ [T w1 U™ fRd o1 W OE

(I) Yld SITHAE! &g | STNHaSl ®Edal 8k Il &1 U
W%,Gﬁ_{

(3) ®M 1 8 6 af & NP & Toal & SfId TRIRD, AR,
HUE ok amihTe-onfe e gifad @& ¥ et waEn @
T e § TER B HE YE WBR b AR & ?

ARl Td 9 [Ge™ W= (S @69 FAR) s "eed,

g9 HET 63 B IOX WA ©
(@) it &)

(@) adam & SIEaEl ®sl d S @ e dive omerR R
AT 81 7 A /1 9¥ & S=al & O, 1 9% & 3 99 & gl
® BT T G@HT A9 e, Raast, dian °q1, Yard, sadr qdr Getie |
39 § 6 a9 & STl &l UBl I WHET AW gredr, Raast,
g1, A, gAQT 91 A€ H1 AT 39 §T FHAT oA, THE HX |
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qeerett aur Tt AfRArSi @ Uel g WM 99 gfen, Raast, &
g1, Jad, @Al a1 gag B AIal 39d §¢ BT O, §%hE HeX |

() SEEr d=l § RT I d/ 9WER & &Y 9o & oY
= g feg o w® O

(1) gddEme®s 7.00 It  9.00 T d% WA TEEAl TS @I IH,
Rrad amnfaal & fawo g wiow R fear @ar ?, @ & et
¢ Prog 9 gae w@war @ MR AoEsl @ SgER ' mr s M T
feror @t gfeanr & FaEe &) aG@ )

(2) @A @ TOERT B AH B D T gEA B 1 FFILAT
4 9| 99 S 9 P Semd oW FIITel 5 &Y & MR ®)

(3) HAMETSr & AWM Usw URIAGHT STRBRT FRT JALmEr o
9N T U] ST Gl b ARl T & SHarsl § v
o™ Al R

(4) & uREeET d duER & MuiRa desi @ gEied &e
% T g% A 4 2 A« &1 JWNLTEl d 9T STesde B Al
™ ?)

(5) geaea @ SftmiRal ERT W FEw @ IRE @m & awd
A & AT § 2R W B [T 9 S g

(6) zod oIfaRed THI-T9T WX T TAAU T HeAIBA d RUle
& MR W W Ay feRa e o e ) Red dad, e @
g AR geited & Wt ey em wEm o W@ R
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(F) yd% ATl &g ¥ SISl &edl iR STl &l g
FFT‘T‘T‘I:7%|

(¥) 9Rpd 919 [THM ORAGHT 99W 9Rd @R &RT JEiId
T B BRU IR B R-FEIN B AR (T WHR FRT @ ol
TE 2| 39 AT B AN 3 | 6 a9 B gl Bl A @ qeAq
g Shd oRiR®, AFRe, 9IRSk amiie-ontdes faem gifyad
B B TR Ud Nem geE @ St &) RBEd gur g e g4
farem & foq W= "reEsEw (ECCE Module) dar forar o 8 Rred sk
R®, AFRE, WE ok amiiTe-eniRie e ghied w9
urgad oER fafr e iRt &1 wwEeE R o R s
siata gt weeT & oy ufdtewr Ram s T @)

el HElRT : gwiwed omest i

ofi omeel IMEN : ormw wElRw, ®T A ST gAM @ wR B
% Rel weer § o SHaEl deX b € iR &1 &R &1 37
S T @& oM & BE AR )

ARt Td ST FRB™E WE : sE§ 11000 AR B & iR
FY-9Y T Ual Go@al AT BiE GUEE ReHsIE Aol € uw W
U@ SET ¥ @ SHd MR W Y Bx WMNG #HA @l FieT
#f 2

st omeel N : @ WA ¥E W ¥ T oAl Reh d
St @ 11000 FAL G S T W@ € 9@ W T 999 S S §wen
T 39 emanedl A ot ¥ fF S 9wl W oemHarsl dex d S g@e
g Sa ot aEaEAT € 39 diE 8@ St Sqat guie fear @ oat
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BB 6l USAl 36 I9@ § d QRI X8 S@HE i Bl sl B Uil
g df S Y AT 3 RE B UARHS] 9o B BiE [QER & IR
&I ?

At Td g @™ wE o ShoE, e Rema ) ond oW
& TR WeR ong ff @ 49 Rurdde & gawR @ gur a1 6 g,
g a1 | R iR g T dea § O diuw e & off 8% 9«
g Mt, @ R fmm gem W1, Sidl 3EW @® gRumH gme S|

Il HElGT : g W S

i ol W = oS @ Bem e @, B oA @
frerar &) @ R 3@ 99 B dARY 9 TEd © b A9 wE &
TWE & @ Bear & @ & e a1 g5 S 38 g W fER
#W W TP amr &9 A S-S qisidl S-S avE & @l
3 95|

A U 99 GEwE W oEd 9w w2 9w
g1, ThE AeX ¥ BB At & A WIH H gert ® iR 3EH o™
St orfl Uogorlt onfl z@e de¥ ff W gOm ¥ SR et & gHe
S ot QaRT HN | ulkar a@ @ T SEH Hl waue b & aife
3 SR oTesT de® @HT | @)

I HEGT : S SeTadEr S
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i A TN : owmw wERE, § oUR WEw q qEEd
Tt St & gur ardr § 5 B ot sieardt deX gw @ § g
9N ff fqgm " #, 47 U A fo@En @ ok ot Y Sl
TEY B AT SEH § 80 WA Al W & @ W § &R
dar gt Ree & & @ &, o o U omu wm #ew ST W@ ¥

At Td 9 R W= ;. oms Weew s & R
o ff # e U ot € P &Y @wl W " ¥, @ orEw wmr
¥, 980 R s= g A8 § A9 qeudr S @ fJge aar ®
Th-3l ¥ A1 3EY T o & §ahd €| 3= sdmn ? % @ Fitew
Tl @t g=l @ v@ & T g @ Rurdde @ fedl et o ar e
et €, 3 IRMBH wd § b A &g g@ ® § fean &
gq W@ ¥ ok @l IRMEHyE A8 & o It R SHe A oTR
Tp ff 9 ood @ Brer @ QR gve 9 39 SiSidiet #t ads
® 3N SHD REAT® BEAT BRATE B ST

A HETT : U G 64 S WA HRAT S

fl HEAT MRAl : a9ae oTeAs HElRd| AEAE S ged 6w
64 UEd T T UdeT WAl IE AW B HUT BN [

(®) @i & ded S qA &A1 B 24x7 T TG B B
®E @dt T e & oFr gRfwdr ofifse e mam ®;

(@) ®1 I8 99 ¢ & Up oda §Ed SHEe 9« 89 ¥ §aw
AEA oM @ gafyd SEdE O auf @ disd gel 8 ok

(m) IR e, o SH@r adqa Rufa w@w ?°
qHded WAl oAw "eERw §AW A. 64 @ SR UEA ©
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(%) ®TFE & B 34 & gsd SHAB! SUAMNIT JediwT (AT
TAQUIE) F T T AT qAT HEI-HAY WX ID BA BT GHNET Bl
ST,

(@) Reehl o G S i &= & el o o el & fog
gy Hay @R de-iel &9 § Sied & [0 Iudsy & qur 9 e
qAd ERT SIgAM off & ST get ¥ g'l deX @gd Sed @ g
& BT @ T ol d AE TR AW g &% § AN sreieRE
HIATE Higedl Seia-Te, Rassl T dur Raget s ’ Hiaw @
SeM @ [T Wil WM @ S gel @ 9Reg A A ERa WS
fTogA@ aRT AAeT e W $E WeR 9 o "Ma H oS feem
iy Ru T ¥, 3% @R & & onefi @hed ®)

(M Reht o@ @€ gr o4 aff goeet W o &E &\ B [
= Regme & wifm & 7 ¥ o8 W oadeiel &9 @ Hex giaen
UgAE S dhdl & I8 AWen W fPsgaw d Semm o wr ' die
3 wEl B Mg d M g% fear o @@

e HERT :  gwided §wery of)
] FHAT MRAl : AEEE EE S, g=EE

Mt 9 8 UIEdeRS T 9T af g al o % ofifse Ruie el
TE fb SHEBI T UBRAE W | A BT BT oSS §OM, B THeN
W TME, ITH RO FUAT SUA B B AT B SR T TET B
HEUIRIH TWHR & U ¢ b ol Bidae DA HId dAMud Qoal el
S U U9 @ © el Fa| GECT SOR S SEdAE ®hiH & aR
g gar 5 fea &3 gt & 9w 2, @& TAeidl & e e o/
dig o A WNREE FEUAE W B aR A Redw e € g
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TgH WHIE Rar A w®ife o' &9 7 um e H Rafy s+ &8
=

A Tl : oy WElew, @@ Ueel at o 3 o @ %
it Reg Reelt @ 9 3 b ® oR Rumge @eiew 9@t @t o
39 Reg & RUE S A9 PR & S| g@d §1d, oA St &
®E 6 Tt § @ G man? oft &, 9« € 4 W\ Rew @
T grefT @ T SR ' "en e § % WM Remw zEd awd & &
ge M wEgAE &% & 98 &R off Reel d 09 &2 @ &, o
R Ao € at Reg & € oiR oufis ava & f6 oA Ssaaw =
] o HArl-geE e

St QENY HRAl : F S o ¥ Rmes W e R ow
S B U HEH Bl HUAT BT AR A TABIE oEd ARY ST
TSl & G939 999l &l WA (a1 ?, 39 TwiieyE B o =
3 @ FUT B

qded ®Al o e R
A HERT : oY waE RE o

i waE BE : A S N w@ A sam w B B @
AR SR @ AT fh-fe faEer & 7 € oiR evr ¥ a4t @
7 BT § T USI ® T B SHRT MUY g q9 SR gEreEe
g% ot 38t fiaR @ @ s &1 S B oan, A Bl R[RE 8§ s
g ® ok TEd orudr A W "iedlm TR O+t )

ALY WEGH : %ae e off, Favad gu i |
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Ht wde WE : Ay @ ¥ B eAR SwurR A a9 fRue
T & | e w5 S @ eREd TR &9 § EwEE 8
T SR TMgpagR um oW &5 &, 37 ol § Siaw @ & B o
g gEr ar AT BT BRI § 9 % & @ ¥ iR @3 S’ 34
W OAFAE A S & ok o9 @€ & SuteAd meled o faew fean
T % U R 3 M fum '@ &8st # 9w e & S e
BT g3 ¢, I offqers o fbar g Afb et onft da HeRTH®
SR ol d% oM TE #)

THed Wl oww ey, 3 R el A S e @ €, Al
W e & g1 gonm & 72 ?) S8 R 99 gam St 3 & gaw
SO™T o1 a9 §a B SEd HEl A of fb v e & 9t wed
B B g R mn oon, SEB AR A @w T g Ut & ° f6
e d=l B guUEl € SR Ted adie 9 39 Js¢ & fowm ¥ SH
ey § org Y @ A1 W R R T USH W e IHG! TE Bl
ERT g8l ¥ T A Swm| &% # qeY gHen & W T afe
Hifh YRER &1 AT @ (6T & 3R Sad Bt ff ybR &1 awsidn
B B BIZ ET A8 & St W e oumt fyum @ oA & @ g,
S% T & g @ 9Edr § dAfed y=ERl & T8 8iEN qEa)

st FIIS TS S o A A W o & ot ame
g % o9 omue w8l FoMeRE 9| S Ul &1 WE EA 8, o
39 gHY @3S Il A € df Rfaq g2 @Ege A €, Id4 86 UeEdl
ot e R S ar @ e-el @ 9 @R O el o awng
B ST ® @t AN @R @ige & W@ omdt awl g RA unl dwg
& 8 fiar SR g &% U § dRd @ A &) # ¥ WA e
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T oo oy wiE oW Rrem @ @ O oW o TReR™ @ @
gl R B W T? e W et &x A 3 RBE 9+ B Y W
ge & W AR §@ R @ ot @ SR w®, ded & o @
gsT &0 @M &f| IAMY T AEAT aedr § |

e T A WAl : oreHel HEed oA oY &A1 "R @tk
g9 @ A8 B A el |yge ¥ i Nega W GERE T8
2 EEY df gEr T8 gar| omum o @l 6 &t R & dmr gem)
g @3S AE T UH AR Bl UNl BEl X 1 @& ¥ Hel, W gl
g, e § g S axfea R, SHel @Eam S ®, SH®l d@e
AT ¢ Hifh 9gd T BEBICS SAAEATH & R §gd & Hiwiaq
Rren & P deq 3 urit &1 REeym b smar @ afew R
W I Y WY ® SR el WY SR Siexd Ut at Sude &Rl

ST
A HESA : U T&T 65 AT THIET Y|

I AT GHWT : g¥aE GEAE G SN FEvEd @I 65 Y&

F1 g WA TE A @ gu BN B o

(®) #1 98 99 ¢ & Rell R @ uded v & samn
e aw &5 § wfed & e & Wy a8 g« &

(@) 3k &, @ I§s guf fERo Rar g
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(1) gar fHgm ww § gded @ e @t Fr-wn gWEE §
AR

(&) uedest f\TT &9 SHEHmSh & qd &9 34 # 68 UeR "ern
®HY bl B 7

TS HIAGT : A o, oreHA® HelRW, FyEad §. 65 & TN
g ga ®

(%) gdeq fumr, Rell SR &1 999 a9 83 § gdeq
% oM & T o@T & % e T8 R

(@) SUAEAER 999 A& SadT|
() SWIFER 999 A& Iadl|

(7) SURIFAER 999 & Iadl|
A HEGT : AT THW S

i AT dBWET : oEH qeRd, AUD "eAH § AEAE A Sf
q EAT G R ® Ma ' B @ Bl AARGA B B STEUBR
TE '? FT I @M B HB o @A B SMEGR AR @ ? S
e #& Sl % 981 B ST dieT oY YaHYl W al 98 Sdel
SR 3 &, A% Rl WX AR 39 &Y T8 TH 39 AT S8 ASH | q@A
AT AT AR B | Ue BEe ot Sft, Wa & @ g e @
9 W ¥, § F FARSE A& B Gabd ?

g HWERA : 1 AT GHIY S @ [QuE W § e gded
dg @@ g, § e @&} W@ g
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..(FFg ).

e HEEA : o Yoyl S, TF [e| 89 @2 & & o
A TE QY AT AT gy S 8 AT ouehl| afdd oY Wil |

Qe U9 S Wl : otde welew, § IE® & a1 el dredn
T Usell g ar ¥ ¥ fF g gyt SN @ WEAr ® Sga & §WE
® Ag TR T A §w ¥ Ued du-uedm G A Rl d,
St Reelt '@ @1 S &7 2, ITB GBI, ITBI A @b qNd
gqT SHB! YA A Iuem B W fF S ff A dmn b &en ok
gl @ AW W (et # #&r gar & at & o Redlr dwa @ Aaw
Sod el & ot 3@ 99 B BRU S AR 39 AAEd b BEYR
®H HHET| FFAB AUB A A AT O Had Uded B B H S
T aT| SEH T Bl SN TR B HET JST g A&l 91| AT
O 39 UBR BT @M B o9 H® A& & @ & 39 Rem A Reewt
3T @ HElT B geM B [T FH @ SEd Bl & Uh Scad o
o @ ¢, onfl "R WiE & fum @wr A ' @ Rrmn, Rt s
Mg ¥ g8 WX RRET Scoa sEel Relt e A §mdw e e
a1 &R H oM & ft bE Thar § b omum WA A @ omuw ARE
gt g, Reett & =7 @=a g ® ot afm e ) 3aar aee
#I® [EET ')

st a8 WHRl : § d Wk Wg & € qE| GP engaEd dl
T QN N g & TR ST § B M Il B Ui I B SR
S A FaAT 3| AST TEAN

QA WAl : § F @ #E TR € qed AEEE QUEe qeed
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I U 87 § B T & Hed & i3 Q9T gRASHT aed eft
dl e W FEiET d | W Y H Yok °°H R A & [N
AR T Reell & foUw 39 9T W & &)

f AT BT : IF & SN, gErE o)
e HERT : g ot s RiE S

i sAA HE (Res Twr) : ot s, § weeig oded &=
ST & 9ol 9Rm 6 o+ & # S uded WM ERT 8 ANk @i
aa €, SHHl F1 WNRER ?? e SAddd ? SR @ @ (MY e
SU™ 27 Rl @, e aWR|

Qe WAl : otAw wEEd, Redl § 39 g9d el g€ &% o
W Ed ff 1 g ¥ Red emduau. & o sART Real ' € g e
W H IFH URGE ?| AEHhYRl iR Giang d ff Rt g @i o
g el U Taar ol HEm o ver € fb fR9 ave | SHM §ern
ST 9B |

...(Fag ).

AL HERT : WS A S, oiHweyr Sff, 89 W@ @)
AU By @l fhar, @t B9 AW forEr gem € o9 o9 S ST,
g &R ogdd feted & § al HE WEel 7wl

qHed Ud S| HAl : df Reet @e @ oW 2 ek R
e g 9| OF R @er wR gden favmr em q@ dwdn) &
& o & cudl Gmifee oRRufy & Raw @ 69 ger & @ 9w
U ST Hhd €, 1 MR B U e & I A s ot srest
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AN gt @M b g ot wfeT @ ge aAd S@ | IHel e d§
@A g & Rem off o=t w w=ife ot & 791 A ff 3 gaw@ e
W EM, A W [Fue MU Sl fOumEer | a1 39 oeu™  fhEr
a7 4 3 gued € fb uded & fU A @ & oW B f®m @
g, JfaRad &, FARe & (g &3 qRAe [feia & areq) at
Reell TR SR AT 37 919 Mo S8 AT 9¥ Ik @1y A8
B B

A HEGH : =, SHHUHST i)

St ot W, Ml : AW wEw A ¥ B T G @ W eree
T HE I YHR B GiorT 8 ?

FF|A HERT : dfw, AR

Ted T A Wl ;o Q| 9 Ay MeR § ‘g aw’
2| oEl W g® & A H W A gey Usduy @l Ut % B
ST @ )| SHD ST gAT A8 B PR P uRdNIen &l S[Eeld
@ 2 Pred ot fer § ol @ide g gu ) onft ag A ar®
WY & §C ¢ R SHe gig-aiy few @nft ot 93 & ot @ed
TR A &% 999 & 99" & ® § & #wr em & P iw o
IR SHIA 3EHT BT B Al B dEf w¥ & SR af AR A
HH IS AT T g8 W esT # TR Fm o t e & W
& HT TE ¥ S TR oTd df A8 omar @ik e} IR & E
g af HE ENM| O g @Al € BIRI-BRI SR 9 8iR §B RIS
& ggUR ° € SfR oUW Sif AnEeH 3 af SfR Iieett U’
N RER & "@wa T
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BY SPEED POST/HAND

GOVT. OF NCT OF DELHI
Department for the Welfare of SC/ST/OBC/MIN.
B-Block, 2nd Floor, Vikas Bhawan, LI.P. Estate, New Delhi-110002.

No.F.3(20)2009-10 /DSCST/Imp./20537-20646 Dated: 5/11/15
OFFICE MEMORANDUM

In super session of earlier order No. F. 3(20)2009-10/DSCST/(Imp.)/
3872-4007 dated 25.06.10, a Committee is constituted with the prior approval
of the Hon'ble Minister, Welfare of SC/ST for handing over and management of
the chaupals/ Community Centers constructed under the scheme of "Improvement
of SC/ST Basties" and related matters as follows:

1. Hon'ble Minister (Welfare of SC/ST) or his nominee Chairperson

2. Area Superintending Engineer, I&FC Deptt/DUSIB
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3. AreaExecutive Engineer, I&FC/DUSIB Member

4.  Area SDM/Dy. Commissioner (Revenue) Office Member

5. Tworepresentatives of the local area Society/ Member
Association/RWA

6. Deputy Director concerned of the Department for Member-

the Welfare of SC/ST/OBC/Min. Secretary

Broad Guidelines:

1. The above committee shall meet as and when required at the venue decided
by the Chairperson. Issues regarding selection of the organization/ change of
the selected organization and settlement of complaints, if any be decided in
the meeting.

2. The Area MLA can be a special invitee or co-opted member.

3. Period of handing over may be till further any decision by the committee.

4.  All the chaupals constructed out of funds provided by this department shall
be covered.

5. Inthese Chaupals, the vocational training courses and similar type of activities
for women/girls may be allowed to be organized.

6.  Proper accounts of income & expenditure has to be maintained and submitted
to the Department for the Welfare of SC/ST/OBC/Min. on yearly basis.

7. The amount to be charged of holding social/public functions has to be got
approved from the above Committee.

8.  The chaupal shall be open for inspection by the functionaries of Government

of NCT of Delhi.
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The Management Committee shall be responsible for the day to day
maintenance and upkeep.

The [&FC Department/DUSIB shall be responsible for the repair &
renovation, if necessary, of these chaupals. The funds to this effect shall be
provided by the Department for the Welfare of SC/ST/OBC/Min.

The electric & water connection shall be in the name of the Management
Committee of RWA/Association/Society of the local area to whom the chaupal
has been handed over by the above Committee. The Management Committee
shall be responsible for payment of electricity and water charges.

The Management Committee's responsibility is also to ensure that the
government assets which have created are maintained and managed properly
and is not put to any kind of misuse by any group or any of the individual.

The Chaupal shall not be used as the office of the RWA/Association/Society
office to whom the chaupal has been handed over the above Committee.

Selection of RWA/NGO

1.

Application/ representation of the organization preferably recommended by
the Chairperson of the committee/ Area MLA or any other prominent person
be considered for entrusting the management of the assets created.

If a registered RWA (not an NGO) is available whose governing body is
fairly elected by local residents of the area, management of chaupals should
be handed over to a subcommittee having majority of local SC persons
constituted under such RWA. In future members of this Subcommittee will
be elected by SC members of the parent RWA.

In the area where some registered organization of local SC residents is
available management of chaupals may be handed over to the governing
body of this organization.
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Wherever available, preference may be given to the registered organization
of local SC residents who actively participate in prompting the government
to spend funds for the construction of the aforesaid chaupals/community
centers or offer their piece of land in their custody for such constructions.

In the area where neither any registered/fairly elected RWA nor any registered
organization having majority of SC persons is available management may be
handed over to group of 6 to 10 local SC residents nominated by the
Chairperson of the committee. Time frame of 6 months may be given to these
SC persons for constitution of a Society of local SC residents for management
of chaupals and its registration with the concerned authority.

Where more than one eligible registered organizations are available Preference
should be given to an organization having longer life.

The organization should not have been constituted for profit to any individual
or body of individual.

Organization should have a well defined governing body duly elected by its
members.

Membership of the organization should be open to all members of the class
of person for whom the organization has been constituted.

There should be defined set guidelines for admitting of a member and rejection
of an application made by a person for the membership of the organization
should not unreasonable deny membership to any local resident who may
apply for its membership without proper and justified reasons.

The organization should be working within local area where the chaupal/
community hall constructed by this Department falls.

Majority of the members in the organization should be persons belonging to
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SC/ST Community and the governing body/managing committee should have
majority of the persons belonging to SC/ST Community.

Organization having experience of work in the field of welfare of SC/ST
persons of the area should be given preference.

In case where the community hall/Chaupal has been constructed on a land
owned by RWA/Registered society the possession and management of said
chaupal/community hall should be given to such a RWA/society only.

Members of the managing committee of the organization should not have
been convicted for offence having moral turpitude.

The members of the managing committee of the organization should not be
close relations and the managing committee should be democratically elected
body.

Preference should be given to an organization having adequate monetary
resource at its command.

Preference should be given to an organization working in the local area of the
chaupal/community hall and preference should be given to an organization
having its office in proximity to the community hall/chaupal.

RWA/NGO should be non-political body and a society/NGO having known
affiliations with a political group should be avoided.

Criteria for fixing rates for booking of the chaupal/community hall
constructed of the funds from this Department.

Handing over Committee may take into consideration the following for fixing
of booking rates:-

The floor of the chaupal/community hall.
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The standard of living in the local area.

The extra amenities provided in the chaupal/community hall like provision for
AC, Parks, and Parking space etc.

Cost of construction.
Cost of land.
Accessibility - width of the road adjoining the chaupal/community hall.

Further, the following different category of user charges may be fixed up for

the welfare of poorest of poor.

For Widow belonging to SC/ST Community.
For BPL families of SC/ST Community.
For SC/ST Communities (Other than BPL/Widow)

Communities other then SC/ST, booking rates may be fixed at commercial
rates prevailing in the area for the banquet hall etc. for organization such
community's functions:

However, preference has to be given to SC/ST person for the booking and
booking to the communities other than SC/ST may be allowed only when
there is no booking for SC/ST person for the fixed day in last 10 days before
the day of booking.

Arrangement for water & electricity shall be made by the users themselves.
If only applicant desires to make such arrangement by the management
committee then the charges would be mutually agreed up on by the applicant
and the management committee and these would be over & above the charges
mentioned above for booking for one day.
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e  The application for booking by SC/ST persons may be made at least 10
days before the date of function before this no general member booking may

be accepted.
(R.P. Meena)
Deputy Director (SC/ST)
No.F.3(20)2009-10/DSCST/Imp./20537-20646 Dated: 5/11/15
Copy to:
Secretaries to Hon'ble Ministers, GNCT of Delhi.
AllMLAs.

Divisional Commissioner, GNCT of Delhi.

All District Magistrates (Revenue), GNCT of Delhi.

Chief Engineer, I&FC Department, GNCT of Delhi.

All Executive Engineers, I &FC Department, GNCT of Delhi.
Chief Engineer, DUSIB, GNCT of Delhi.

All Executive Engineers, DUSIB, GNCT of Delhi.

P.S. to Principal Secretary (SC/ST).

N A S A

(R.P. Meena)
Deputy Director (SC/ST)

51. =t 9T 9HR1 : & GHSHA WA A WAl g€ gqq @

(%) FAT a8 § h-Tb &= § o1 /AS & ST HeE
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Guidelines for Processing the cases of improvement works under the
scheme ''Improvement of SC/ST Basties''

A.1 Improvement works in the SC/ST Basties will be taken up on the request of
ML As, residents or their associations. In such Basties, that are certified as
SC/ST Basties by the Department for the Welfare of SC/ST/OBC/Minorities
on the basis of the 2001 census and local inquiry by the field staff.
Prospective beneficiaries will be actively involved in the planning of the works.
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Since the community is over a wide range in the Delhi region and over all
percentage on the community is around 17-18% in a dispersed pattern of
habitation in an urban agglomeration, the basties which have a population of
33% or more of SCs/STs as per the Census Report 2001 will be considered
as SC/ST basti including resettlement colonies.

The Area/Basti where such improvement works is proposed to be undertaken
may be either on private land, Lal Dora/extended Lal Dora or Government
land allotted under 20 point programme with at least 60-70% built up area.

No improvement work shall be recommended/executed in unauthorized
SC/ST Basties on public/government land.

After verification of the position in regard to the points listed under 'A' the
Department will send a formal requisition to the Executive Department i.e.
Irrigation and Flood Control Department for preparation of formal proposal
for the works to be undertaken in a particular area and for submission of
estimates of the proposed works. Such requisition should ordinarily be made
within 20 days after verification.

While preparing the proposal and estimate, the Executing Department/
Agency will observe the following.

L The Scope and nature of work(s) to be Clearly mentioned and
estimates prepared in accordance with the scheduled rates. There
will not be any cap-on the estimated cost of any development project
not will there be any limit on the expenditure to be incurred for
improvement works in a particular Assembly Constituency.

ii. There should not be any break-up for any project.

iii.  Only the standard materials are to be used and no luxury items or
extra materials to be used in any construction.
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The estimates should be realistic so as to avoid need for subsequent
revision.

A copy of the estimate will be furnished to the Residents Association.

After completion of the work, the department will hand over the assets
to the identified Association/ RWA/ Society/ Regd. Body/ Institution
for day to day maintenance. However, major repair works shall be
done by the I & FC Department once in two years as per norms
followed by the PWD, Delhi Govt. An MOU will be signed between
the Department for the Welfare of SC/ST and Residents Association/
Local Communities to this effect.

Estimate must be prepared and submitted within one month of
requisition.

Electricity bills of the existing Chaupals and Chaupals to be constructed
is to be borne by the local Association/Committee to whom the
Chaupal has been handed over.

The project should be completed within the estimated time and no
escalation in the cost of time over-run shall be allowed.

The Department on receipt of the proposal will ask the Executive Department
for the estimate within 20 days. The project should be sanctioned on need
based on first come first served basis within the total availability of the budget
amount for this scheme and Executing Department shall submit the estimates
within one month of such requisition.

On receipt of the estimate, Administrative Approval/Expenditure Sanction
shall be conveyed by the Department to the executing Department within a
period of three weeks after site inspection and examination of the same
from the point of view of scope and nature of the works, technical
specification, the rates and the total cost as well the duration of the execution.
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The task force to be constituted by the Department for supervision and
monitoring of execution of works will include besides officials of the concerned
departments, a representative of Resident Welfare Association/Registered
Society/Local committee as the case may be of the concerned SC/ST basti
and the Executing Department should supervise and monitor the execution
of the works periodically for ensuring smooth and timely execution of the
works. No payment will be made to the contractor unless a report is received
from the task force that the work has been completed satisfactory.

The Physical and financial progress of the works shall be reported to planning/
Finance Department for the purpose of monitoring plan expenditure.

On completion of the work, the executive agency will furnish a Completion
Certificate to the Department for that particular work containing the amount
of A/A & E/S, actual expenditure incurred and details of deviations, if any.

The Executing Department shall also display the details of the development
work under the scheme for public information through a display board on
the sites. The Details to be displayed are as under:-

Name & cost of the work.

Date of commencement.

Target date for completion.

Name of the Executive Agency.

Name of Executive Engineer with telephone number.
Name of the contractor with telephone number.

The Department shall carry out an impact evaluation of the implementation
of this scheme in every Plan period so as to objectively assess the benefits
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that have accrued to the Target Group during that particular Plan period.
This evaluation study shall be taken up by the Department of its own or
through Govt. Department/Organization of private institution/body/
Organization.

The Department shall maintain an asset register as per GFR, which shall be
made available for inspection by the designated officers or the Audit Team.

The Following civil work may be under taken under the scheme.
Repair/Construction of common bathrooms and community latrines.
Repair/relaying of side drains and pavement.

Kharanja/repair of Kucha roads (Brick edge soling)

C.C. flooring of approach roads or kharanjas

Repair/construction of community centre/chaupal.

Number of building of Community Centers/Chaupals to be constructed in
any constituency will be decided by the Department in consultation with
Urban Development and Panchayat Department.

2- (Assembly) Burari

Bhalswa Jahangir Puri SC

Mukund Pur G

Burari W

Jharoda G
3- (Assembly) Timarpur

Malka Ganj SC

Timarpur G

Mukherjee Nagar W
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G.T.B. Nagar G
4- (Assembly) Adarsh Nagar
Dhir Pur G
Adarsh Nagar A\
Sarai Pipal Thala G
Jahangir Puri-I SC
5- (Assembly) Badli
Samaypur Badli G
Libas Pur W
Bhalswa G
Jahangir Puri-II G
6- (Assembly) Rithala
Rohini W
Rithala G
Budh Vihar G
Vijay Vihar W
7- (Assembly) Bawana
Pooth Kalan SC(W)
Sahibabad Dault Pur SC
Begumpur G
Bawana G
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Ward No. 25

SL Ward  Name of Town/Census Name of District Name of Tahsil

No. No.25  Town/Village

1 2 3 4 5

1. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
2. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
3. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
4. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
5. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
6. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
7. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
8. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
9. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
10. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
11. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
12. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
13. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
14. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
15. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
16. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
17. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
18. 0025 Pooth Kalan C.T. 3031 North West 01 Saraswati Vihar 002
19. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002




97 03 3T, 1937 (TTh)

Enumeration .Extent of the Population Total Sc % of SC
BlockNo Enumeration Block Population Population Population
6 7 8 9 10

200 Pkt-11 Ho.No 93-204 Sec-22 Rohini 40 2 70
36-1 Pkt-B-4 Ho.No0.01-80 Sec-20 Rohini 424 311 73.35
362 Pkt-B-4 Ho.No0.81-155 Sec-20 Rohini 452 267 59.07
196 Pkt-B-4 Ho.No. 156-256 Sec-20 Rohini 520 327 62.88
37 Pkt-C-3/1 Ho.No.0Oi-128 Sec-20 Rohini 662 327 494
38 Pkt-C-3/1 Ho.N0.0129-256 Sec-20 Rohini 762 425 55.77
39 Pkt-C-4/2 Ho.No. 129-256 Sec-20 Rohini 738 401 54.34
40 Pkt-C-4/2 Ho.No.01-128 Sec-20 Rohini 687 323 47.02
P Pkt-09 Ho.No.01-126 Sec-20 Rohini 690 359 52.03
43 H.No. 127-252 Pooth Kalan Delhi 625 267 4272
4 H.No. 1-128 Pooth Kalan Delhi 709 493 69.53
45 H.No. 129-256 Pooth Kalan Delhi 729 478 65.57
51 Pkt-16 Ho.No.01-128 D-2 Sec-20 Rohini 702 242 3447
2 Pkt-16 Ho.No. 129-256 D-2 Sec-20 Rohini 476 171 3592
53 Pkt-16 Ho.No.01-128 D-2 Sec-20 Rohini 680 295 4338
RZ! Pkt-16 Ho.N0.129-256 D-1 Sec-20 Rohini 598 287 4799
61 Ho No. 161 -320, Mcd Flats Sec-20 Rohini 581 474 81.58
62 Ho No. 321-480, Mcd Flats Sec-20 Rohini 508 478 94.09

63 Ho No. 481-640, Mcd Flats Sec-20 Rohini 604 537 88.91
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20. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
21, 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
22, 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
23. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
24. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
25. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
26. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
27. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
28. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
29. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
30. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
31, 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
32, 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
33, 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
34. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
35. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
36. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
37. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 002
38 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 102
39. 0025 Pooth Kalan C.T. 8031 North West 01 Saraswati Vihar 102
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6 7 8 9 10
64-1 C.No.01-75 Krishan Vihar Delhi 581 289 49.74
64-2 C.No.76-150 Krishan Vihar Delhi 492 232 47.15
65-1 C.No.151-225 Krishan Vihar Delhi 530 336 634
66-2 C.No.376-450 Krishan Vihar Delhi 388 143 36.86
70-1 C.No0.901-975 Krishan Vihar Delhi 503 24 4453
712 C.No. 1.127-1200 Krishan Vihar Delhi 466 250 53.65

55 Pkt-11 Ho.No.001-127 Sec-20 Rohini 604 270 4.7
56 Pkt-11 Ho.No.128-154 Sec-20 Rohini 711 421 59.21
60 Mecd Flt Ho.No.001-160 Sec-20 Rohini 468 343 7329
98-1 C.No.501-562 Krishan Vihar Delhi 417 283 67.87
98-2 C.No.563-625 Krishan Vihar Delhi 417 184 44.12
1682 ABIkH.No.91-1801J.J. Colony 459 178 38.78
Sec-24 Rohini
169-1 Ablk H.No. 181-281J.J. Colony 564 224 39.72
Sec-24 Rohini
1692  B-BlkH.No.001-73].J. Colony 456 199 43.64
Sect-24 Rohini
1702  B-BlkH.No. 186-299J.J. Colony 584 2% 50.34
Sect-24 Rohini
177 B-Blk H.No. 001-176 Flats Sect-25 Rohini 766 300 39.16
188 J.J. Camp Rohini Sec-20 C.No. 1-136 593 209 3524
189 J.J. Camp Rohini Sec-20 C.No. 137-272 479 299 6242
190 J.J. Camp Rohini Sec-20 C.No. 273-409 525 187 35.62

191 J.J. Camp Rohini Sec-20 C.No. 410-543 593 256 43.17
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Ward No. 26
1 2 3 4 5 6
1. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0001-1
2. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0003
3. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0004
4. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0007
5. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0008 -1
6. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0008 -2
7. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0012
8 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0019
9. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0020
10. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0021
11. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0022
12. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0023
13. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0024
14. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0025
15. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 119
16. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0026
17. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0027
18. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0028
19. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0044
20. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0051
21. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0052
22. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0054
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7 8 9 10

Block -A(Old) Shahbad Dairy CN 1 - 70 384 176 4583
Block -A(Old) Shahbad Dairy C N-271-410 602 217 36.05
Block -A(Old) Shahbad Dairy CN -411 - 540 714 320 44.82
Block -B(Old) Shahbad Dairy CN -1 - 160 750 355 4733
Block -B(0Old) Shahbad Dairy C N -161 - 240 436 199 45.64
Block -B(Old) Shahbad Dairy C N -241 - 320 546 187 34.25
Block -B(Old) Shahbad Dairy CN - 801-960 534 21 4139
Block -A(Old) Shahbad Dairy C N - 1-155 603 210 34.83
Block -A(Old) Shahbad Dairy C N-456-310 531 197 371

Block -A(Old) Shahbad Dairy C N-311-419 426 226 53.05
T Huts Near Block A Shahbad Dairy C N- 1-115 369 217 58.81
T Huts Near Block A Shahbad Dairy C N - 116-230 293 106 36.18
T Huts Near Block A Shahbad Dairy C N 231-345 406 232 57.14
T Huts Near Block A Shahbad Dairy C N 340-460 389 196 50.39
T Huts Near Block A Shahbad Dairy C N 951-1100 374 279 74.6

T Huts Near Block A Shahbad Dairy CN 461- 575 317 202 63.72
T Huts Near Block A Shahbad Dairy C N - 576-690 297 207 69.7

T Huts Near Block A Shahbad Dairy C N 691-797 412 277 67.23
T Huts Near Block A Shahbad Dairy C N 451-557 335 154 45.97
Block D (New) Shahbad Dairy C N 231 -345 425 158 37.18
Block D (Old) Shahbad Dairy CN - 346 -518 608 247 40.63

Block D (New) Shahbad Dairy CN- 576 - 681 429 194 4522
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23. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0059
24. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0060
25. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0062
26. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0063
27. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0065
28. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0067
29. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0068
30. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0069
31. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0071
32. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0072
33. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0073
34, 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0074
35. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0076
36. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0077
37. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0078
38. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0079
39. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0080
40. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 3082
41. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0091
42. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0092
43. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0099
44. 0026 Shahbad Daulatpur CT 8013  North West 01 Narela 001 0102
45. 0026 DMC (u) 7001 North West 01 Narela 001 0111
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T Huts Near Block - D (New) Shahbad Dairy C N -521-650 465 233 50.11
T Huts Near Block - D (New) Shahbad Dairy CN 651 -776 453 254 56.07
Block - E(New) Shahbad Dairy CN - 116 - 230 354 234 60.1

Block - E(New) Shahbad Dairy C N - 231- 345 368 157 42.66
Block - E(New) Shahbad Dairy C N - 466 - 580 358 182 50.84
Block - F (New) Shahbad Dairy CN -1- 125 408 154 3775
Block - F (New) Shahbad Dairy C N - 126- 250 390 177 4538
Block - F (New) Shahbad Dairy C N - 251 - 373 390 131 33.59
T Huts Near Block F Shahbad Dairy CN-146 - 290 463 227 49.03
T Huts Near Block F Shahbad Dairy C N - 291-335 485 209 43.09
T Huts Near Block F Shahbad Dairy C N - 436-580 475 280 5895
T Huts Near Block F Shahbad Dairy C N - 581 725 471 283 60.08
T Huts Near Block F Shahbad Dairy CN - 871 - 1015 503 340 67.59
T Huts Near Block F Shahbad Dairy CN - 1016 -1150 528 269 5095
T Huts Near Block F Shahbad Dairy CN - 1151 -1245 271 189 69.74
T Huts Near Block F Shahbad Dairy CN - 1 -140 439 287 65.38
T Huts Near Block F Shahbad Dairy CN- 141-180 546 217 39.14
T Huts Near Block F Shahbad Dairy C N - 421 - 560 491 345 70.26
Shahbad Daulatpur CN -1 -125 780 353 45.26
Shahbad Daulatpur C N -126 -250 565 279 49.38
Shahbad Daulatpur C N-1001 -1125 791 410 51.83
Shahbad Daulatpur CN - 1376 - 1511 333 218 6547
See 26 Near Govt.Co-Ed SS Shahbad Daulatpur 472 203 3549

CN421-560
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46. 0026 DMC (u) 7001 North West 01 Narela 001 0114
47. 0026 DMC (u) 7001 North West 01 Narela 001 0117
48. 0026 DMC (u) 7001 North West 01 Narela 001 0120
49. 0026 Pehladpur CT 8014 North West 01 Narela 001 0017
50. 0026 Pehladpur CT 8014 North West 01 Narela 001 0025
51. 0026 Pehladpur CT 8014 North West 01 Narela 001 0029
52. 0026 Pehladpur CT 8014 North West 01 Narela 001 0030
53. 0026 Pehladpur CT 8014 North West 01 Narela 001 0034
54. 0026 Pehladpur CT 8014 North West 01 Narela 001 0035
55. 0026 Pehladpur CT 8014 North West 01 Narela 001 0036
56. 0026 Pehladpur CT 8014 North West 01 Narela 001 0039
57. 0026 Pehladpur CT 8014 North West 01 Narela 001 0040
58. 0026 Pehladpur CT 8014 North West 01 Narela 001 0041
59. 0026 Pehladpur CT 8014 North West 01 Narela 001 0042
60. 0026 Pehladpur CT 8014 North West 01 Narelo 001 0056
61. 0026 DMC (u) 7001 North West 01 Narela 001 0111
Ward No. 27

1. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati Vihar-002 0010
2. 0027 Begum Pur C.T. 8030 North- West-01 ~ Sarswati Vihar-002 0011
3. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati Vihar-002 0015
4. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati Vihar-002 0016
5. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati Vihar-002 0065
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Sec 26 Near Govt.Co-Ed SS Shahbad Dairy CN-1-115 399 136 34.69
Sec 26 Near Govt.Co-Ed SS Shahbad Daulaiptu C N 336-458 469 164 3497
Sec 26 Near Govt.Co-Ed SS Shahbad Daulatpur C N 200 8 34
459-492 CN-1100-1131
Khera Garhi CN-641 -780 551 299 54.26
Peladpur Gram Sabha CN -1 - 125 519 378 72.83
Peladpur Vihar Karishana Colony Block - BCN - 1 -140 452 160 354
Peladpur Vihar Karishana Colony Block - BCN-141-280 517 181 3501
Pelad Vihar Gupta Colont CN -251 - 376 650 331 5092
Peladpur Village CN - 1 -140 714 366 51.26
Peladpur Village CN-141 -280 492 294 59.76
Peladpur Village CN - 561 - 700 539 289 53.62
Peladpur Village CN - 701 - 840 362 135 5273
Peladpur Village CN -841 - 980 614 335 54.56
Peladpur Village CN -981 - 1120 769 403 5241
Khera Garhi CN-251 -370 256 135 5273
Sec 26 Near Govt.Co-Ed SS Shahbad Dairy CN 421 - 560 572 203 3549
CN-301-450 Bharat Vihar Begum Pur C.T. 664 235 35.39
CN-451 -600 Bharat Vihar Begum Pur C.T. 404 163 40.35
CN-1051-1200 Bharat Vihar Begum Pur C.T. 631 367 58.16
CN-1201-I1350 Bharat Vihar Begum Pur CT. 570 347 60.88

CN-1-077, Naveen Vihar Block-R, Begumpur C.T. 364 145 39.84
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6. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati Vihar 0096
7. 0027 Barwala (C.T) 8016 North-West-01 Narela-001 0003
8. 0027 Barwala (C.T) 8016 North-West-01 Narela-001 0006
9. 0027 Barwala (C.T) 8016 North-West-01 Narela-001 0015
10. 0027 Pooth Khurd C.T.8017 North-West-01 Narela-001 0001
11. 0027 Pooth Khurd C.T.8017 North-West-01 Narela-001 0003
12. 0027 Pooth Khurd CT.8017 North-West-01 Narela-001 0005-1
13. 0027 Begum Pur C.T. 8030 North-West-01 Sarswati 0008

Vihar-002
14. 0027 Pooth Khurd C.T.-8017 North-West-01 Narela-001 0009
Ward No. 28
1. 0028 Bawana CT 8018 North- West 01 Narela 001 0007
2. 0028 Bawana CT 8018 North- West 01 Narela 001 0010
3. 0028 Bawana CT 8018 North- West 01 Narela 001 0012
4. 0028 Bawana CT 8018 North- West 01 Narela 001 0013
5. 0028 Bawana CT 8018 North- West 01 Narela 001 0018
6. 0028 Bawana CT 8018 North- West 01 Narela 001 0024
7. 0028 Bawana CT 8018 North- West 01 Narela 001 0025
8. 0028 Bawana CT 8018 North- West 01 Narela 001 0049
9. 0028 Qutab Garh CT 8020 North- West 01 Saraswati 0006

Vihar 002
10. 0028 Qutab Garh CT 8020 North- West 01 Saraswati 0011

Vihar 002
11. 0028 Dariya Pur CT 8019 North- West 01 Narela 001 0003
12. 0028 Dariya Pur CT 8019 North- West 01 Narela 001 0004
13. 0028 Dariya Pur CT 8019 North- West 01 Narela 001 0008
14. 0028 Bawana CT 8018 North- West 01 Narela 001 0061
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CN-1-137, Rohini Sector-22 Pocket—16A, Begumpur C.T. 63 23 36.51
CN-301-450, Barwala Village C.T. 568 299 52.64
CN-751-900, Barwala Village C.T. 721 361 50.07
CN-748-897, Jain Colony, Barwala Village C.T. 566 193 34.1
CN-1-150. Pooth Khurd C.T. 749 337 4499
CN-301-450, Pooth Khurd C.T. 637 351 551
CN-601-675, Pooth Khurd C.T. 424 143 3373
CN-1-150 Bharat Vihar Begum Pur C.T. 725 458 63.17
CN-1201 -1350. Pooth Khurd C.T. 764 525 68.72
CN901-1050 Bawana CT 712 495 69.52
CN 1351-1500 Bawana CT 545 229 4202
CN 1651-1800 Bawana CT 755 401 53.11
CN 1801 -1950 Bawana CT 683 232 3397
CN 001-120 Indraj Colony Bawana CT 487 161 33.06
CN 001-150 Sahib Colony Bawana CT 527 383 72.68
CN 151 -300 Sahib Colony Bawana CT 442 288 65.16
CN 451-600 Ishwar Colony Bawana CT 843 451 535
CN 751-900 Qutab Garh CT 507 268 52.86
CN 1501 -1650 Qutab Garh CT 626 343 54.79
CN 301-450 Dariya Pur CT 488 268 5492
CN 451-600 Dariya Pur CT 516 263 5097
CN 1051 -1200 Dariya Pur CT 684 369 5395
CN901-1050 Resettlement Colony BL-A Bawana 404 247 61.14
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15. 0028 Bawana CT 8018 North- West 01 Narela 001 0066
16. 0028 Bawana CT 8018 North- West 01 Narela 001 0072
17. 0028 Bawana CT 8018 North- West 01 Narela 001 0124
18. 0028 Bawana CT 8018 North- West 01 Narela 001 0128
19. 0028 Bawana CT 8018 North- West 01 Narela 001 0133
20. 0028 Bawana CT 8018 North- West 01 Narela 001 0145
21. 0028 Bawana CT 8018 North- West 01 Narela 001 0149
22. 0028 Bawana CT 8018 North- West 01 Narela 001 o161
23. 0028 Bawana CT 8018 North- West 01 Narela 001 0168
24. 0028 Bawana CT 8018 North- West 01 Narela 001 0175
25. 0028 Bawana CT 8018 North- West 01 Narela 001 0180
25. 0028 Bawana CT 8018 North- West 01 Narela 001 0192
27. 0028 Bawana CT 8018 North- West 01 Narela 001 0193
28. 0028 Bawana CT 8018 North- West 01 Narela 001 0194
29. 0028 Bawana CT 8018 North- West 01 Narela 001 0195
30. 0028 Bawana CT 8018 North- West 01 Narela 001 0196
31. 0028 Bawana CT 8018 North- West 01 Narela 001 0197
32. 0028 Bawana CT 8018 North- West 01 Narela 001 0198
33. 0028 Bawana CT 8018 North- West 01 Narela 001 0199
34. 0028 Bawana CT 8018 North- West 01 Narela 001 0200
35. 0028 Bawana CT 8018 North- West 01 Narela 001 0204
36. 0028 Bawana CT 8018 North- West 01 Narela 001 0205
37. 0028 Bawana CT 8018 North- West 01 Narela 001 0206
38. 0028 Bawana CT 801 8 North- West 01 Narela 001 0208
39. 0028 Bawana CT 8018 North-West 01 Narela 001 0211
40. 0028 Bawana CT 8018 North-West 01 Narela 001 0212




109 03 3AUBAI, 1937 (TTh)

7 8 9 10
CN 301-450 Resetllment Colony BL-B Bawana 586 204 34.81
CN 1201-1350 Resetllment Colony BL-B Bawana 219 RY) 3744
CN001-122 DSIIDC Sector-1 Pocket-1 3 3 100
CN001-142 DSIIDC Sector-1 Pocket -N 9 3 3333
CN001-117 DSIIDC Sector-2 Pocket-D 15 5 3333
CN 001-092 DSIIDC Sector-3 Pocket-I 9 5 55.56
CN001-112 DSIIDC Sector-3 Pocket-1 6 6 100
CN001-158 DSIIDC Sector-4 Pocket -A 106 4 50.94
CN001-157 DSIIDC Sector-4 Pocket-1 17 7 41.18
CN 001-126 DSIIDC Sector-5 Pocket-G 43 27 62.79
CN 001-097 DSIIDCSector-5 Pocket -K 9 4 4444
CN901-1050 Resetlement Colony BL-F Bawana 193 R 50.78
CN 1051-1200 Resetllment Colony BL-F Bawana 228 105 46.05
CN 1201-1285 Resetllment Colony BL-F Bawana 177 60 38.98
CN 1286-1370 Resetllment Colony BL-F Bawana 133 49 36.84
CN 1371-1450 Resetllment Colony BL-F Bawana 168 & 5238
CN 1451-1550 Resetllment Colony BL-F Bawana 286 176 61.54
CN 1551-1650 Resetllment Colony BL-F Bawana 265 O 37.36
CN 1651-1798 Resetllment Colony BL-F Bawana 258 147 56.98
CN 001-100 Resetllment Colony BL-G Bawana 346 203 58.67
CN 201-250 Resetllment Colony BL-H Bawana 184 130 70.65
CN 301-350 Resetllment Colony BL-H Bawana 200 106 53
CN 401-468 Resetllment Colony BL-H Bawana 511 187 36.59
CN 001-150 Resetllment Colony BL-J Bawana
CN 291-580 Resetllment Colony BL-K Bawana 167 66 39.52
CN251-300 Resetllment Colony BL-H Bawana 226 170 7522

CN 351-400 Resetllment Colony BL-H Bawana 197 117 59.39
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Deptt. for Welfare of SC/ST/OBC/MIN.
APPROVED OUTLAY REVENUE AND CAPITAL 2015-16

(Rs. in lakhs)

SI.  Name of the Approved Approved  Approved Total ~ Remarks
No. Sector/Deptt/ Outlay Outlay Outlay Approved
Scheme 2015-16  2015-16 2015-16 Outlay
Revenue  Capital Loan 15-16
1 2 3 4 5 6 7
Ongoing Schemes
| Educational Development
1. Fin. Assistance for purchase of 12000.00 12000.00
stationery to SC/ST/OBC/Min.
students (class 1st to 12th)
2. Scholarship/Merit scholarship to 10400.00 10400.00
SC/ST/OBC/ Minorities students
(class 1st to 12th)
3. Merit Scholarship for college & 850.00 850.00
professional institution students
for SC/ST/OBC/Min.
4, Vocational Technical Scholarship 40.00 40.00

meritorious scholarship & Dr.
Ambedkar Meritorious scholarship
to SC/ST/OBC/Min. students.

LLL
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1 2 3 5 6

5. Hostel for SC/ST/OBC/Min. Boys 240.00 240.00
at Dilshad Garden.

6. Hostel for SC/ST/OBC/Min. Girls 30.00 30.00
at Dilshad Garden.

6A. Dr. B.R. Ambedkar State Award for
the toppers amongs SC/ST/OBC/ 4.00 4.00
Minorities

7. Pre-Examination coaching for SC/ST/  10.00 10.00
OBC/Min. students

8. Reimbursement of tuition fee for 2000.00 2000.00
SC/ST/OBC/Min. students

9. Construction of hostels for SC/ST 0.00 0.00
girls students at Kasturba Balika
Vidayalaya, Ishwer Nagar.

10.  Multisectoral Development 250.00 250.00
programme for minority
concentration district- State
Govt. share

11A. Setting up of education hub for 100.00 100.00
SC at village Bakarwala

11B. Construction of educational hub for 75.00 75.00

SCs at Village Bakarwala (PWD)

cLL
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12A. Setting up of residential school for 500.00 500.00
weaker sections of SC/OBC/Min.
and orphan at Village Ishapur Delhi
in collaboration with KISS Society

12B. Construction of residential school 725.00 725.00
for weaker sections of SC/OBC/Min.
& orphan at vill Ishapur Delhi in
collaboration with KISS Society (PWD)

Sub total (I) 26424.00  800.00 0.00 27224.00

II

12.  Financial assistance to SC/ST for 55.00 55.00
self employment through DSCFDC
includes financial assistance for
purchase of TSRs, Buses and
general buses, general loan
belonging to minority communities,
safai karamcharies, vocational
training etc.

Sub total (II) 55.00 55.00

13.  Institution of Dr. Ambedkar 5.00 5.00
Ratana award

14.  Improvement of SC Basties 4500.00 4500.00
15.  Funding of 50% share by the Govt. 1.00 1.00

eLL
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16.

17.

18.

19.

20.

21.

towards development charges for
electrification of unelectrified house
sites/colonies allotted under 20 point
programme (PPP)

Grant-in-aid to DUSIB for financial 100.00
assistance to SC slum dwellers under
Rajeev Ratan Awas yojana

Grant in aid to Delhi Health Mission 100.00
for SC pregnant women under "matri
shishu suraksha yojana"

Grant in aid to Delhi Health Mission 100.00
for providing ante-natal care and
institutional delivery

Delhi Swarojgar yojana for
SC/ ST/OBC/Min.

Skill Development for SC/ST/OBC/ 100.00
MIN. through NGO and other
Training Organizations

Implementation of prohibitation 600.00+
of employment as Manual Scavenger  400.00
and their rehabilitation .

100.00

100.00

100.00

1300.00 1300.00
100.00

1000.00

vLL
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Swachya Bharat Abhiyan 100.00 100.00

Society for protection of 100.00 100.00
Scheduled Tribes
Sub-Total I11 1606.00  4500.00 1300.00 7406.00

Strengthening of Dte. for the
Welfare of SC/ST/OBC/Min

Salaries 90.00 90.00
O.T.A. 0.00 0.00
Office Expenses 215.00 215.00
Domestic Travel Expenses 0.00 0.00
Medical treatment 10.00 10.00
Information Technology 0.00 0.00
Sub total IV 315.00 315.00
Grand Total 28400.00  5300.00 1300.00  35000.00

SLL
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GUIDELINES FOR PROCESSING THE CASES OF
IMPROVEMENT WORKS UNDER THE SCHEME
"IMPROVEMENT OF SC/ST BASTIES"

Improvement works in the SC/ST Basties will be taken up on the request of
ML As, residents or their associations. In such Basties, that are certified as
SC/ST Basties by the Department for the Welfare of SC/ST/OBC/Minorities
on the basis of the 2001 census and local inquiry by the field staff.
Prospective beneficiaries will be actively involved in the planning of the works.

Since the community is over a wide range in the Delhi region and over all
percentage on the community is around 17-18% in a dispersed pattern of
habitation in an urban agglomeration, the basties which have a population of
33% or more of SCs/STs as per the Census Report 2001 will be considered
as SC/ST basti including resettlement colonies.

The Area/Basti where such improvement Works is proposed to be
undertaken may be either on private land, Lal Dora/extended Lal Dora or
Government land allotted under 20 point programme with at least 60-70%
built up area.

No improvement work shall be recommended/executed in unauthorized
SC/ST Basties on public/government land.

After verification of the position in regard to the points listed under 'A' the
Department will send a formal requisition to the Executive Department i.e.
Irrigation and Flood Control Department for preparation of formal proposal
for the works to be undertaken in a particular area and for submission of
estimates of the proposed works. Such requisition should ordinarily be made
within 20 day's after verification.

While preparing the proposal and estimate, the Executing Department/
Agency will observe the following:
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The Scope and nature of work.(s) to be Clearly mentioned and
estimates prepared in accordance with the scheduled rates. There
will not be any cap-on the estimated cost of any development
project not will there be any limit on the expenditure to
be incurred for improvement works in a particular Assembly
Constituency.

There should not be any break-up for any project.

Only the standard materials are to be used and no luxury items or
extra materials to be used in any construction.

The estimates should be realistic so as to avoid need for subsequent
revision.

A copy of the estimate will be furnished to the Residents Association.

After completion of the work, the department will hand over the assets
to the identified Association/ RWA/ Society/ Regd. Body/ Institution
for day to day maintenance. However, major repair works shall be
done by the I & FC Department once in two years as per norms
followed by the PWD, Delhi Govt. An MOU will be signed between
the Department for the Welfare of SC/ST and Residents Association/
Local Communities to this effect.

Estimate must be prepared and submitted within one month of
requisition.

Electricity bills of the existing Chaupals and Chaupals to be constructed
is to be borne by the local Association/Committee to whom the
Chaupal has been handed over.
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ix.  The project should be completed within the estimated time and no
escalation in the cost of time over-run shall be allowed.

The Department on receipt of the proposal will ask the Executive Department
for the estimate within 20 days. The project should be sanctioned on need
based on first come first served basis within the total availability of the budget
amount for this scheme and Executing Department shall submit the estimates
within one month of such requisition.

On receipt of the estimate, Administrative Approval/Expenditure Sanction
shall be conveyed by the Department to the executing Department within a
period of three weeks after site inspection and examination of the same
from the point of view of scope and nature of the works, technical
specification, the rates and the total cost as well the duration of the execution.

The task force to be constituted by the Department for supervision and
monitoring of execution of works will include besides officials of the concerned
departments, a representative of Resident Welfare Association/Registered
Society/LLocal committee as the case may be of the concerned SC/ST basti
and the Executing Department should supervise and monitor the execution
of the works periodically for ensuring smooth and timely execution of the
works. No payment will be made to the contractor unless a report is received
from the task force that the work has been completed satisfactory.

The Physical and financial progress of the works shall be reported to planning/
Finance Department for the purpose of monitoring plan expenditure.

On completion of the work, the executive agency will furnish a Completion
Certificate to the Department for that particular work containing the amount
of A/A & E/S, actual expenditure incurred and details of deviations, if
any.
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The Executing Department shall also display the details of the development
work under the scheme for public information through a display board on
the sites. The Details to be displayed are as under:-

1.  Name & cost of the work.

2. Date of commencement.

3. Targetdate for completion.
Name of the Executive Agency.

Name of Executive Engineer with telephone number.

SANEER AN

Name of the contractor with telephone number.

The Department shall carry out an impact evaluation of the implementation
of this scheme in every Plan period so as to objectively assess the benefits
that have accrued to the Target Group during that particular Plan period.
This evaluation study shall be taken up by the Department of its own or
through Govt. Department/Organization of private institution/body/
Organization.

The Department shall maintain an asset register as per GFR, which shall be
made available for inspection by the designated officers or the Audit Team.

The Following civil work may be under taken under the scheme.

1. Repair/Construction of common bathrooms and community latrines.
2. Repair/relaying of side drains and pavement.

3. Kharanja/repair of Kucha roads (Brick edge soling)

4.  C.C.flooring of approach roads or kharanjas
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5. Repair/construction of community centre/chaupal

4. Number of building of Community Centers/Chaupals to be constructed in
any constituency will be decided by the Department in consultation with
Urban Development and Panchayat Department.

Ward No. Name of DMC Ward Reservation

1- (Assembly) Narela

| Narela G
2 Bankner G
3 Alipur w
4 Bakhtawar Pur G
2- (Assembly) Burari

5 Bhalswa Jahangir Pur SC
6 Mukund Pur G
7 Burari

8 Jharoda G

3- (Assembly) Timarpur

9 Malka Ganj SC
10 Timarpur G
11 Mukherjee Nagar

12 G.T.B. Nagar G




13
14
15
16

17
18
19
20

21
22
23
24
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4- (Assembly) Adarsh Nagar
Dhir Pur
Adarsh Nagar
Sarai Pipal Thala
Jahangir Puri-I
5- (Assembly) Badli
Samaypur Badli
Libas Pur
Bhalswa
Jahangir Puri-II
6- (Assembly) Rithala
Rohini
Rithala
Budh Vihar

Vijay Vihar

Q

Q a =2 0

£ 0 o =
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Ward No. 21
Sl Ward Name of Town/Census Name of District Name of Tahsil
No. No.21  Town/Village
1 2 3 4 5
1. 0021 DMC(U) 7001 North West 01 Narela 001
2. 0021 DMC(U) 7001 North West 01 Narela 001
3. 0021 DMC(U) 7001 North West 01 Saraswati Vihar 002
Ward No. 22
1. 0022 DMC(U)7001 North West 01 Saraswati Vihar 002
2. 0022 DMC(U) 7001 North West 01 Saraswati Vihar 002
3. 0022 DMC(U) 7001 North West 01 Saraswati Vihar 002
4, 0022 DMC(U) 7001 North West 01 Saraswati Vihar 002
Ward No. 23
1. 0023 DMC(U)7001 North West 01 Saraswati Vihar 002
2. 0023 DMC(U) 7001 North West 01 Saraswati Vihar 002
3. 0023 DMC(U)7001 North West 01 Saraswati Vihar 002
4, 0023 DMC(U)7001 North West 01 Saraswati Vihar 002
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Enumeration Extent of the Population Total SC % of SC
Block No. Enumeration Block Population Population Population
6 7 8 9 10
0107 Pocket Block - J Sardar Colony 685 232 33.87

H.NO.221-330 Incd ESS Sec. 16 Rohini

0108 Pocket Block - J Sardar Colony 769 277 36.02
H.NO.3 11 -440 Incd T. Huts in this area
Sec. 16 Rohini

0159 NDMC Quarters 129-256 Sec.11 Extn 498 166 3333
Rohini

60 (Slum) Jhuggi Cluster Rithala, C N 251-375 552 342 61.96

61(Slum) Jhuggi Cluster Rithala. C N 376-460 435 212 48.74

& CN 1-61. In Khasra No. 189-190

0066-1  Rithala village CN 1-62 516 364 70.54
68 Rithala village CN 251-375 400 193 4825
0057 Budh Vihar Phase-II, CN. No.901- 1050 774 460 5943
0112 Budh Vihar Phase-II, Shyam Colony 291 136 46.74

Extn. CN. No. 01-50

0113 Budh Vihar Phase-II, Shyam Colony 326 183 56.13
Extn. CN.No. 51-100

0114 Budh Vihar Phase-II, Shyam 226 75 33.19
Colony Extn. CN. No. 101-143
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1 2 3 4 5

Ward No. 24

1. 0024 DMC(U) 7001 North West 01 Saraswati Vihar 002
2. 0024 DMC(U) 7001 North West 01 Saraswati Vihar 002
3. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
4, 0024 DMC (U)7001 North West 01 Saraswati Vihar 002
5. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
6. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
7. 0024 DMC(U) 7001 North West 01 Saraswati Vihar 002
8. 0024 DMC(U) 7001 North West 01 Saraswati Vihar 002
9. 0024 DMC(U) 7001 North West 01 Saraswati Vihar 002
10. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
11. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
12, 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
13. 0024 DMC (U) 7001 North West 01 Saraswati Vihar 002
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6 7 8 9 10
00142 C.N.2026-2100, Vijay Vihar, Phase-1, 730 34 41.64
Nasha Mukti Kendra
16 C.N.2251-2400, Vijay Vihar, Phase-I, 380 138 36.32
Tikoni Market
00232  C.N.376-450, Vijay Vihar, Phase-II 684 273 3991
Gopal Vihar
0028-1  C.N.1051-1125, Vijay Vihar, Phase-II 382 226 59.16
00282  C.N.1126-1200,Vijay Vihar, Phase-1I 509 223 4381
00342  C.N.2026-2100, Vijay Vihar, Phase-II 509 189 37.13
00442 C.N.3541-3620, Vijay Vihar, Phase-11 486 161 33.13
51 MCD Staft Qtrs, Sec-1, 1-75 476 476 100
2 MCD Staff Qtrs, Sec-1,76-150 433 422 9746
53 MCD Staff Qtrs, Sec-1, 151-225 521 520 99.81
4 MCD Staff Qtrs, Sec-1, 226-300 452 429 9491
55 MCD Staff Qtrs, Sec-1, 301-384 494 480 97.17
0013-1  C.N.1801-1875, Vijay Vihar, Phase-1 793 295 372

BlockJ, GE
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Annual Plan 2015-16
Welfare of SC/ST/OBC/Minorities

1. The Directive Principles of the State Policy provide to promote with special
care, the educational and economic interests of the target groups. To achieve the
objectives of "Equality" with many facets, Govt. of India as well as State Govt. has
been striving for socio-economic development of the people of these communities
through administrative orders and plan process. No doubt, there has been perceptible
changes in the social and economic condition of the target group but unfortunately
the measures taken so far have not been able to eradicate illiteracy, poverty and
above all the social stigma attached, because the approach so far has been in the
shape of few schemes of ameliorative nature which could not make sufficient
transformational impact and, therefore, much still remains to be done.

2. Up to the year 1997 this department was required to look after only the
Welfare of SC/ST population of Delhi but with the reorganization of OBC as a
separate group of population, welfare activities relating to OBC, which forms quite
big chunk of the population was also assigned to this department. In the starting of
21st century welfare activities relating to Minorities was also assigned to this
department.

3. Population Scenario

. Schedule Caste Population: As per 2011 census, total population of
NCT of Delhi was 167.88 lakhs, out of which the SC population is
28.12 lakhs which comes to 16.75%. Due to fast process of urbanization
the population in the urban areas has been increasing rapidly as 97.08 %
of the total population of the SCs reside in urban areas and only 2.92 %
is in rural areas. Out of the total urban population of 163.69 lakhs the
SC population is 27.30 lakhs i.e. 16.68% and of the total rural population
of 4.19 lakhs, the SC rural population is 0.82 lakh i.e. 19.57 %.
This shows that the SC population is predominantly residing in urban
area.
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. Scheduled Tribes population: In Delhi, no scheduled tribes has been
notified since none of the ST originally belong to Delhi but a small
population migrated for service and other purposes from the other states.
As such the RGl is not collecting any data in respect of STs, however,
itis expected that 2% of the total population of Delhi may be STs.

. Other Backward Classes Population: The RGI is not collecting
data in respect of OBC in the census. As such population of OBCs as
per census record is not available. However, Govt. of NCT of Deihi
constituted a state level commission for other Backward Classes in
1992 to identify the OBCs in Delhi. The Commission in its report has
opined that about 48% of the Delhi population belongs to OBC.

. Minorities Population: As per 2001 census the population of
minorities was 24.92 lakh. The details are given below:-

Religion Population 2001
Sikh 555602
Muslim 1623520
Jain 155122
Christian 130319
Buddhist 23705
Other 4190
Total 2492458

From the year 2012-2013 all the activities relating to Minorities has been
transferred to Department for Welfare of SC/ST/OBC/Minorities, which was
previously looked after by Home Department.
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XTI Five Year Plan (2007-12) Major Achievement

Financial assistance for purchase of stationery to SC/ST/OBC/Min. students
has been extended to the primary section also that is from 1st class to Sth
class with the revised rates of Financial assistance of Rs. 1000 to 2000 per
annum is provided to the student belonging to SC/ST/OBC/Min. community
studying in class 1stto 12th and having family income up to Rs. 2.00 lakh per
annum for purchase of stationery.

Delhi Govt. is providing scholarship to meritorious students belonging to SC/
ST/OBC/Min. community studying in class 1st to 12th ranging from Rs. 600/
- to Rs. 4500/- per annum. Family income is not applicable to the students
belonging to SC/ST community. However family income of Rs. 2.00 lakh per
annum is applicable to the student belonging to OBC & Minorities community.

Delhi Govt. is also providing merit scholarship to the students belonging to
SC/ST/OBC/Min. community studying in college/ Professional institutions from
Rs. 420/- to Rs. 1860/- per month. Family income is not applicable to the
students belonging to SC/ST community. However family income of up to
Rs. 2.00 lakh per annum is applicable to the student belonging to OBC &
Minorities community.

Financial Assistance to SC Slum/JJ Dwellers is being released by DUSIB
under Rajeev Ratan Awas Yojna.

Providing Ante-natal care and institutional delivery to Scheduled Caste Women
through recognized private health establishments reimbursed directly to the
Private hospital @ Rs. 7000/- for comprehensive care to pregnant women
and also a part package is given @ Rs. 5000/- for only institutional delivery
and Rs. 3000/- for only ante-natal care.

Providing financial assistance under Matri-Shishu Suraksha Yojna to SC
pregnant women during last trimester of her pregnancy @ Rs. 1000/~ is provided
in addition to Rs. 600/- paid under Centrally funded Janani Suraksha Yojna
Scheme (JSY).
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5. The recommendations made in the approach paper for 12th Five Year
Plan of NCT of Delhi have been implemented by the Department for the
Welfare of SC/ST/OBC/Minorities by including new schemes in the Annual
Plan 2012-13 viz. educational hub for SCs at village Bakarwalla and additional
financial assistance in respect of the schemes: (i) Scholarship/merit scholarship
to SC/ST/OBC/Minority students (class 1stto 12th), (ii) Grant in aid to DUSIB
for financial assistance to SC slum dwellers under Rajiv Rattan Awas Yojana;
and (iii) pension to senior citizen, women in distress and financial assistance
to poor widows for performing marriage of their daughter in respect of SC/
ST/Minorities beneficiaries.

6. The Plan outlay and actual expenditure of 11th Five Year Plan (2007-
12) & Outlay for the 12th Five Year Plan (2012-17) and the Approved
Annual Plan 2015-16 is as under:

(Rs. in Crore)
Sector 11th Five Year Plan 12th Five Year Plan
(2007-12) (2012-17)
Approved Actual Plan Approved
outlay  Expenditure Outlay  outlay for
2012-17  2015-16

Education Development 90.72 290.19 1013.55 280.84

Economic Development 6.09 15.30 106.00 0.55

Health, Housing etc. 171.10 126.19 470.45 65.12

Direction & Administration 12.18 7.12 10.00 3.49

MCD - Improvement of 5.48 - - -

Dhobi Ghat

NDMC - Improvement of 0.61 - - -

Dhobi Ghat

Total 286.18 438.80  1600.00 350.00
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7. Scheduled Caste Sub Plan

As per guidelines issued by Govt. of India, the outlay for SCSP should be at least in
proportion to SC population to total population of that State. The Scheduled Caste
population, as per 2011 census, was 16.75% of the Total population of Delhi. The
size of SCSP in Annual Plan 2007-08 to 2013-2014 is given here under:

(Rs. in crores)

SI.  Five Year/ Approved Outlay Flow Percentage
No. Annual Plans for GNCT For
of Delhi SCSP

11th Five Year Plan
1. 2007-08 9000.00 1534.06 17.04%
2. 2008-09 10,000.00 1808.69 18.08%
3 2009-10 11,300.00 1782.38 15.77%

(Tentative)

4. 2010-11 11,400.00 1901.56 16.68%
5. 2011-12 14,200.00 2419.95 17.04%

12th Five Year Plan
6. 2012-13 15,000.00 2760.46 18.20%
7. 2013-14 16000.00 3003.25 18.77%
8. 2014.15 16700.00 2797.25 16.75%
9. 2015-16 15350.00

8. Centrally Sponsored Schemes

Besides the Annual Plan and SCSP, Government of Delhi is implementing the following
Centrally Sponsored Schemes also:-

L. Coaching & Allied Schemes (Pre-Exam Training).
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2. Post Metric Scholarship to SC/ST/OBC.
3. (a) Implementation of Civil Rights Act 1955 and the SC/ST prevention of
atrocities Act 1989.
(b) Incentive for Inter Caste Marriage.

4. Special central assistance for scheduled caste sub plan (SCSP).

5. Merit cum means based Scholarship for students belonging to the Minority
Communities (Students pursuing technical or professional courses at under
graduate/ post graduate level).

6.  Post Metric Scholarship for students belonging to the Minority Communities.
(Students pursuing higher education, from Class XI upto Ph.D. and technical
and vocation courses of Class XI and XII level).

7. Pre matric scholarship scheme (Minority).

8. Multi sectoral Development Programme for Minority.

0. Society for Protection of Tribals.

9.  Department for Welfare of SC/ST/OBC/Minorities

Plan Outlay

XITFYP : Rs. 160000.00 Lakh

Approved Annual Plan 2015-16  : Rs. 35000.00 Lakh

Educational Development

As per approval of the Government, the Working Group constituted for preparing
the 12th Five Year Plan, necessary amendments/ merger/dropping have been made
in the schemes suggested by the Working Group.

9.1 Financial Assistance For Purchase Of Stationery To SC/ST/OBC/

Minorities Students (class 1st to 12th):
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Plan Outlay
XITFYP : Rs.47,800.00 Lakh
Approved Annual Plan 2015-16  : Rs. 12000.00 Lakh
Objectives:

Asper 2011 census, the literacy rate amongst the Scheduled Caste population
is low, as compared to overall literacy rate, which needs to be corrected. One of the
measures through which education can be further spread, is to help the poor students
by providing them financial assistance for purchase of stationery so that their parents
do not feel any burden in sending their children to schools. Further, vide Cabinet
decision no. 1853 dated 16.01.2012, the scheme has now been extended to cover
students studying in primary section also i.e. classes Ist to Sth, from the year 2011-
2012.

Amount of Financial assistance:

Class Rates

Istto Vth Rs. 100/- per. month for 10 months

VIth to VIIIth Rs. 100/- per month for 10 months.

[Xth to XIIth Rs. 200/- per month for 10 months.

Eligibility:

1. Under this scheme, financial assistance for purchase of stationery is given to

those SC/ST/OBC/Minorities students, who are studying in the Central Govt./Govt.
of Delhi/Aided/Recognized/Local Bodies schools etc. through the Principals of the
respective schools and whose family income does not exceed Rs.2,00,000/- per
annum.

2. The attendance should not be less than 70% in the preceding year.
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Implementation

After launch of Mission Convergence this scheme is being implemented by
Education Department except in recognized Public Schools/ Kendriya Vidayalaya
and schools under MCD/NDMC/DCB w.e.f. Annual Plan 2008-09.

Physical Achievement:

No. of Beneficiaries
Year Target Achievement
2007-08 91,000 1,93,058
2008-09 1,40,000 386
2009-10 1,15,750 1,43973
2010-11 1,15,750 4,28,7757
2011-12 4,07,817 7878 (Figures not reced.

from MCD & Educn.)

2012-13 448,599 493,303
2013-14 542,643 7,62,847
2014-15 8,00,000 8,20,023
2015-16 8,50,000 -

9.2. Scholarship/Merit Scholarship to SC/ST/OBC/Minorities Students
(class 1st to 12th):

Plan Outlay
XITFYP : Rs. 45300.00 Lakhs
Approved Annual Plan 2015-16  : Rs. 10400.00 Lakhs
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This scheme is being implemented by the Education Department. The main
objective of the scheme is to improve the literacy rate and promote education among
the SC/ST/OBC/Minorities students. Further, vide cabinet decision no. 1860 dated
06.02.2012, the amount of scholarship in respect of students belonging to SC/ST/
OBC/Minority students studying in Class XI and XII has now been enhanced during
2011-2012 and subsequent periods and if a student who has secured 55% and above
marks gets scholarship under Post Matric Scheme i.e. Centrally Sponsored Scheme,
a supplementary scholarship to bring the amount to Rs.3000/- or Rs.4500/- per
annum as the case may be, shall be given from Govt. of NCT budget so as to bring
at par with Delhi Govt. Scheme in his marks range.

This scheme consists of the following:

(@) Scholarship to SC/ST/Minorities Students:

Rates:-
Class Students belonging to Unit Amount of
Scholarship
(inRs.)
Ist to VIIIth SC/ST/Min. Per Annum 1000
Eligibility:

(i)  All Students, [mentioned in 2(a) above] studying in class 1st to VIIIth in
Central Govt./ Govt. of Delhi/ Aided/ Recognized/ Local bodies schools are
eligible.

(i) Family income limit is not applicable in case of SC/ST students. But family
income should not exceed Rs.2.00 lakh per annum in case of Minorities.

(i) A studentis allowed to avail the scholarship either under the State Plan Scheme
or Centrally Sponsored Scholarship Scheme, whichever is beneficial to him/
her and should inform the awarding authority through the Head of the Institution
by mode of a declaration.
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(iv)  No percentage marks up previous class is required for class I to VIII.
(b)  Merit Scholarship to OBC Students (Class VIth to XIIth):
Rates:

Sl Name of the Scheme Unit Existing rates
No. of Scholarship
(inRs.)
(a) For scoring 55% and above but less than 60% marks in the previous
exam.
(1) Class VIto VIII Per annum 600
(@) ClassIXtoX Per annum 1620
@ii)) For scoring 55% - 70% marks
Class XI and XII Per annum 3000

(b) For scoring 60% and above marks in the previous exam.

(1) Class VIto VIII Per annum 720
@) ClassIXtoX Per annum 2040
@iii) For scoring marks above 70%
Class XI and XII Per annum 4500
Eligibility:

(i)  Students studying in class VI to XII in Central Govt./ Govt. of Delhi/ Aided/
Recognized/ Local bodies schools are eligible.

(i) Family income limit except in case of SCs/STs should not exceed Rs.2.00
lakh per annum.

(i) A studentisallowed to avail the scholarship either under the State Plan Scheme
or Centrally Sponsored Scholarship Scheme, whichever is beneficial to him/
her and should inform the awarding authority through the Head of the Institution
by mode of a declaration.
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(c) Merit Scholarship to SC/ST/Minorities Students (Class IX to XII):

Rates:

SL Name of the Scheme Unit Existing rates

No. of Scholarship
(inRs.)

(a) For scoring 55% and above but Per annum 1620

less than 60% marks in the
previous exam.

(1 ClassIXand X
For scoring 55% - 70% marks Per annum 3000
@) Class XIand XII

(b)

For scoring 60% and above marks in the previous exam.

Class IXto X Per annum 2040
For scoring marks above 70%

Class XI and XII Per annum 4500

Eligibility:

)

Students [mentioned in 2(c) above] studying in class IX to XII in Central
Govt./ Govt. of Delhi/ Aided/ Recognized/ Local bodies schools are eligible.

Family income limit is not applicable in case of SC/ST students. But family
income should not exceed Rs.2.00 lakh per annum in case of Minorities.

A students is allowed to avail the scholarship either under the State Plan
Scheme or Centrally Sponsored Scholarship Scheme, whichever is beneficial
to him/her and should inform the awarding authority through the Head of the
Institution by mode of a declaration.
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Implementation

After launch of Mission Convergence this scheme is being implemented by
Education Department expect in recognized public schools/ Kendriya Vidayalaya
and schools under MCD/NDMC/DCB w.e.f Annual Plan 2008-09. Department for
Welfare of SC/ST/OBC/Min. will disbursed the scholarship to the students of
Kendriya Vidalaya and Recognized public schools.

Physical Achievement:

No. of Beneficiaries
Year Target Achievement
2007-08 25,000 44,259
2008-09 40,000 646
2009-10 69,500 34,339
2010-11 69,500 1,73864
2011.12 2,90,000 7,832 (Figures awaited

from MCD & Educn)

2012-13 3,19,000 3,86,750
2013-14 4,25425 7,03,452
2014-15 7,30,000 7,50,021
2015-16 7,50,000

9.3. Merit Scholarship to College/Professional Institutions Students
belonging to SC/ST/OBC/ Minorities

Plan Outlay
XIIFYP : Rs. 1670.00 Lakh
Approved Annual : Rs. 850.00 Lakh

Plan 2014-15
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Objectives:

The objective of the scheme is to encourage SC/ST/OBC/Minorities students to
continue their studies at college level by providing them scholarship so as to reduce
financial burden on their parents, because spread of higher education alongwith
development of merit amongst the SC/ST communities is one of the priority
programmes of the Govt. of India and Govt. of Delhi.

Rate of Scholarship:
S1.No. Name of the Scheme Unit Existing rates
of scholarship
(inRs.)
1 2 3 4
Group "A"

i. Degree courses in Medical/ Engineering/B.Sc.(Agri.)/ B.Vsc/B.ESc./
Higher technical and professional studies

ii. Degree level courses in Indian medicine B.A.M.S. & comparable courses
in Ayurvedic, Unani/Tibbia and Homeopathy system of medicine.

(a) Day Scholars P.M. 900
(b) Hostlers P.M. 1620
Post graduate courses, other technical & professional courses
(a) Day Scholars P.M. 960
(b) Hostlers P.M. 1860

Group Diploma level courses

"B'" Diploma level courses in Indian medicine
B.A.M.S. & comparable courses in Ayurvedic,
Unani/ Tibbia and Homeopathy system of
medicine. Diploma level course in Engg.
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1 2 3

Technology, Architecture, Printing Technology,
Over-sear, Drafstman, Surveyor, Hotel
Management, Catering, Applied Nutrition,
Commercial Pilot License Wireless & T.V.
Operator, Sound Recording & Engineering,
Photography, Film Direction, Editing, Acting,
Screen-play Writing Post graduate courses in
science subjects.

(a) Day Scholars
(b) Hostlers

Group Certificate courses in Engg. Technology,

"C"  Architecture & Medicine Diploma & certificate
course in Agri./Vet. Sc./Fisheries/Dairy Dev. /
Public Health/Sanitary Inspector/Rural services /
Library science/Sub-officers course in National
fire service college, Nagpur Degree/Post graduate
Diploma & Post Graduate courses in teachers
training/ Library Sc./Physical Edn./Music/Fine
Arts/Law/Craft Instructor/ Passenger Transport
Management/ Associate degree in Pharmacy

(a) Day Scholars
(b) Hostlers
Group '"'D"

) General courses upto graduate level

PM.

PM.

PM.

PM.

720

1110

630

930
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1 2 3 4

(a) Day Scholars P.M. 420

(b) Hostlers P.M. 804

(i) Post graduate studies in Arts & Commerce subject.

(a) Day Scholars P.M. 630

(b) Hostlers P.M. 1110

Eligibility criteria:

) A student is allowed to avail the scholarship either under the State Plan Scheme
or Centrally Sponsored Scholarship Scheme, whichever is beneficial to him/
her and should inform the awarding authority through the Head of the Institution
by mode of a declaration.

ii)  The SC/ST/OBC/Minority students getting stipend from the institutions/
Government during the course of study are also eligible to get the merit
scholarship.

i)  Only those SC/ST/OBC/Minorities students are eligible who will obtain 60%
or more marks in previous examination and get admission in recognized college
/ professional / technical institutions.

iv)  Scholarship will be granted to students of 3 year degree courses, post graduate
studies at college level and professional courses of degree and post graduate
level and diploma studies. The duration of the professional course may vary
from course to course.

v)  There shall be no limit for the income of the applicant/ parents/guardians

for grant of scholarship in respect of SC/ST students. However, family
income limit of Rs.2,00,000/- p.a. is applicable for the OBC/ Minorities
community.



vii)

142 24 TR, 2015

Students should have SC/ST/OBC/Minorities certificate issued by the
competent authority of Delhi i.e. Deputy Commissioner, Delhi. However, on
the basis of a meeting held in the chamber of Chief Secretary on 04.11.2011,
there should not be any discrimination on the basis of Caste issuing authority
and benefit of the scheme is to be provided to all SCs residing in Delhi whether
they are original residents or migrants from other States. Further, where the
student is not having Caste Certificate in his own name, his father's Certificate
may be accepted for availing the benefit.

The rate of scholarship will be reduced to 50% if a student failed in the
annual examination, but continues studies except in cases where the student
failed to appear in the annual examination on medical grounds or due to natural
calamities or any other reason beyond his/her control.

Intentional non appearance in the annual examination will disqualify the student
from the grant of scholarship during the next academic year.

Government of NCT of Delhi has approved the proposal for consideration of
applications of eligible students for this scheme who are having gaps in
educational continuation upto three years but not on account of failure in the
examination of previous course/ class. This provision is with effect from 2008-
09 onwards.

Physical Achievement:

No. of Beneficiaries

Year Target Achievement
1 2 3
2007-08 1,000 2,078
2008-09 13,000 1,984

2009-10 2,200 2,750
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1 2 3
2010-11 4,500 4,500
2011-12 4,500 3,900
2012-13 4,950 4,357
2013-14 4,950 7,163
2014-15 8,500 13,898
2015-16 10,000

9.4. Vocational & Technical Scholarships to SC/ST/OBC/ Minorities
Students

Plan Outlay

XITFYP : Rs. 200.00 Lakh
Approved Annual

Plan 2015-16 : Rs. 40.00 Lakh

This is implemented by Directorate of Training & Technical Education, Govt. of
NCT of Delhi.

Objectives:

In the present days of technological development, technical education plays a
significant role and in the coming years, not only the scope of employment for technical
personnel will be better but at the same time, it will help the students to become self
employed. Therefore, emphasis is being laid on promoting technical education amongst
the SC/ST/OBC/Min. boys and girls also so that they do not lag behind others.

Rates of Scholarship.

S1.No. Name of the Scheme Unit  Existing rates of scholarship (in Rs.)
(a) Day Scholars P.M. 210
(b) Hostlers P.M. 360
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Eligibility:

1. Astudentis allowed to avail the scholarship either under the State Plan Scheme
or Centrally Sponsored Scholarship Scheme, whichever is beneficial to him/
her and should inform the awarding authority through the Head of the Institution
by mode of a declaration”.

2. SC/ST/OBC/Minority Students receiving technical education in various
Industrial Training Institutes (ITIs) being run by Govt. of NCT of Delhi and
whose family income does not exceed Rs.2.00 lakh per annum.

Physical Achievement:

No. of Beneficiaries
Year Target Achievement
2012-13 2700 2366
2013-14 2700 2347
2014-15 2350 2062
2015-16 2500

9.5 Hostel for SC/ST/OBC/Min. Boys at Dilshad Garden

Plan Outlay

XITFYP : Rs. 460.00 Lakh
Approved Annual

Plan 2015-16 : Rs. 240.00 Lakh
Objectives:

It has been observed that in most of the cases dwelling units of the Scheduled
Caste people in Delhi are very small and do not have adequate space to provide
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congenial study environment for the students. This retards their studies. With a view

to provide better study environment, scheme of Hostel for SC Boys was introduced

so that the SC/ST boys, who wish to pursue studies but do not have congenial study

environment at home, could get admission in the hostel, being run by this Dte. at

Dilshad Garden complex Its intake capacity is to accommodate 100 students.

Conditions of eligibility for admission to the hostel:

O]

(i)

(iii)

@iv)

v)

Hostel is available for the poor SC/ST/OBC/Min. students studying in class-
XII and above in Government or recognized school or colleges.

The income limit of the parents of the students, who seek admission in the
hostel for SC/ST/OBC/Min. boys as well as girls should not be more than Rs.
2,00,000/- per annum.

The student who has been given regular admission in the school or college in
Delhi, is allowed to avail the facility of the hostel by producing a Scheduled
Caste/Tribe Certificate from the competent authority of that particular State
from where he has come for education in Delhi.

The Working Group found that most of the higher education institutions are
located in the North or South of Delhi whereas the hostel is situated in the
extreme eastern part of Delhi. It is too cumbersome to perform journey from
Dilshad Garden to colleges located in the North or in the South as it not only
involves heavy expenditure in transport but entails lot of time also which the
students can devote to their studies but are forced to spend in journey. For
improving response under this scheme, it is proposed to utilize the service of
the voluntary organizations involved in the Welfare of SC/ST/OBC/Min. so
that the number of SC/ST/OBC/Min. boys seeking admission in the hostel
could be raised to at least 100 per year.

All the facilities in the hostel are provided free of cost. Physical
Achievement
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No. of Beneficiaries

Year Target Achievement
2007-08 100 100
2008-09 100 100
2009-10 100 101
2010-11 100 9
2011-12 100 100
2012-13 103 103
2013-14 103 103
2014.15 103 103
2015-16 103

9.6. Hostel for SC/ST/OBC/Min. Girls at Dilshad Garden

Plan Outlay

XITFYP : Rs. 80.00 Lakh
Approved Annual

Plan 2015-16 : Rs. 30.00 Lakh
Objectives:

The 1991 Census had revealed that the overall literacy rate in Delhi has been
increasing constantly and the literacy rate amongst the Scheduled Castes also has
increased over the last decade but the literacy rate amongst the females is still on a
very low side because congenial environment for studies is not generally available in
their small houses and as compared to boys, the girls have to perform daily home
chores also and thus much of their time goes therein with the result their studies are
adversely affected. This state of affairs needs to be corrected. Therefore, objective
of the scheme is to provide congenial study environment to the SC/ST/OBC/Min.
girls by providing them hostel facilities, where they could devote their full time and
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energy in pursuit of education. The intake capacity of this hostel is 70 girl students.
The income limits as prescribed for SC/ST/OBC/Min. boys hostel is applicable in
case of girls hostel also.

Achievements

There was lack of response and number of inmates has been below 30 2001-
02. To augment in the intake the services of the voluntary organizations and others
were availed so as to prompt the parents of the SC/ST girls to send their girl wards
to this hostel. This has resulted in positive. Efforts are also being made to
accommodate OBC/Min. girls students.

Physical Achievement:

No. of Beneficiaries
Year Target Achievement
2007-08 70 25
2008-09 77 33
2009-10 70 55
2010-11 70 50
2011-12 70 60
2012-13 60 60
2013-14 60 60
2014-15 60 60
2015-16 60

9.7. Pre Exam Coaching for SC/ST/OBC/Minority

Plan Outlay
XITFYP : Rs. 10.00 Lakh
Approved Annual Plan 2015-16 : Rs.10.00 Lakh

Token provision has been kept. However scheme is being implemented in Non-Plan
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At present only one Pre Examination Centre is providing Pre- Examination
Coaching facilities to SC/ST/OBC/MIN. for various Group -B & Group-C job oriented
course under the Central Sponsored Scheme of Ministry of Social Justice &
Empowerment for obtaining jobs in Central Govt./Delhi Govt/Semi Govt./Under
Taking/Banks etc. This is a unique coaching centre in Delhi which is situated in
Karol Bagh and run by NCT of Delhi, through its department i.e. Deptt. for the
welfare of SC/ST/OBC/Min.

The AR Deptt. has conducted a study in July 2011 for creation of posts for
smooth functioning of the Pre-Examination Coaching Centre. In the report it was
suggested that:-

1. Atleast three more centers on this pattern should be opened one in EAST
Delhi, one for NORTH Delhi and one in SOUTH Delhi to begin with. The
feasibility of utilizing educational institution providing of Govt. Schools. It is
may be explored.

2. Inthelong run each District should have one PECC for imparting training to
SC/ST/OBC/MIN. so that these institutes are not only able to cover a vast
number of recruitment examinations conducted by the various recruitment
bodies but also ensures better results in the recruitment process.

To open one PECC each in East, South & North, the following staffs are
required for setting up the Pre-Examination Centre.

1. Part Time Tutor 12
2. Parttime Librarian for Hdqtr. 01
3. Peon (Outsource) including 02 for Hdqtr. 05
4. Safai Karamchari (Outsource) including 02 for Hdqtr 05
5. Security Guard (Outsource) including 01 for Hdqtr o4
6.  Data Entry operator for Hdqtr. 02



149 03 U, 1937 (V)

Pre Examination coaching Centre at Karol Bagh is a Centrally Sponsored Schemes
but for the year 2006, No funds have been received from Govt. of India. The
Expenditure of the above said posts will be met out from the Plan Scheme Pre -
Examination Coaching for SC/ST/OBC/MIN. for which an amount of Rs. 10.00
Lakh is proposed for Annual plan 2015-16.

9.8. Dr. B.R. Ambedkar State Award for the toppers amongst the SC/ST/
OBC/Minorities students in professional/ Technical Degree Courses

Plan Outlay

XITFYP : Rs.35.00 Lakh
Approved Annual Plan 2015-16 : Rs.4.00 Lakh
Objectives:

The objective of the scheme is to encourage the students belonging to SC/
ST/OBC/Minorities communities for distinguished academic achievements in each
field of professional and technical studies.

The State awards is given to those students belonging to SC/ST/OBC/Minorities
who, during their studies in various professional/technical degree courses of the
following institutions either sponsored or run by the Govt., top the list of examinees
of their final year exams:

(a)  Delhi technological University earlier Delhi College of Engineering, (b) Netaji
Subhash Institute of Technology earlier Delhi Institute of Technology, (c)
Maulana Azad Medical College, (d) University College of Medical Sciences,
(e) Delhi Institute of Pharmacological Science & Research (DIPSAR) Delhi
College of Pharmacy, (f) College of Art, (g) Nehru Homeopathic College and
Hospital, (h) Jamia Millia University, (i) Hamdard University, (j) All India
Institute of Medical Sciences, (k) Indian Institute of Agriculture research, (I)
Dr. Sucheta Kriplani Medical College, (m) A&U Tibbia College, (n) Indira
Gandhi National Open University, (0) GGS LP. University.
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Eligibility Criteria:

L.

The student should belong to SC/ST/OBC/Minorities category and in support
thereof must produce Caste certificate issued by the competent authority of
Delhi. However, on the basis of a meeting held in the chamber of Chief
Secretary on 04.11.2011, there should not be any discrimination on the basis
of Caste issuing authority and benefit of the scheme is to be provided to all
SCs residing in Delhi whether they are original residents or migrants from
other States. Further, where the student is not having Caste Certificate in his
own name, his father's Certificate may be accepted for availing the benefit.

The student must have passed his/her 10th and 12th class from Delhi.

The award is given to a student, who tops in each discipline of the professional/
technical degree course.

The topper student is awarded only once after passing out of the final
examination of the course.

The award is conferred among the toppers of all professional / technical
courses conducted by the institution/ universities.

Being a merit based award, no family income limit has been laid down.

Students receiving scholarship under Centrally Sponsored Scheme Post Matric
Scholarship' or any other scholarship are also eligible for award under this
Scheme.

The award is available separately for each community.

The Working group, Planning Commission while discussing the draft Annual
Plan 2008-09 of NCT of Delhi on 7.4.2008 opined that:

"The ongoing schemes of "merit scholarship and "state awards to toppers"
are great boon to attract the students belonging to SCs. This will not only
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improve the performance of SC boys and girls but also keep their ambition
high. Therefore, the students should not be debarred to get merit scholarship
in addition to the stipend being provided by the Government in general to all
the students and in particular to Scheduled Castes".

Accordingly, the students getting stipend from the institution / Government
during the course of study are also eligible to get the award.

An amount of Rs. 8000/- is given as award to each topper of various disciplines
of professional/technical degree courses. The awards are collected from each
institution and the amount of the award is released by this Department to
head of the respective institutions for further distribution to the students.

Physical Achievement:

No. of Beneficiaries
Year Target Achievement
2007-08 60 16
2008-09 60 34
2009-10 45 9
2010-11 36 24
2011-12 36 32

9.9 Reimbursement of Tuition Fee to the Students belonging to SC/ST/
OBC/Minority studying in Public Schools

Plan Outlay
XITFYP : Rs.4000.00 Lakh

Approved Annual Plan 2015-16 : Rs.3000.00 Lakh
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under this component, talented/meritorious students of SC/ST/OBC/Min. communities
who are either already studying or wish to seek admission in recognized public/
convent schools as day scholars on the strength of their merits but whose parents
find it difficult to cope with their educational expenses due to financial constraints,
will get reimbursement of their school fees including tuition fee, sports, science, lab,
co- curricular/admission fee etc. However, SC/ST/OBC/Min. students belonging to
the creamy layer will not be eligible for such benefits. Also repeaters in a particular
class will not be eligible for such benefits for that particular year.

The SC/ST/OBC/Min. students studying in Ist to Vth will be entitled to get
reimbursement of tuition fee and other compulsory fee irrespective of the percentage
of marks, keeping in view the policy of the Govt. for promoting all students from
class Istto Vth. Butin case of students studying VI to XII tuition and other compulsory
fee will be reimbursed to only those students scoring 50% and above marks and
having attendance not less than 80% in the proceeding years.

The reimbursement is 100% to the students whose family income do not
exceed Rs. 60,000/- per annum. In case of students whose family income is more
than Rs. 60,000/- & below Rs. 2.00 lakh per annum, 75% of the fees is reimbursed.

As per recommendation of the Working Group constituted for formulation of
11th Five Year Plan, the benefit of this scheme are extended to OBC and Minority
students also. Terms and conditions which are applicable to SC/ST will be the same
for OBC and Minority students.

The Department of SC/ST/OBC/Min. Welfare will be free to get the
implementation of the scheme approved/evaluated through its own staff or reputed
private/Government institutions after regular intervals and carry out such
modifications/changes as may be necessary to improve the performance or even
discontinue the scheme, if warranted.
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No. of Beneficiaries

Year Target Achievement
2007-08 800 378
2008-09 800 1122
2009-10 1080 2477
2010-11 6000 4567
2011-12 6000 9404
2012-13 6600 6816
2013-14 6600 15442
2014-15 17500 26777
2015-16 30000

9.10. Construction of Hostels for SC/ST students at Kasturba Balika
Vidayalaya, Ishwer Nagar Plan Outlay

Plan Outlay
XITFYP : Rs. 150.00 Lakh
Approved Annual Plan 2015-16 : Nil

The objective of the scheme is to construct an hostel at Kasturba Balika
Vidayalaya, Ishwer Nagar for SC Girls students in partnership with an NGO of
repute in the academic filed.

Proposal has been approved by Planning Department to construct a hostel at
Kasturba Balika Vidayalaya, Ishwer Nagar for SC Girls students. An amount of Rs.
414.00 lakhs as the total cost of the project has been sanctioned vide sanction order
dated 13.10.2009. The work started w.e.f. 01.04.2011 and the target date of
completion of the project was fixed for 30.09.2012 was extended to 31.12.2012.
The hostel premises has completed and the girls are residing.
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9.11. Multisectoral Programme for Minority Concentration District - State
Govt. share

Plan Outlay
XITFYP : Rs.700.00 Lakh
Approved Annual Plan 2015-16 : Rs.300.00 Lakh

Under the scheme, North East Delhi has been identified in NCT of Delhi as Minority
Concentrated District (MCD) and Multi Sector Development Plan of Ministry of
Minority Affairs of Govt. of India is to be implemented in North East of Delhi for
improvement of Backwardness parameter of the district.

The following projects were approved by the Empowerment Committee, Ministry
of Minority Affairs:

1. Construction of additional Class Rooms in seven Sec, Sr. Sec. Girls Schools.

ii. Construction of separate toilet blocks/improvement of existing ones for girls
in seventeen government school.

iii.  Construction of building.
iv.  Procurement of equipment and tools for Nand Nagri ITI.
V. The Vocational Courses in Govt. Girls Sr. Sec. School.

vi.  Strengthening of water supply scheme at Saboli Bagh.

E:

Strengthening of water supply scheme at Welcome.

viii. ~ Construction of secondary school building at Sunder Nagri.
ix.  Construction of secondary school building at Jafrabad.

x.  Construction of dispensary building at Buland Masjid.

xi.  Procurement of four mobile vans for Health services.

The following table gives information of the said scheme and the status of the
Multi-Sectoral Development Programme in the North-East District are as follows:



Status of Multi Sectoral Development Programme (MSDP), Dist.

North East. Delhi as on 4.06.015.

ANNEXURE-1

(*Rs. in Lakhs)

SL  Year of Name of Total cost Approved Approved Physical/ Financial
No. Sanction & Implementing  of Project Central State Share Progress
Name of Deptt. Share
Project
1 2 3 4 5 6 7
2009-10
1. Construction of  Education 725.12 Rs. 310.00 Rs. 415.12 Work/Project
80 classrooms in Project 1 & 2 1st installment of 1st installment of Completed
07 Secondary/ Sr. Rs.155.00 was released Rs55.00 was released
Sec. Govt. Girls by Ministry on on 01.10.10
Schools. 29-03-2010 but after
revalidation the amount
released to DSIIDC on
01-12-2010
2. Construction of  Education Sharing U.C. of Ist installment Escalated cost of The DSIIDC has
17 toilet blocks Ration submitted on 16-10-2012 Rs. 180.06 was shown a pending
in Government 1-(75:25) released to DSIIDC balance of
Girls Schools 2-(70:30) on 29.03.12 Rs.47.20 Lakh,

2nd installment of
Central Share Rs. 120.00

UC Submitted
on 25-02-2013

against the projects
which is yet to be
verified by the

SSL
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1 2 3 4 5 6 7
was released on Education
30.03.2013. The same 2nd installment of Department
was released to Education State Share of
on 27-08-2013 after Rs150.00 was
revalidation. released on
Clarification of Construction 30.03.2013 and
of 10 Toilet Blocks instead  revalidated on
of 17 Toilet Blocks was 09/07/2013
already sent to Ministry
on 19-08-2013. Reply
Awaited.
2010-11
3 & Strengthening DIB Rs.130.00 Rs 97.50 Rs.32.50 Work/Project
4  of water supply (Sharing Ist Installment of Ist installment of Completed
scheme in Saboli Ratio (75:25) Rs. 48.75 was released Rs.16.25 was released
Bagh and Welcome by the Ministry on to DJB on 31.03.2011
06.01.2011 and released
to DJB on 21.06.2011
U.C. of 1st installment
submitted on 10-01-2013.
UC of State Share pending
DJB does not require 2nd
installment.
2011-12
5  Construction of  Education Rs.550.46 Rs.412.84 Rs.137.62 Work/Project

9sL
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Sec. School Building Sharing Ratio
at Sunder Nagri. (75:25)
(52 Class Rooms

8 Toilet)

Construction of  Education Rs. 388.66
Sec. School Sharing Ration
Building at (75:25)
Jafrabad.

(32 Class

Rooms &

5 Toilets)

1st installment of
Rs.206.42 was released
by Ministry to us on
29.11.2011 and the same
was released to Education
Department on 13.08.12.
UC of Rs.206.42
submitted on 06.01.2014
UC of State Share pending

Rs. 206.42 2nd Installment

1st installment of
Rs.68.80 was released
to Education on 13/08/12.
IInd installment of
Rs.68.80 lakhs

released to Education
Department as on
22.12.2014

Completed

was released on 07-03-2014
but the same was not utilized
in 2013-14 and the revalidation
of IInd Installment has been
received from Govt. of India
on 11-09-2014 and release/

authorization of funds
under MsDP to Education
Department as on 22/12/2

Rs. 291.50

1st installment of
Rs.145.75 was released
by Ministry to us on
29.11.2011 and the same
was released to Education
on 13.08.12.

UC of Rs. 145.75
submitted on 06.01.2014

014.
Rs. 97.16 Work/ Project
Ist installment of Completed

Rs.48.58 was released
to Education on
13/08/12.

2nd installment of
Rs.45.6 lacs released
to Education
department as on

LSL

(%la) L€6L ‘lnkIRhte €0



Construction of DHS
Dispensary

Building at

Buland

Masjid

Rs. 441.00
Sharing Ratio
(75:25)

UC of State Share pending 22/12/2014.
Rs. 145.75 2nd Installment

was released on 07-03-2014

but the same was not utilize

in 2013-14 the revalidation

of IInd Installment has

been received from Govt.

of India on 11-09-2014 and

release/ authorization of

funds under MsDP to
Education Department
as on 22/12/2014.

Rs.374.85

1st installment of

Rs. 187.43 was released
by the Ministry on
29.02.2012 and the same
was released to DHS on
13.08.12 but the same
was not utilized. The
revalidation of 1st
Installment of Rs.187.43
from Govt. of India has
been received 11-09-2014
and released funds to
DHS as on 04/12/2014.

Rs.66.15

1st installment of
Rs. 33.06 was
released to DHS
on 13/08/2012.
But the same was
not utilized and
revalidate as on
11-09-2011 and
released Rs. 33.06
to DHS as on
04-12-2014.

Physical Progress:
Building Plan
approved by MCD
on 09-12-2013.
Construction not

8SL

started.

Financial Progress:
NIL

Tentative Target
Date: July 2016.

SLOT ‘detbhk #T



Vocational Education
Training DD (NE)
Courses

in 10 Govt.

Girls Sr. Sec.

Schools of

North East

District

2012-13

Construction Training
of women and
wing in ITI Technical
Nand Nagri. Education

283.37

Sharing
Ratio
(100: 00)

Rs.294.18
Sharing Ratio
(100:00)

Rs.283.37 N/A

1st installment of

141.68 was released

by Ministry to us on
29.02.12 and the same
was released to Education
Dept. on 13.08.2012.

But the same was not
utilized. The revalidation
of 1st installment has
been received from Govt.
of India on 11-09-2014
and release to Education
Department on 04-12-2014.

Rs. 294.18 N/A

Initially total cost of

Rs. 158.94 was approved
and Ist installment of
Rs. 79.47 was released
on 21.09.2011.

Thereafter the T&TE
revised the proposal and
Ministry approved the
revised proposal of
Rs.294.18 and released
the 1st installment of
Rs. 145.77 on 5.10.2012

Physical Progress:
NIL

Financial Progress:

Tentative Target
Date: June, 2015.

Physical Progress:
100% work done.
Financial Progress:
144.45 Lakh

Target Date: Work
is completed The
building is likely to
be handed over to
TTE.

6SL

(%la) L€6L ‘lnkIRhte €0



1 2 3 4 6 7
and revalidated Rs. 144.45
which was released to
T&TE on 13.09.2013.
UC of Ist Installment
submitted to Ministry
on 21-05-2014. The
Proposal for release of
2nd installment sent to
GOI as on 21-01-2015.

10. Machinery, Training Rs. 60.00 Rs. 60.00 N/A Physical Progress:
Tools & and Sharing 1st installment of The funds are not
Equipments Technical Ratio Rs.30.00 was released utilized in financial
in ITI Education (100:00) by Ministry to us on year 2013-14 and
Nand Nagri 17.11.2011 and revised request for
(Without 22 the estimates on revalidation has
split AC's) 5.10.2012 The Ministry already been send

has revalidated the fund
and released to T&TE.
on 13.09.2013. The
funds are not utilized

to GOI which is
still awaited.

in financial year 2013-14
and request for revalidation
has already been send to
GOI which is still awaited
and revalidated at the end
of March 2014 by Ministry
of Minorities, therefore,

091

SLOT ‘detbhk #T



11

Procurement
of 4 MMUs
by Health
services

DHS

Rs.72.00
Sharing
Ration
(85:15)

the fund could not be
released to PTE and
the request sent to
GOI for revalidate the
fund. Now the fund
revalidate as on
19.5.2015 by Ministry.
The file is submitted
to Plan/Finance for
approval.

Rs.10.80

1st installment of
Rs.5.40 released
on 01.02.2013.
On the request of

Rs.61.20

Initially the total cost
was 228.00 on the
request of DHS the
Ministry approved

revised proposal of DHS the Finance
Rs.72.00 and released Dept. has also

the 1st installment of revalidated the
Central Share of State Share on
Rs.30.60 on 5.102012. 16-12-2013.

On the request of DHS The revalidated of

Ministry has revalidated Rs.5.40 Lakhs as
the fund on 13.09.2013.  1st installment is
The implementing agency released as on
couldn't utilize the funds  22/12/2014.
during 2013-14.

The funds has revalidated

by the Ministry for

2014-15 and release/

authorization Rs.30.60

off funds under MsDP to

DHS as on 22/12/2014

Physical Progress:

2. MMUs
Purchased and
operationalized.

Payment yet to
be made by
the DHS.

Financial Progress:

NIL

Tentative Target
Date: June 2015

LoL
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1 2 3 4 5 6 7

12 Construction Education 307.98 229.855 78.125 Physical Progress:
of 20 Additional Sharing 1st installment of 1st installment of 100% Progress:
Class Rooms, Ratio Rs. 83.75 was released Rs.26.04167 was Financial
2 Toilet Blocks (85:15) by Ministry on released by us 109.79 Lakh
4 Labs, 3 & 08-03-2013 and the on 23.08. 2013. Target Date: Work
Staircases in (70:30) same was released to 2nd Installment of has already been
Sr. Sec. the Education on Rs. 39 Lakhs release ~ completed. The

School Sunder
Nagri

23.08. 2013.

UC of 1st installment
submitted to the
Ministry. 2nd
installment of

Rs. 114.9275 has
been released vide
letter No-FN-3(6)(1)
2008-PP-I dated
21-10-14 vide
cheque no 264495
dated 29-9-14 the
same was released

to Education
Department on

02/02/2015

to Education
Department as on
28/01/2015.

building was
handed over to
Education
Department on 1st
week of August
2014

oL

SLOT ‘detbhk #T
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The following new proposals have already been unanimously approved by
the District Level Committee and send to planning Branch for planning department
for Comments:

1. World class skill Centre Rs.33.60 lac
2. Construction of 02 dhalaw Rs.207.44 lac
3. Multi skill Training Centre Rs. 1585.00 lac
4. CE Programme run by National Institute Rs. 120.00 lac
of Fashion Technology
Total Rs. 1946.04 lac

Rs.19.46 crore

9.12. Setting up of Educational Hub for scheduled caste Plan Outlay

XITFYP ¢ Rs.950.00 Lakh
Approved Annual Plan 2015-1 : Rs. 10.00 Lakh (Capital Rs.75.00
Lakhs)

The Planning Commission, Government of India in the year 2006 issued
guidelines for implementation of SCSP suggesting to set up Educational Complex
and Training Colleges for Vocational Courses like Nursing, ANM, Physiotherapist,
Technician and Radiologist etc. The Government of NCT of Delhi found that there
is sufficient land gaon sabha at Village Bakkarwala previously allotted to Transport
Department for setting up of a DTC Depot. Later on, this idea was dropped by
Transport Department. On the subject matter, series of meeting were convened by
the Office of Chief Secretary, Delhi. In the meeting held under the chairmanship on
30.12.2010, it was decided that out of 20 acres of land allotted to DTC and Transport
Department, 10 acres would be allotted to SC/ST Department subject to their
submitting a note to the Revenue Department about the need of land for the project
and another 11 acres be allotted to TTE Department for setting up an ITI. Accordingly,
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Revenue Department was requested to take necessary action for allotment of land
to this department and intimate the cost of the same. Further, vide letter dated
24.01.2012, the Director (Panchayat), has conveyed the approval of Hon'ble Lt.
Governor, Delhi for allotment of 53 Bigha 16 Biswa of Gaon Sabha Land in Village
Bakkarwala (District West) to this department for setting up of composite project
for SC/ST training subject to the terms and conditions as specified in the above said
communication for Director (Panchayat). As per terms and conditions, this
department/lease shall pay premium of Rs. 8,97,82,000/- calculated Rs. 81.62 lakhs
per acre and ground rent of Rs. 22,44,550/- calculated @2.5% of premium money
per year before taking possession of land and the payment shall be made in favour
of gaon sabha, village Bakkarwala, District - West later on it was decided to allot a
land to this Deptt on free of cost i.e. on lease free cost basis. But due to encroachment
on land, the Deptt. has not taken possession of the land. The chief secretary, Delhi
had made a visit at village Bakarwala on 18/5/2013 and directed the BDO (West) to
modify the allotment after adjusting the encroached land, as per direction the BDO
(West) has inspected the Land and adjusted the encroachment Land the demarcation
worked has been completed in the presence of the officers of the concerned Deptt.
Now the decision is yet to be taken for construction of Education Hub at Bakkarwala
or other place like Sultan Pur Mazra Delhi and the meeting has been convened with
the Hon'ble Minister for allotment of land at Sultanpur Mazra Delhi. In the meeting
it was decided to write a letter to the DUSIIB for allotment of land as the land
belongs to DUSIIB. A letter has been sent to the DSUIIB for NOC.

Economic Development

9.13. Financial assistance/Loan to SC/ST/OBC/Min./Safai Karamchari/
Handicapped for self-employment/training through DSFDC

Plan Outlay
XITFYP ¢ Rs.600.00 Lakhs
Approved Annual Plan 2015-16 ¢ Rs.55.00 Lakhs
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This Corporation was set up by the Govt. of Delhi with the main objective of
all round economic development and upliftment of members of Scheduled Castes
Community living in NCT of Delhi.

Delhi Scheduled Castes, Scheduled Tribes, Other Backward Classes,
Minorities and Handicapped Finance and Development Corporation Limited
(D.S.ED.C.) is a state owned Corporation to formulate and implement income
generating schemes for all round upliftment and development of the target group
beneficiaries. This Corporation has also been designated as State Channelizing Agency
(SCA) in National Capital Territory of Delhi for National Apex Corporations viz.
NSFDC, NSTFDC, NBCFDC, NMDFC, NSKFDC and NHFDC. Hence, any
eligible prospective beneficiary can apply for financial assistance under any schemes
for income generating purposes. Accordingly, DSFDC has set-up an Entrepreneur
Guidance Cell at the Head Office which functions from 10: A.M. to 3:00 P.M. for
dissemination of information in the most precise and lucid manner. Forms are issued
"free of cost”, from all the three Zonal/Branch Offices under all Schemes and under
Delhi Swarojgar Yojana the cost of the form is Rs. 100/-. The forms are available
from:

o Br. Office West Zone Mangolpuri, A-33-38, B-Block Lal Bldg., Near Police
Station, Mangol Puri, Delhi. Ph. No. 27916225 (catering to West District,
South West district and North West District, prominent areas covered are
Mangol Puri, Sultan Puri, Rohini, Bawana, Nazafgarh etc.)

. Br. Office East Zone located at A-Block, First Floor, Bunkar Complex, Dy.
Commissioner office (North East), Near Gagan Cinema, Nagri, Delhi. Ph.
No. 22137953 (catering to area falling predominantly under Trans Yamuna
i.e. covering East District and North East District).

. Br. Office Central Zone located at 2, Battery Lane, Rajpur road, Delhi 110054.
Ph. No. 23925477 (Central District, New Delhi District, Sought District and
North District, prominent area covered are Azad Mkt., Gole Mkt, Ambedkar
Nagar and Timar pur etc.) and at Head Quarters (Ambedkar Bhawan, Sector-
16, Rohini, Delhi).

o Br. Office Ambedkar Bhawan, Sector-16, Rohini, Delhi.
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The details of activities being performed by DSCFDC are as under:-

Educational Loan Scheme

Objectives: DSFDC launched a new Education Loan Scheme for SC/ST/

OBC/Minorities & Handicapped students for pursuing professional and technical
education through recognized institutions in the country and abroad. The salient
features of the scheme are given below:

Eligibility:

a. The applicant must be a permanent resident of Delhi and should belong to
SC/ST/OBC/ Minority community for which a caste certificate issued by the
Office of the SDM concerned shall be required.

b.  Parents/guardian should have regular source of income and in case of
Government servant, he/she must have 15/20 years of service left and shall
have to submit a certificate from his/her Department to this effect.

c. Annual income of parents/guardian should be below Rs. 5,00,000/- (Rupees
five lakhs only) for which an income certificate issued by the Office of the
SDM concerned shall be required.

d.  Theapplicant must have got admission in recognized/Govt./Technical Institution
anywhere in India. The applicant shall have to submit all relevant certificate
and documents as per check list to be provided along with loan application
form while submitting the same with DSFDC.

Type of Loan:

Term Loan.

Borrower:

Students and parent/guardian jointly.

Amount of Loan:

Need based finance subject to the repaying capacity of the parents/students with
the following ceilings-
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1) Studies in India - Maximum Rs. 7.50 lakhs
i1) Studies abroad - Maximum Rs.15.00 lakhs
Promoter's Contribution:

i) Upto Rs. 4.00 lakhs - Nil

i1) Above Rs. 4.00 lakhs for course in India - 5%

i)  Above Rs. 4.00 lakhs for courses abroad - 15%

Rate of Interest:

i) Upto Rs. 50,000/- Nil

i) Above Rs. 50,000/- and upto Rs. 5.00 lakhs- 6%

i)  Above Rs. 5.00 lakhs- 8%

Repayment of Loan:

(i)  Theloan to be repaid within 10 years after commencement of repayment or
the date of employment whichever is earlier.

(i)  Therepayment as per repayment schedule would commence 6 months after
the date of scheduled completion of the course or on getting the job whichever
is earlier.

(i) Interest on term loan would be charged from the date of disbursement of
loan.

(iv)  The beneficiary will submit a copy of marks sheet after every term/semester
to the DSFDC.

Eligible Courses:

(i)  The course of study should have good potential in the job market.



168 24 TR, 2015

(i)  The duration of the course should not exceed 5 years, however, shorter duration
courses will be preferred.

@) The College/Institute should have offered the courses for at least 3 years and
should be recognized by the Central/State Government or by appropriate
authority such as AITCE.

Purpose of the Loan:

Loan will be admissible for expenditure on the following items:

)] Admission fee and tuition fee.

ii)  Costof books, stationery and other instruments required for the course.
im)  Examination fee.

iv)  Boarding and lodging expenses.

Terms of Release of Loan:

The loan will be released in the beginning of each trimester/semester/year
ON FIRST COME FIRST SERVE BASIS. The portion of payment required to be
made to the college/institute will be released directly through cheque in the name of
the institute/college on production of demand note within 10-15 days and the remaining
sum will be paid to the candidates through cheque as and when due.

For availing loan in the subsequent term, the candidate will approach the
DSFDC with a letter from the institute/college stating that he/she has successfully
completed the last term and has been admitted in the subsequent term. The details
of estimated expenditure for the new term under consideration will also be enclosed
with the letter. DSFDC will release portion of the funds required to be released to
the institute through cheque and provide the remaining sum to the candidates through
cheques.

Pattern of Financing:

The scheme will be 100% funded by Delhi Government. In case of candidates
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belonging to the physically handicapped, the scheme will be implemented in
collaboration with National Handicapped Financial & Development Corporation
respectively as per their terms & conditions of eligibility etc. ad in those cases the
scheme will be 100% funded by their respective Apex Corporation.

Moratorium Period:

The repayment of interest & principle amount would start after a moratorium
of 6 months from the date of completion of the course or getting employment
whichever is earlier.

Security:

1. Parent/guardian of the applicant will be taken as co-borrower.

2. Approved securities equal to the value of the loan such as UTI/NSC/Public
Sector bonds etc.

OR
Creation of mortgage of immovable property equal in value of loan amount.
OR

Personal surety of permanent employee working in government/PSU/Banks/
Autonomous Bodies. The employees should have sufficient years in service to cover
the amount being sanctioned as loan. A certificate will be obtained from the surety
provider that in the event of default, the repayment would be made by him or her.

3. Post Dated Cheques towards repayment of loan.
COMPOSITE LOAN SCHEME

The Corporation has implementing Composite Loan Scheme, upto the loan
limit of Rs. 1,00,000/- wherein the loan is sanctioned/disbursed at the earliest subject
to completion of required formalities prescribed by the Corporation in persons of all
categories viz SC/ST/OBC/Minorities, Safai Karamcharis & Handicapped who are
living below the poverty line in the NCT of Delhi. The loan is provided on need
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based for various income generating activities viz. Grocery Shop, Kiryana Shop,
Cable TV, Bakery etc. The annual family income of the applicant should not exceed
Rs.55,000/- under all loan schemes except handicapped scheme where in the income
ceiling is Rs.1.00 lakh per annum in urban and Rs.80,000/- per annum in rural
area.

The Age of the applicant should be between 18-50 years. DSCFDC has
revised the pattern and prepared the scheme activity-wise during 11th Five Year
Plan. Loan is to be recovered in 45 monthly installments spread with a moratorium

of 6 months period.

Pattern of Financing:

Particular SC/ST OBC/Minorities/
Safai Karamchari

Term Loan (NSFDC) 70% @ 6-9% 85% @ 6-7%

Margin Money (DSCFDC) 20% @ 4% 10% @ 4%

Applicant Share 10% 5%

Subsidy 10,000

(only to SC Candidate)

B. Financial Assistance for purpose of Light Commercial Vehicles like
DLY Taxies, TATA-407, Tempo Travellers, Passenger Vehicle (CNG),
Loading Vehicles etc.

The main objective of this scheme is providing financial assistance in the
form of loan to SC/ST/OBC/Minorities & Safai Karamcharis persons for purchase
of light Commercial vehicles like LCV/DLY Taxies, Tata - 407, Tempo Travelers,
Passengers vehicle (CNG), Loading Vehicles etc. to help them become self-employed
at a very nominal rate of interest. Age of the applicant should be between 18 years
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to 45 years. The annual family income of the applicant should not exceed
Rs. 55,000/-. Loan is recovered in 60 monthly installments spread over a period of
5 years & 6 months including a moratorium period of six months at the beginning.
The applicant must have a commercial LMV driving licence & badge in his own

name.
Pattern of Financing:

Particular SC/ST OBC/Minorities /

Safai Karamchari

Term Loan (NSFDC) 70% @ 6-9% 85% @ 6-7%
Margin Money (DSCFDC) 20% @ 4% 10% @ 4%
Applicant Share 10% 5%
Subsidy 10,000

(only to SC Candidate)

C. Financial Assistance for purpose of purchase of CNG Three-Wheeler
Scooter

The objectives of the scheme is to provided financial assistance to SC/ST/
OBC/Minorities & Safai Karamcharis persons for purchase of CNG Three Wheeler
Scooters so as to help them become self employed at a very nominal rate of interest
subject to availability of permission and permits provided by of the Transport
Department, Govt. of NCT of Delhi. Age of the applicant should be between 18
years to 45 years. The annual family income of the applicant should not exceed Rs.
55,000/-. Loan is recovered in 60 monthly installments spread over a period of 5
years & 6 months including a moratorium period of six months at the beginning. The
applicant must have a commercial driving license & badge in his own name. Loan is
recovered in 60 monthly installments spread over a period of 5 years & 6 months
including a moratorium period of six months at the beginning.
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Pattern of Financing:
Particular SC/ST OBC/Minorities /
Safai Karamchari
Term Loan (NSFDC) 70% @ 6-9% 85% @ 6-7%
Margin Money (DSCFDC) 20% @ 4% 10% @ 4%
Applicant Share 10% 5%
Subsidy 10,000

(only to SC Candidate)

D. BigLoan/Industrial Loan/Service Sector Loan Project Costing Upto
Rs.5.00 Lakhs

The objectives of the scheme is to provide financial assistance to SC/ST/
OBC/Minorities & Safai Karamcharis persons for setting up various economic
activities as mentioned below at very nominal rate of interest:

a.  Agriculture & Allied Activities: Dairy farming, Poultry Farming, Horticulture,
Pig Farming, Mushroom farming, Floriculture, Nursery.

b.  Traditional Occupation: Washermen, Tailoring, Manufacturing of Handicraft
item, Shoe Making.

c.  Small Scale and Tiny Industries: Any small scale industry.

d. Other income generating activities like Tent House, AC workshop, Hardware
shop, Beauty Parlour/Sallon etc.

Under this scheme, age of the applicant should be between 18 years to 50 years.
The annual family income of the applicant should not exceed Rs.55,000/-. The
applicant should have a valid permission like SSI Certificate, Pollution Control
Certificate, etc. Loan is recovered in 60 installment spread over a period of 5 years
and 6 months including a moratorium period of six months at the beginning.
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In the above mentioned scheme of DSCFDC, the following Pattern of financing has
been adopted for granting loan/assistance.

Particular SC/ST OBC/Minorities /
Safai Karamchari
Term Loan (NSFDC) 70% @ 6-9% 85% @ 6-7%
Margin Money (DSCFDC) 20% @ 4% 10% @ 4%
Applicant Share 10% 5%
Subsidy 10,000
(only to SC Candidate)

E. Providing Vocational Training to youths belonging to economically
backward Classes including SC/ST/OBC/Min./SKs under
Rehabilitation Programme.

The DSFDC has recently introduced a scheme of Vocational Training for
persons belonging to SC/ST/OBC/MIN/SKD to develop their skills and knowledge
in particulars trades with a view to make them competent for wage employment as
well as self-employment. During the past few years the Corporation had been
imparting training to the SC Youths in Computers Software, Electrical component,
Beauty Parlours, cutting & Tailoring, Scooter & Motor Cycles Repairing, Electrical
Gadgets, Repair of Refrigerator and Air Conditioning etc. through various reputed
institutions as well as NGOs. Very recently, DSCFDC has been providing training to
SC/ST/OBC youth in collaboration with Apex Corporations and in tie up with
Government institutions like ATDC, NSIC and CIDC etc. The average expenditure
per trainee varies from Rs.8000/- to Rs. 21000/-. In the financial year 2007-08, one
time grant of Rs.30.00 lakh has been given to DSCFDC for procurement of
sophisticated machinery and equipments for setting up an Apparel Training and
Design Centre (ATDC) by the Apparel Export Promotion Council (AEPC) in the
premises of DSCFDC. The objective of this training centre is to provide skill, training
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and up gradation. The Apparel Training & Design Centre will run six courses for
different duration ranging from 3 months to one year for benefit of candidates from
all over Delhi including Savda Gherva slum dwellers for which it was originally
planned. Through CIDC vocational courses in 8 different trades of 3 months duration
are run. However, in the first instance only three to four vocational courses are
taken up through NSIC.

Health, Housing & Others:

As per recommendation of the Working Group constituted for preparing the
Eleventh Five Year Plan the scheme "Subsidy for Housing, Water/Electric Connections
to SCs. In rural/urban areas" under the head "Improvement of living conditions of
SCs. In Rural/Urban areas" has been dropped. As per advice of the Planning
Department, Govt. of NCT of Delhi, above scheme has been amended as "Funding
of 50% share by the Government towards development charges for electrification
of un-electrified house-side/colonies allotted under 20 Point Programme. On the
basis of the recommendation provision to provide basic amenities including
electrification, water supply and sewage system has been included in the scheme.

9.14. Dilli Swarojgar Yojna For SC/ST/OBC/Min.

Plan Outlay
XITFYP : Rs. 10000.00 Lakhs
Approved Annual Plan 2015-16 : Rs. 600.00 Lakhs (300+300)

The Deptt. for the Welfare of SC/ST/OBC/Minorities, GNCTD has launched
anew plan scheme for providing opportunities for employment to the SC/ST/OBC/
Min. The scheme to be known as "Dilli Swarojgar Yojna for SC/ST/OBC/Minorities".
Under this scheme a loan up to Rs. 5.00 lakh will be provided to an entrepreneur
willing to start a venture in Delhi. The eligibility criteria of the scheme has been
finalized and a proposal is under process to relax the terms and conditions of the
scheme i.e. relaxation with regard to government guarantor.
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An amount of Rs. 50.00 crores has already been released to Delhi SC/ST/
OBC/Minorities & Handicapped Financial & Development Corporation (DSFDC)
for the annual plan 2012-13. The scheme has already been taken for implementation
by DSFDC. The implementing agency has created corpus fund of the amount
released by the government and the loan to the beneficiaries will be given out of the
interest income of the corpus fund created for the purpose.

Since, the rise in the cost of living and dearness/inflation, the response under
the Composite Loan Scheme, as already implemented by the Corporation, was very
poor and the national level Apex Corporation showed its inability to provide more
fund and thus, to promote self employment, a new State Level Plan Scheme named
"Dilli Swarojgar Yojna" has been chalked out and raise the limit from Rs. 1,00,000/-
to Rs. 5,00,000/-.

The main objective of introducing of this scheme is to provide financial
assistance/loan to the members of Scheduled Castes/Scheduled Tribes/Other
Backward Classes and Minorities, whose annual family income from all sources
does not exceed Rs. 2,00,000/- at a concessional/subsidized rate of interest for
starting any income generating non-polluting permissible activities.

The eligibility criteria under the scheme is that the applicant must belong to
SC/ST/OBC/ Minority group must be a resident of Delhi at least for last five years
and should be between the age from 18 to 50 years. Further, to start the proposed
activity, proper place either own or rented or allotted and should not have been
declared defaulter under any of the schemes being implemented by the Corporation.

The funding pattern under the scheme is as under:

Particulars Amount (Rs.) Yoage
Term Loan Rs. 4,40,000/- 88%
Borrower's contribution Rs. 50,000/- 10%
Subsidy 50% of the loan or Rs. 10,000/-

whichever is less 02%

Total Rs. 5,00,000/- 100%
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The term loan shall have to be returned in 60 equated monthly installments
with simple/reducing rate of interest @ 6% p.a. after a moratorium period of six
months. In case of prolonged default of more than 4 months, penal interest of 2%
p-a. shall also be charged on default amount and the recovery shall be made as
Arrears of Land Revenue.

To avail the loan, an application in prescribed form, which can be obtained
either from Head Office or its branches on payment of Rs. 100 or can be downloaded
from official website of the Corporation and should be accompanied with a pay
order of Rs. 100 drawn in favour of DSFDC. Further, a pay order for a sum of Rs.
500 should also be drawn in favour of DSFDC payable at Delhi towards processing
fees, being paid by the applicant. Surety of regular government servants posted in
Delhi or National Capital Region, who have at least six years remaining length to
meet out EMI in case default by the applicant as detailed below:

OR

The original documents of moveable/immoveable property having face value/cost
to an extent of 75% of the loan for mortgage

For loan up to Rs. 3,00,000/- One surety in case of Group A or B
category and two sureties in case
of Group C & D category.

For loan exceeding Rs. 3,00,000/- Two sureties in case of Group A or
B category and four sureties in case
of C & D category.

Other terms and conditions vis-a-vis the documents/formalities required for availing
loan from the Corporation shall remain the same as in case of Composite Loan
Scheme.

9.15. Improvement of living condition of SCs. In rural/urban areas (''Funding
of 50% share by the Government towards development charges for
electrification of un-electrified house-side/colonies allotted under 20
Point Programme)
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Plan Outlay
XITFYP : Rs.25.00 Lakhs
Approved Annual Plan 2015-16 : Rs. 1.00 Lakhs

As per Government of Delhi for electrification of house sites allotted under the 20
Point Programme no development charges are to be recovered from original allottees.
It was originally decided to place the funds at the disposal of Department for the
Welfare of SC/ST/OBC/Min.

As per details of the scheme, the DISCOMS after receiving the verified list
and development charges from Department for the Welfare of SC/ST/OBC/Min.
shall immediately provide electricity connection to the allottees. Advance Consumption
Deposit @ 2000/- and Security Deposit @600/ per allottees shall be separately
charged by DISCOMS and Welfare of SC/ST/OBC/Min. Department and will provide
the list to Welfare of SC/ST/OBC/Min. Department. Efforts are being made by the
Department to procure list of beneficiaries under 20 point programme from Block
Development Offices. The office of B.D.O.-West and East have only responded.
Further, the Department is in contact with other B.D.O. Offices for obtaining the
list of beneficiaries related to them.

9.16. Institution of Dr. Ambedkar Ratan Award

Plan Outlay
XITFYP : Rs.20.00 Lakh
Approved Annual Plan 2015-16 : Rs. 10.00 Lakh

This is an ongoing scheme, in the memory of Dr. B.R. Ambedkar. "Dr. Ambedkar
Ratan Award" includes an amount of Rs.1.00 lakh, a citation and a shawl. The
award is given to an eminent personality or institution, who has done pioneering
work in the socio-economic development of the Scheduled Caste in Delhi. A
committee of eminent persons is constituted to decide the name of the person or
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institution(s) to whom this award will be given. The award is presented by a
prominent personality in a function organized for this purpose. The member of the
Committee himself would not be entitled for the above said award. Further, member
of the Committee is also not authorized to forward the application of a citizen/
organization with his recommendation on the application form. On the eve of award
distribution function on 1st October, 2012, it was desired that in future Commendation
Certificate may also be given besides cash award, citation and a shawl as defined
above.

The award for the year 2005-06, 2006-07, 2007-08, 2008-09, 2009-10, 2010-
11 and 2011-12 had been distributed to the awardees in a function organized on 1st
October, 2012 at Old Secretariat, Delhi presided over by Hon'ble Chief Minister.
During the year 2015-16, action for conformant of awards for the year 2012-13.2013-
14 and 2014-15 is proposed to be taken.

9.17. Improvement of SC Basties

Plan Outlay

XITFYP : Rs.20000.00 Lakh
Approved Annual Plan 2015-16 : Rs. 4500.00 Lakh
Objective

This is one of the on-going schemes. Its objective is to improve the living
conditions in basties predominantly habitated by scheduled castes people by carrying
out civil works such as repair of chaupals, construction of common bathrooms &
community latrines, repair/relying of drains & pavements, construction of bituminous
roads or C.C. flooring approach roads or kharanjas as per requirement, repair of SC
Dharamshalas etc. This is one of the most popular scheme under this sector and has
gone a long way in improving the living conditions in scheduled castes clusters.
These works will be carried out in authorised areas/colonies and, if permitted by
law, in unauthorised areas/colonies also.

As per CAG recommendations, the scheme has been revised. Revised scheme
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is being implemented w.e.f. September, 2005. Guidelines for processing the cases
for improvement works are as under:

Al. Improvement works in the SC/ST Basties will be taken up on the request of
ML As, residents or their associations in such Basties, that are certified as SC/ST
Basties by the Department for the Welfare of SC/ST/OBC/Minorities on the basis
of the 2001 census and local inquiry by the field staff. Prospective beneficiaries will
be actively involved in the planning of the works.

2. The community is over a wide range in the Delhi region and over all percentage
of the community is around 17-18% in a dispersed pattern of habitation in an urban
agglomeration. The basties which have a population of 33% or more of SCs as per
the Census Report 2011 will be considered as SC basti including resettlement colonies.

3. The Area/Basti where such improvement works is proposed to be undertaken
may be either on private land, Lal Dora/extended Lal Dora or Government land
allotted under 20 Point Programme with at least 60-70% built up area .

4. Noimprovement work shall be recommended/executed in unauthorized SC
Basties on public/government land.

B.1. After verification of the position in regard to the points listed under 'A’ the
Department will send a formal requisition to the Executive Department i.e. Irrigation
and Flood Control Department for preparation of formal proposal for the works to
be undertaken in a particular area and for submission of estimates of the proposed
works. Such requisition should ordinarily be made within 20 days after verification.

2. While preparing the proposal and estimates, the Executing Department/Agency
will observe the following:

I The scope and nature of work(s) to be clearly mentioned and estimates
prepared in accordance with the scheduled rates. There will not be any cap-on the
estimated cost of any development project nor will there be any limit on the expenditure
to be incurred for improvement works in a particular Assembly Constituency.
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II.  There should not be any break-up for any project.

III.  Only the standard materials are to be used and no luxury items or extra
materials to be used in any construction.

IV.  The estimates should be realistic so as to avoid need for subsequent revision.
V. Acopy of the estimate will be furnished to the Residents Association.

VI.  After completion of the work, the department will hand over the assets to the
identified Association/RWA/Society/Regd. Body/Institution for day to day
maintenance. However, major repair works shall be done by the I&FC Department
once in two years as per norms followed by the PWD, Delhi Govt. An MOU will be
signed between the Department for the Welfare of SC and Residents Association/
Local Committees to this effect.

VII. Estimate must be prepared and submitted within one month of requisition.

VIII. Electricity bills of the existing Chaupals and Chaupals to be constructed is to
be borne by the local Association/Committee to whom the Chaupal has been handed
over.

IX.  The project should be completed within the estimated time and no escalation
in the cost or time over-run shall be allowed.

C.1. The Department on receipt of the proposal will ask the Executive Department
for the estimate within 20 days. The Project should be sanctioned on need based on
first come first served basis within the total availability of the budgeted amount for
this scheme and Executing Department shall submit the estimates within one month
of such requisition.

2. On receipt of the estimate, Administrative Approval/Expenditure Sanction
shall be conveyed by the Department to the Executing Department within a period
of three weeks after site inspection and examination of the same from the point of
view of scope and nature of the works, technical specification, the rates and the
total cost as well as the duration of the execution.



181 03 3T, 1937 (TTh)

D.1. The task force to be constituted by the department for supervision and
monitoring of execution of works will include besides officials of the concerned
departments, a representative of Resident Welfare Association/Registered Society/
Local committee as the case may be of the concerned SC/ST basti and the Executing
Department should supervise and monitor the execution of the works periodically
for ensuring smooth and timely execution of the works. No payment will be made to
the contractor unless a report is received from the task force that the work has been
completed satisfactorily.

2. The physical and financial progress of the works shall be reported to Planning/
Finance Department for the purpose of monitoring plan expenditure.

3. Oncompletion of the work, the executive agency will furnish a Completion
Certificate to the Department for that particular work containing the amount of A/A
& E/S, actual expenditure Incurred and details of deviations, if any.

4. The Executing Department shall also display the details of the development
work under this scheme for public information through a display board on the site.

The details to be displayed are as under:

1. Name & cost of the work

2. Date of commencement.

3. Target date for completion.

4. Name of the executing agency.

5 Name of the Executive Engineer with telephone number.
6.  Name of the contractor with telephone number.

E.1. The Department shall carry out an impact evaluation of the implementation
of this scheme in every Plan period so as to objectively assess the benefits that have
accrued to the Target Groups during that particular Plan period. This evaluation
study shall be taken up by the Department of its own or through Govt. Department/
Organisation or private institution/body/organization.
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2. The Department shall maintain an asset register as per GFR, which shall be
made available for inspection by; the designated officers or the Audit Team.

3. The following civil works may be under taken under the scheme:

Repair/Construction of common bathrooms and community latrines.
Repair/relaying of side drains and pavements.

Kharanja/repair of kucha roads (Brick edge soiling).

C.C. flooring of approach roads or Kharanjas.

Repair/construction of community centre/chaupal.

Number of building of Community Centers/Chaupals to be constructed in any
constituency will be decided by the Department in consultation with Urban
Development and Panchayat Department Physical Achievement:

No. of Beneficiaries

Year Target Achievement

2007-08 50 (Bastis & Chaupals) 87 Bastis & 19 Chaupals
2008-09 50 (Bastis & Chaupals) 71 Bastis & 23 Chaupals
2009-10 60 (Bastis & Chaupals) 42 Bastis & 27 Chaupals
2010-11 60 (Bastis & Chaupals) 41 Bastis & 16 Chaupals
2011-12 60 (Bastis & Chaupals) 41 Bastis & 29 Chaupals
2012-13 75 (Bastis & Chaupals) 75 Bastis & 18 Chaupals
2013-14 75 (Bastis & Chaupals) 58 (Bastis & 58 Chaupals)
2014-15 84 (Bastis & Chaupals) 84 (Bastis & Chaupals)
2015-16 90 (Bastis & Chaupals)
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9.18. Scheme for providing Financial Assistance under Matri-Shishu
Suraksha Yojna to SC/ST pregnant woman during last trimester of her

pregnancy.

Plan Outlay

XITFYP : Rs.3500.00 Lakh
Approved Annual Plan 2015-16 : Rs. 90.00 Lakh

The Council of Minister, Government of NCT of Delhi vide Cabinet Decision
no. 1816 dated 31.10.2011 has considered and approved the following scheme for
implementation during Annual Plan 2011-12 and subsequent plan periods.

Objective - The scheme will provide financial assistance to SC/ST pregnant
woman during last trimester of her pregnancy for promoting healthy nutrition and
improving the neo natal survival and to bring down maternal mortality rate (MMR)
and infant mortality rate (IMR). This will help to reduce premature or underweight
babies, as it has been scientifically proved that maximum weight gain in the developing
foetus occurs in the last trimester of pregnancy. It is also evidenced in Delhi that
approximately 1/3rd of all delivered babies annually are either premature or are
under weight and most of these newborn babies are susceptible to morbidities and
mortalities.

Quantum

The cash amount of Rs.1000/- during the last trimester of the pregnancy of
the target group, which will be in addition of Rs.600/- being paid under Centrally
funded Janani Suraksha Yojna Scheme (JSY).

Eligibility Criteria for beneficiaries under the scheme/other terms &
conditions

- The beneficiary should belong to SC/ST.

- The pregnant woman should not be less than 19 year of age. The pregnant
woman should not have more than one living child.
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- Family annual income should not be above Rs.2.00 lakh for which self
certification from the beneficiary would be required.

- The beneficiary should possess valid caste certificate issued by the competent
authority. In case of Minority, the beneficiary would be required to submit an
Affidavit that she belongs to Minority.

- The Department of Health and Family Welfare may also impose such further
conditions, in consultation with the Department for Welfare of SC/ST/OBC/
Minorities as is considered necessary for effective administration of the
Scheme.

Implementing Agency

The Department of Health & Family Welfare, Govt. of NCT of Delhi would
implement this scheme through Delhi State Health Mission (DSHM) for which funds
will be provided by Department for the Welfare of SC/ST/OBC/Min. directly to the
implementing agency i.e. Delhi State Health Mission (DSHM).

Procedure

Applications forms for financial assistance shall be prescribed by the
Department of Health and Family Welfare in consultation with the Department for
welfare of SC/ST/OBC/Minorities. Furthermore, the Department of Health & Family
Welfare shall also lay down detailed guidelines for receipt, processing and decision
on the applications. Adequate safeguards shall be ensured towards verification of
caste/minority status and income criteria. The forms shall also be made available at
the website of the department & Department of Health & Family Welfare. The
beneficiaries shall be allowed adequate time for application. On a demand from
Delhi State Health Mission, Rs. 10.00 lakhs has been released during 2012-13.

9.19. Scheme for providing ante-natal care and institutional delivery to SC/
ST women through recognized private health establishments.
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Plan Outlay
XITFYP : Rs.5000.00 Lakh
Approved Annual Plan 2015-16 : Rs. 100.00 Lakh

The Council of Minister, Government of NCT of Delhi vide Cabinet Decision
no. 1817 dated 31.10.2011 has considered and approved the following scheme for
implementation during Annual Plan 2011-12 and subsequent plan periods.

Objective: To encourage and promote institutional delivery to bring down
maternal mortality rate (MMR) and infant mortality rate (IMR). The scheme includes
atleast three antenatal check ups with all necessary investigations including ultrasound
of pregnant woman registered under the scheme, provision of injection TT and Iron
Folic Acid tablets to all pregnant woman as per RCH Schedule, emergency obstetric
care to all regd. pregnant woman, essential new born care to the new born including
of birth doses of vaccines to newborns and one postnatal checkup within first week
of delivery but not later than 14 days.

Quantum.

Rs.7000/- will be provided to the private hospitals providing comprehensive care to
pregnant woman which includes all the health care services as specified in para-2
above. There are also part packages for only institutional delivery where by nursing
home will be given Rs.5000/- only and if only Antenatal care is given then Rs.3000/
- will be given to nursing home. The beneficiary will also be entitled to financial
assistance to pregnant woman as being given presently under "Janani Surksha Yojna"
and any other scheme for post-natal benefits as applicable from time to time, unless
specifically excluded.

Eligibility Criteria for beneficiaries under the scheme/other terms &
conditions for the Hospitals/Nursing Home

- The beneficiary should belong to Scheduled Caste community/ST.

- The pregnant woman should not be less than 19 year of age.
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- The pregnant woman should not have more than one living child.

- Family annual income should not be above Rs.2.00 lakh for which self
certification from the beneficiary would be required.

- The beneficiary should possess valid caste certificate issued by the competent
authority. In case of Minority, the beneficiary would be required to submit an
Affidavit that she belongs to Minority.

- The private hospitals/nursing homes should be registered under the Delhi
Nursing Home registration Act.

- The Department of Health and Family Welfare may also impose such further
conditions, in consultation with the Department for Welfare of SC/ST/OBC/
Minorities as is considered necessary for effective administration of the
Scheme.

Implementing Agency: Same as prescribed for the scheme at Sl. No. 9.18
Procedure: Same as prescribed for the scheme at Sl. No. 9.18

9.20. "Scheme for Financial Assistance to Scheduled Caste Slum dwellers
being relocated by Delhi Urban Shelter Improvement Board. (DUSIB)
under Rajeev Ratan Awas Yojana''.

Plan Outlay
XITFYP : Rs. 18500.00 Lakh
Approved Annual Plan 2015-16 : Rs. 1.00 Lakh

Council of Ministers, Govt. of NCT of Delhi vide Cabinet Decision No.1810 dated:
19/09/2011 has considered and approved the following scheme for implementation
during Annual Plan 2011-12 and subsequent plan periods:-

1. Govt. of NCT of Delhi, in pursuance of Cabinet decision No 1613, Dated the
3rd February 2010, notified a scheme for relocation/rehabilitation of slum dwellers,
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as per which eligible slum dwellers are to be relocated through provision of alternative
housing as per specified terms and conditions. The scheme was subsequently modified
in pursuance of Cabinet decision No 1670, Dated the 12th July 2010, and cabinet
decision No 1733, dated the 24th Jan 2011. As per the latest scheme guidelines for
relocation, eligible beneficiaries will be relocated by providing an alternative flat as
per specified terms and conditions, the breakup of approximate cost of which is
indicated as under:

Govt. of India contribution = Rs. 1,19,000.00
Beneficiary contribution = Rs. 60,000.00
Land owning agency contribution = Rs. 93,000.00
Delhi Govt. contribution = Rs. 62,000.00
Total = Rs. 3,34,000.00

2. Beneficiary contribution of Rs. 60,000/- is applicable only in case of persons
residing in the slum on or before 31.03.2002. In case of beneficiaries who have
settled between 1.04.2002 and 31.03.2007, additional beneficiary contribution
equivalent to the state share i.e Rs. 62,000/- is required to be paid (total beneficiary
contribution of Rs. 1,22,000/-). Furthermore, if the slum undergoes in-situ
development, the beneficiary is also required to additionally pay an amount equivalent
to the share of the land owning agency i.e Rs. 93,000/- (total beneficiary contribution
of Rs. 1,53,000). Maximum Beneficiary Contribution of Rs. 2,15,000/- will be
applicable in case of beneficiaries who have settled between 01.04.2002 and
31.03.2007 and the slum undergoes in-situ development.

3. It is proposed to provide subsidy/re-imbursement to SC slum dwellers who
have been selected for relocation by providing alternative housing under the scheme
of relocation being operated by DSUIB. The financial assistance will be provided to
meet the total amount of beneficiary contribution required under the relocation scheme.
The scope, quantum, conditions for grant of subsidy and procedure for disbursement
of subsidy will be as under:
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SCOPE The subsidy will be available only to such slum and JJ dwellers who are
identified for relocation and belong to SC communities. All such identified persons
will be eligible for subsidy.

QUANTUM The subsidy will cover the entire amount of beneficiary contribution,
including the enhanced demand in case of slum dwellers who have settled after
31.03.2002, and in cases covered by in-situ development.

Conditions for Grant of Subsidy

1. The subsidy will be granted for meeting the beneficiary contribution towards
the cost of housing as provided in the relocation scheme.

2. Theapplicant should belong to SC category and possess a valid caste certificate
issued by a Competent Authority of Govt. of NCT of Delhi.

3. The applicant should follow the terms and conditions laid down by DUSIB, in
respect of possession and retention of housing. In case the terms and conditions of
the relocation scheme, as laid down by DUSIB are violated, the applicant shall be
liable for refund of the subsidy.

4. The beneficiary applying under this scheme should not have obtained subsidy
against beneficiary contribution under any other scheme.

5. Other eligibility conditions relating to income criteria, residence requirement
etc. shall be the same as for the original relocation scheme of DUSIB.

Procedure

1. The disbursement of the subsidy amount shall be made by DSUIB. For
obtaining funds, DSUIB shall, in the beginning of each financial year, calculate the
requirement of funds for this scheme. For the preliminary estimates, the number of
SC beneficiaries may be taken as 25% of the total households proposed to be
relocated. However, if the proportion is found to be significantly different on basis
of field data, the percentage may be fixed in consultation with the Department for
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welfare of SC/ST/OBC and Minorities. On basis of projected fund requirements,
demand may be placed for allocation of funds. Funds shall be sanctioned and placed
at disposal of DSUIB, initially to the extent of 80% of projected requirement.

2. The number and details of SC slum residents shall be ascertained at time of
survey made for enumerating the eligible population for relocation. If the list is not
made at time of initial survey for some reason, it should be done afterwards as soon
as practical. Application forms for subsidy, as prescribed by the Department of
Welfare of SC/ST/OBC and Minorities shall be distributed to all beneficiaries by
DUSIB, which should also make adequate publicity of the scheme. The forms shall
also be made available at the websites of the department and DUSIB. The
beneficiaries should be allowed adequate time for application.

3. Filled up forms shall be submitted to the DUSIB by the beneficiary. DUSIB
shall verify all the details, especially the genuineness of the caste certificate, if
necessary by making back reference to the issuing authority. Thereafter, the subsidy
amount shall be adjusted against the beneficiary's contribution.

4. DUSIB shall furnish quarterly progress reports which should include the list
of persons provided subsidy. A consolidated list should also be furnished along with
the Utilization Certificate.

5. Thelistof beneficiaries detailing the names, original address, relocation address
and the amount of subsidy will also be furnished to the department monthly. Such list
shall be publicized on the website of DUSIB and the Department.

6.  Further guidelines for smooth operation of the scheme may be issued from
time to time after obtaining approval of Competent Authority. On a demand from
DUSIB, Rs. 18.00 crores were released during 2011-12. No requirement of funds
has been received from DUSIB during 2012-13 to 2014-15. A utilization certificate
is yet to be reed.

During the next academic session 2015-16. Kalinga Institute of Social Sciences
Kiss has proposed to run school.
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9.21. Setting up of residential school Kiss Ishapur Delhi for SC/OBC/
Minorities in collaboration with Kalinga Institute of Social Sciences (KISS),
Bhubneswar, Odisha''.

Approved Annual Plan 2015-16 : Rs. 1125.00 Lakh
[Rs.400.00 lakh (SC/ST head) + Rs.725.00 lakh (PWD head)]

On the pattern of a residential school being run by Kalinga Institute of Social Sciences,
Bhubneswar, Odisha for tribal children, the council of ministers vide cabinet decision
no. 1981 dated 31.01.2013 had agreed to set up a residential school for weaker
sections of SC/OBC/Minorities and orphans at Village Ishapur, Delhi in collaboration
with the above said organization. The scheme is based on "Operations, maintenance
and management agreement between Department for Welfare of SC/ST/OBC/
Minorities and Kalinga Institute of Social Sciences".

Memorandum of Understanding (MoU) between Pr. Secretary (SC/ST) and KISS
DELHI was signed on 27.06.2013 which was witnessed by Hon'ble Chief Minister
and Chief Secretary, Delhi. The residential school has been inaugurated by Hon'ble
Chief Minister on 11.09.2013. The school was inaugurated on 11.06.2013 by Hon'ble
Chief Minister, Delhi and has started functioning with effect from September 2013
from class 1st to 3rd.

Till date the following sanctions have been issued to KISS and PWD:
Sanctions issued to KISS:

1. Vide Sanction order dated 19.06.2013, Rs. 1,61,58,000/- to KISS for purchase
of furniture and fixture for academic & hostel, kitchen and campus equipment,
furniture and other requirements for dispensary for 1000 children.

2. Vide Sanction order dated 09.07.2013, Rs. 30,00,000/- to KISS Delhi for 300
students @ Rs. 5,000/- per student per month for a period of two months
which includes expenses on tuition fee, uniform, stationery, text books, accommaodation,
food etc.
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Sanctions issued to PWD:

1. Vide Sanction order dated 23.04.2013, Rs. 2,43,07,000/- to PWD for repair/
rehabilitation of abandoned building at village Issapur, Delhi for setting up of
residential school at Village Issapur.

2. Vide Sanction order dated 10.07.2013, Rs. 2,32,79,600/- to PWD for SPS
rooms for kitchen, dining, common room, warden, doctor, attendant, barber, guards,
bathrooms and other immediate requirement for operationalization of residential school
at village Issapur.

3. Vide Sanction order dated 16.07.2013, Rs. 14,42,140/- to PWD for onward
disbursal of funds to BSES for providing electric connection to residential school at
Village Issapur.

4, Vide Sanction order dated 02.08.2013, Rs. 82,53,411/- to PWD for providing
DG Set, security & street lighting at residential school for children belonging to
weaker section of SC/OBC/Min. and orphans at Village Issapur.

5. Vide Sanction order dated 26.08.13, Rs. 7,22,400/- to PWD for development
of horticulture work at residential school for children belonging to weaker sections
of SC/OBC/Min. at Village Issapur, New Delhi under Sub. Division M-1141/HDM-
114/PWD/New Delhi during 2013-14.

6. Vide Sanction order dated 26.08.2013, Rs. 8,41,644/- to PWD for providing
water cooler and split AC at residential school for children belonging to weaker
sections of SC/OBC/Min. at Village Issapur, New Delhi.

7. Vide Sanction order dated 02.09.2013, Rs. 37,13,911/- to PWD for provision
of CCTV system for residential school for children belonging to weaker sections of
SC/OBC/Min at Village Issapur, New Delhi.

8. Vide Sanction order dated 02.09.2013, Rs. 33,11,993/- to PWD for replacement
of door, windows and cupboard shutters in official rooms in residential school for
children belonging to weaker sections of SC/OBC/Min. at Village Issapur, New
Delhi.
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9. Vide Sanction order dated 04.09.2013, Rs. 27,65,754/- to PWD for construction
of residential school for weaker sections of SC/OBC/Min. at Village Issapur, New
Delhi.

10.  Vide Sanction order dated 06.09.2013, Rs. 36,64,847/- to PWD for construction
of covering shed from main building and dining hall to existing living sheds and at
stage including renovation of stage in residential school for children belonging to
weaker sections of SC/OBC/Min. and orphans at Village Issapur, Delhi.

11.  Vide Sanction order dated 06.09.2013, Rs. 2,03,600/- to PWD for inaugural
function at KISS Isapur, Delhi.

12.  Vide Sanction order dated 06.01.2014, Rs. 7,78,998/- to PWD for construction
of one lakh litre capacity water storage underground tank at residential school for

children belonging to weaker sections of SC/OBC/Min. and orphans at Village Issapur,
Delhi.

During the next academic session 2015-16 Kiss has proposed to run school from
class 1st to Sth with 100 students in each class i.e. total 500 students. Further, it is
also proposed to construct new Hospital Building during 2015-16 at school campus.
The following funds available during 2015-16.

(Rs. In Lakhs)

Head Funds available
Capital head of PWD 725.00
Revenue head of SC/ST Deptt. 400.00

9.22. Implementation of prohibication of employment as Manual scavenger
and their Rehabilitation

Plan Outlay
XITFYP : NIL
Approved Annual Plan 2015-16 : Rs. 1000.00 Lakh

(Rev. 600.00 + Capital
400.00)
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L. Introduction: Implementation of Prohibition of Employment of Manual
Scavengers and their Rehabilitation Act, 2013 (MS Act, 2013) has come into force
w.e.f. 6.12.2013 in the whole country except Jammu & Kashmir. Government of
NCT of Delhi has declared the department for the Welfare of SC/ST/OBC/Min. as
a Nodal Department for Implementation of said Act in Delhi as per the guidelines of
the Ministry of Social Justice & Empowerment. The definition of Manual Scavenger
as well as insanitary latrines as envisaged in the Act are re-produced as under:

(i)  'Insanitary latrines' means a latrine which requires human excreta to be cleaned
or otherwise handled manually, either situ, or in an open drain or pit into which
the excreta is discharged or flushed out before the excreta fully decomposed.

(i) 'Manual Scavenger' means a person engaged or employ at the commencement
of this Act or any time thereafter by an individual or a local authority or an
agency or a contractor, for manually cleaning, caring, disposing of, or otherwise
handling in any manners, human excreta or insanitary latrines or in an open
drain or pit into which the human excreta from which the insanitary latrines is
disposed off.

Methodology of the Scheme: As per Section 4 of the Act, the Local Authorities have
to carry out the survey of insanitary latrines existing within their jurisdiction. The
Local Authorities i.e. 3 MCDs as well as New Delhi Municipal Council (NDMC)
have conducted a survey of insanitary latrines in their jurisdiction and reported the
insanitary latrines as per details as under:

(i)  North Delhi Municipal Corporation 9568
@)  South Delhi Municipal Corporation 6121
(i)  East Delhi Municipal Corporation 11117
@iv)  New Delhi Municipal Council NIL
Total 26,806

Further, as per section 11 of the Act, the Local Authorities are also supposed to
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carry out survey of Manual Scavengers in their jurisdiction, the report of which is
awaited from 3 MCDs, however, as per report of New Delhi Municipal Council,
there is no Manual Scavenger exists in its jurisdiction.

Section 7 of the Act prohibits any person for hazardous cleaning of a sewer/

septic tanks.

Actually, the implementation of the Act, is to be made by Local Authorities as

well as Revenue Department. The Department for the Welfare of SC/ST/OBC/
Min. is responsible only to monitor the implementation of the Act by the above said
authorities / department.

To sum up, as per Act, the State Government can provide the Financial

Assistance on the following components:

To make budget provision for construction of Sanitary Community Latrines in
the areas where insanitary latrines have been found (Section 4(1) (c) of the
Act).

State Government may give assistance for conversion of insanitary latrines
into sanitary latrines to occupiers from such categories of persons and on
such scale, as it may be, by notification [Section 5(2) of the Act].

To make budget provision for construction of Sanitary Community Latrines
to eliminate the practice of open defecation [Section 4(2) of the Act].

To make budget provision for rehabilitation of identified Manual Scavengers
[Section 13 of the Act].

To provide financial assistance, incentives and. otherwise the use of modern
technology for cleaning sewers etc. [Section 33(2) of the Act].

Since, Department for the Welfare of SC/ST/OBC/Min. is the Nodal

Department for the implementation of the Act, it is, therefore, proposed that to meet
out the expenditure on the above said components as well as other related work,
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budget provision for the above said purpose is made.. A token provision of Rs. 10.00
Corers is proposed for Annual Plan 2015-16 under this Scheme for the above said
purposes.

9.23. Skill Development for the candidates belonging to SC/ST/OBC/
Minorities Communities through NGOs/ Training Organizations.

Plan Outlay
XITFYP : NIL
Approved Annual Plan 2015-16 : Rs. 100.00 Lakh

Training for Skill Development will be provided in the following skills/
disciplines:

Hospitality, Tourism, Office Management, Computer software and Hardware, Data
Entry Operation, Beautician and Health Spa, Paramedical including Physiotherapy,
Yoga, Radiology, Pathology, Lab Technologies, Photography, Videography, Printing/
Publishing, Copywriting.

Following types of organizations will be eligible for receiving financial
assistance under this scheme.

Allinstitutes in government sector including universities and autonomous bodies,
universities/colleges in private sector, institutes in the private sector engaged in
coaching/training activities which are trusts companies, partnership firms, or societies
registered under the relevant law, preferably of relevant industry bodies or institutes
identified by them and Non Government Organizations (NGOs).

General conditions for the institutions to be eligible under the free coaching
and allied Schemes for the candidates belonging to target groups:

The institutes should have the required number of qualified faculty members
either on its pay roll or on part-time basis. The institutes should have necessary
infrastructure such as premises, library, requisite equipment etc. to run the
coaching classes training centers. The institutes should have experience of
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imparting coaching /training for a period not less than three years provided
that those functioning for less than three years may be considered only if
their success rates are significantly higher. Coaching institutes should have a
minimum success rate of 15%. A three year moving average could be
considered for this purpose. In respect of training institute, 50% placement,
including self employment would be taken as the minimum success rate.

Coaching /Training fee and stipend for the maintenance of the students
shall be provided to the selected institutes under the scheme through
Grants-in-Aid.

Special feature: Following type of financial assistance will be provided to the
successful candidates through SC/ST/OBC/Minorities Development Financial
Corporation:

Loan up to Rs.5.00 Lacs to the candidates who are desirous to start their own
business for self employment under the Delhi Swarozgar Yojna.

9.24. Society for protection of Tribals (New Scheme)

Plan Outlay

XITFYP : NIL

Approved Annual Plan 2015-16 : Rs. 10.00 Lakh

. The metropolis of Delhi has been seeing migration of sizeable numbers

particularly persons belonging to STs. from all over the country. The migrants
are not only students but also a significant number of them meet semi-skilled
and unskilled labour force demand of this city.

. The People from scheduled tribes constitute a significant proportion of the
migrant population of the city. Their cultural difference and ignorance makes
these people the most vulnerable section of the society. They being not a part
of articulate main stream population are unable to access services and statutory
safe guards provided by the State. Most of the time they are lost in the crowd
and undergo avoidable hardship. The traditionally shy nature of the Tribal
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People, the language barriers etc. are some of the reasons which makes their
settlement process in the capital reasonably difficult. In the absence of any
dedicated agency in the capital to cater to their needs, these tribal people find
itextremely difficult to adjust to the conditions prevailing here. Most of them
are from the economically weaker sections of the society.

. There is a need to have a centre which can counsel/guide this voluminous
section of the society for which financial assistance for the services to be
rendered to them would be provided by Ministry of Tribal Affairs while the
Government of NCT of Delhi may provide office space and manpower.

. A Facilitation Centre of migrant tribal's population in Delhi is required to be
set up under the Department for the Welfare of SC/ST/OBC/Min. The Centre
would act as a one stop solution to provide access for basic services like
caste certificates, health services, ration cards, school admissions, scholarships,
pension, identity cards, shelter, police help, marketing their products, access
to labour markets etc. An amount of Rs.1.00 crore is being released as grant-
in-aid by Ministry of Tribal Affairs, Government of India to GNCTD during
the current budget year from the grants available under Article 275(1) of the
Constitution to meet out the recurring expenditure of the Centre. The GNCTD
will provide infrastructure facilities i.e. direction and administration, advertising
and publicity, computer, telephone, fax, furniture and fixture, office equipments,
vehicle etc. to establish the Centre. The Centre will be created in a society
mode under the Society Registration Act in which Pr. Secy. / Secretary In-
charge of STs will be the Ex-Officio Chairperson of the Society, with
representatives of Ministry of Tribal Affairs and representatives of Govt. of
NCT of Delhi from the Departments of Education, Health and Labour.

The Society would be registered after finalizing the byelaws by end February. The
opening of the Centre would be publicized well to spread awareness among the
tribal population in the city. This would have trained employees including lady
employees who are available round the clock in shifts. A 24 hour help line would
also be set up. This also means that the Centre would have facilities for employees
working in the evening/night shifts to stay there.
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Atoken provision of Rs.1.00 crore is proposed in the Annual Plan Budget of
GNCTD for the current financial year to meet out the liabilities of the Centre.

9.25. Write up on Swachchha Bharat Abhiyan

Plan Outlay
XITFYP : NIL
Approved Annual Plan 2015-16 : Rs 100.00 Lakh

Hon'ble Prime Minister, during his speech on the occasion of 68th Independence
Day on 15th August, 2014 from rampant of Red Fort, placed sanitation on the top of
Government's agenda. Besides rolling out program/mission for total sanitation in
India, the Campaign was launched on 2nd October, 2014. It is India's biggest ever
cleanliness drive and Government employees, school and college students of India
participated in this event.

Objectives:

India s striving hard to achieve cleanliness. It has been aimed to achieve high
level of cleanliness across the country through peoples' participation well before
2nd October,2019 so as to celebrate 150th birth anniversary of Father of the Nation,
Mahatma Gandhi by gifting him Swachchha Bharat - as cleanliness was close to his
heart.

The objective of the campaign is to achieve the vision of the National Urban
Sanitation Policy (NUSP) which is All India cities and towns become totally sanitized,
healthy and liveable and ensure and sustain good public health and environmental
outcomes for all their citizen with a special focus on hygienic and affordable sanitation
facilities for the urban poor and women".

This Campaign aims to create awareness in Government bodies, non-
Governmental organizations and communities at large for their full involvement in
achieving the goal of clean India.
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Strategy:

For observing 'Swachcha Bharat Abhiyan, the entire period available since
now may be divided into two parts viz built up phase for carrying out four work
without much publicity and second phase for making publicity and campaigns.

To effectively observe the Swachchha Bharat Abhiyan, it should organize
focussed programme in each office complex situated at various place of Delhi.

Accordingly, three teams headed by Deputy Directors have been constituted
to implement and monitoring the cleanliness drive and the following activities were
carried out to make successful implementation of Swachcha Bharat Abhiyan:

. Weeding of old record.
. Disposal of unserviceable furniture/material.

. Cleaning of toilet/office building/premises/path-ways/ceiling fans/floor tiles/
all machinery and display boards.

Future/Long Term Plan:

- To create awareness amongst the visiting public as well as the students of the
Hostel and PECC by way of distribution of complex and installation of display
boards at suitable places.

- Providing of dustbins (Big/small size) alongwith plastic bags for proper handling
of waste material.

- To carry out require repair/renovation of office buildings including electrical
appliances installation for proper ventilation.

- Purchase of more almirah for keeping up office records/files in well planned
manner.

- Engagement of required safai karamcharis to clean the office premises.
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A token provision of Rs. 1.00 crore is proposed for the financial year 2015-16
for proper implementation of the Swachcha Bharat Abhiyan.
Direction & Administration

9.25. Strengthening of Department for the Welfare of SC/ST/OBC/Min.

Plan Outlay
XITFYP : Rs. 1000.00 Lakh
Approved Annual Plan 2015-16 : Rs. 349.00 Lakh

Under the scheme expenditure is incurred for pay allowances, T.A., D.A.,L.T.C.,
Medical Bills, Furniture, and Office Equipment, Office Expenses, Purchase and
Maintenance of Vehicles, purchase and maintenance of computers and other
machines, purchase of field vehicles etc. for survey and evaluation studies from
NGOs and other reputed organizations and to meet out the expenditure to be incurred
by DSFDC on promotional activities.

The expenditure under the above said scheme will also include the expenditure
on creation of additional post as the work relating to minorities has been transferred
to this Department from Home Department without any staff for which additional
staff will be required. To cope-up with the increased work load, a Proposal regarding
creation of additional posts for strengthening of Planning and Statistical Cadre of
Department for the Welfare of SC/ST/OBC/Min. has been submitted to Administrative
Reforms Department through Finance Department.

The Directive Principles of the State Policy also provide to promote with
special care, the educational and economic interests of the target groups. To achieve
the objectives of "Equality" with many facts, Govt. of India as well as State Govt.
has been striving for socio-economic development of the people of these communities
through administrative orders and plan process. No doubt, there has been perceptible
changes in the social and economic condition of the target group but unfortunately
the measures taken so far have not been able to eradicate illiteracy, poverty and
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above all the social stigma attached, because the approach so far has been in the
shape of few schemes of ameliorative nature which could not make transformational
impact and, therefore, much still remains to be done. Up to the year 1997, this
department was required to look after only the Welfare of SC/ST population of
Delhi but with the reorganization of OBC as a separate group of population, welfare
activities relating to OBC, which forms quite big chunk of the population was also
assigned to this department. In the starting of 21st century welfare activities relating
to Minorities was also assigned to this department.

The Department is functioning with following units:

) Administration and Implementation including accounts

i1) Scheduled Castes Sub Plan

i)  Planning & Statistics unit.

iv)  MSDP

V) SC/ST Welfare Board

vi)  SC/ST Boys & Girls hostels & Pre-examination Coaching Centre.
vil)  Scholarship Branch.

viii)  Field Officer Branch

ixX)  Prevention of Atrocities Unit/Grievances Cell.

x)  Pre-Examination Coaching Centre.

All these above units have only skeleton staff which is grossly inadequate
even to run its day-to-day activities. But from time to time, new needs were being
felt and consequently new plan schemes/programmes were/are being introduced
almost every year in the State as well as Central Sector. Besides, the scope of
existing plan, schemes have also widened.

Besides, the Deptt. is the administrative department for the Delhi Scheduled
Castes Financial & Development Corporation (DSCFDC), Delhi Commission for
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OBC, Delhi Commission for Safai Karamchairs, Delhi Minorities Commission as
well as Secretariat for the SC/ST Welfare Board also. Earlier the activities of DSFDC
for advancing loan for self employment were limited to SC/ST categories only, which
have now been extended to OBC/Minorities categories also. The population of SC/
ST is much less in comparison to OBC/Min. population. Therefore, the activities of
DSFDC have increased manifold. The Department has also to deal with five National
level apex corporations namely NSFDC, NSTFDC, NBBCFDC, NMFDC &
NSKFDC.

Further, the department is the nodal department in NCT of Delhi in respect of
the Scheduled Castes (Protection of Civil Rights) Act, the Scheduled Castes/
Scheduled Tribes (Prevention of Atrocities) Act, implementation of recommendations
of National Commission for Scheduled Castes, National Commission for Scheduled
Tribes, National Commission for Safai Karamcharis, National Commission for
Backward Classes and National Commission for Minorities. Setting up of Delhi
Commission of Scheduled Caste/Scheduled Tribes has also been entrusted to this
Department, which is under process.

A nucleus cell, known as SCSP Cell is working in this Deptt., which has been
bestowed with the responsibility of preparing the SCSP for whole of Delhi
necessitating correspondence and coordination with all the plan implementing
departments of Govt. of Delhi, MCD, NDMC, DIJB, etc. It is also responsible for
disbursal of the special central assistance received from Govt. of India to those
departments, who need additional funds for the SCSP. The Planning Commission,
Government of India has directed that contribution to SCSP should be at least equal
to the size of SC population. The funds allocated for SCSP are not divertable or
lapsable. Being the nodal department the schemes of SCSP being implemented by
the different department of the Government of NCT of Delhi are to be monitored.

The Planning Cell is responsible for preparing the Five Year Plan and Annual
Plans for this sector, statistical data about the monthly/quarterly progress reports
and close coordination with plan implementing departments and Planning Department
of Govt. of Delhi & GOI beside monitoring of all the schemes of this sector at
different levels.



203 03 3T, 1937 (TTh)

As already mentioned, the work of distribution of scholarship to SC/ST/OBC/
Minorities students has also been transferred to this department from Education
Department without transferring the adequate staff.

Further, in the year 1987, a list of 41 Minority Concentration Districts was
prepared by Ministry of Minority Affairs bases on a single criterion of minority
population of 20% or more in a district bases on the data from Census 1971, for
enabling focused attention of government programmes and schemes on these districts.
The Multi Sectoral Development Programme (MsDP) was conceived as a special
initiative of the follow up action on the Sachar Committee recommendations. Itis a
Centrally Sponsored scheme approved by the Government in the beginning of 11th
Five Year Plan and launched in the year 2008-09 in 90 Minority concentration Districts
(MCDs). Itis an area development initiative to address the development deficits of
minority concentration areas by creating socio-economic infrastructure and providing
basic amenities. North East Delhi is also one of the Minority Concentration
Districts (MCDs) for which Department for the Welfare of SC/ST/OBC/
Min. has been asked to take to address the development deficits. No
additional staff has been provided to deal with the work of MsDP.

Further, with the approval of Hon'ble Lt. Governor of National Capital Territory
of Delhi the business related to welfare of Minorities (including Prime Ministers 15
Point Programme), which were previously looked after by Home Department, have
also been transferred to the Department for the Welfare of SC/ST/OBC/
Min. with effect from 03/08/2012 without any functional staff. Efforts are
being made to cope up this new work from the existing staff (52/c).

All these activities show that the ambit of its operation has increased manifold
but additional manpower for their proper formulation, implementation & monitoring
is not available. The activities of this department have a direct bearing on the poorer
section of the society, the progress of which is being monitored under the 20 Point
Programme of the Prime Minister also.

The Planning Department vide order dated:01/12/2006 had re-structured the Planning
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and Statistical Cadre of all the department of Govt. of NCT of Delhi (copy placed at
33-46/c). As on March, 2004, the sanctioned strength of the Planning and Statistical
Cadre of this department are as under:

1. Deputy Director : 1
2. Statistical Officer : 1
3. Statistical Assistant : 4

Vide the order dated:01/12/2006, the post of Research Officers were abolished.
Like-wise, the post of Statistical Investigators was also abolished. After the re-
structured of the Planning and Statistical Cadre on 01/12/2006, the position of
sanctioned posts are as under:

1.  Deputy Director : 1
2. Statistical Officer : 4
3. Statistical Assistant 7

Total : 12

It can easily been observed from the above said table that the
Department is in loss of two post after the re-structuring of Planning and
Statistical Cadre, however, the activities of the department are increasing
day by day.

Vide order dated: 13/11/2013, the allocation of work amongst of the Officers
and Staff has been made. The matters/work being assigned to the Planning and
Statistical Branch has been mentioned at Sr. No.04 of the aforesaid order under the
supervision Deputy Director-IV/Deputy Director (SCP). Mainly, the activities being
performed by these Branches of the Department are as under:

1. Planning and Statistics including formulation and obtaining approval of plan
schemes of the Department and DSFDC

2. All matters under Bhagidhari Yojana
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3. Monitoring of Plan Schemes
4. SCSub-plan

5. Special Central Assistance

6.  All matters relating to DSFDC

. Matters relating to Delhi Commission for Safai Karamcharis, Delhi SC/ST
Commission, Delhi OBC Commission and Delhi Minorities Commission including
release of Grant-in-Aid (Excluding administrative matters)

8. Multi Sectoral Development Programme for North East District under Ministry
of Minority Affairs (MSDP)

9.  Prime Minister's 15 Point Programme for the welfare of Minorities
10.  Pre-examination Coaching Centre

11.  Matters pertaining to Nehru Boys Hostel and Kamla Nehru Girls Hostel at
Dilshad Garden

12.  Matters relating to Delhi Swarojgar Yojna, Rajive Ratan Awas Yojna, Matri
Shishu Suraksha Yojna and Ante-natal Care

13.  BabuJagjiwan Chathrawas Yojana, Scheme relating to elimination of dry
latrines and rehabilitation of manual scavengers (ILCS and SRMS)

14.  Inclusion and deletion of Castes in the list of SC and OBCs in Delhi
15.  Dr. BR Ambedkar Rattan Award

16.  Construction of hostel at Kasturba Balika Vidyalaya, Ishwar Nagar for SC
students

17.  Setting up of educational hub for SCs at Bakkarwala

18.  Establishment of res. school for SC/ST/OBC/Minority students at Ishapur in
collaboration with K.I.S.S.
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19.  Constitution of Board of Directors
20.  RTI Matters pertaining to above subjects
21.  Any other work that may be assigned from time to time

It can easily be noticed that the main and important work of the department
has been assigned to the Planning and Statistical Cadre under the supervision of
only one Deputy Director of Planning and Statistical Cadre. Besides the above said
work, Deputy Director (SCP) has also been appointed as link Officer to Public
Information Officer under RTT Act-2005. Besides one of the Statistical Officer has
been appointed as APIO under RTI Act-2005. It is further stated that the RTT work
of the department has been looked after by one of the Statistical Assistants posted
in this department. Further, one of the Statistical Officer has also been assigned the
duties of Director (PECC) in addition to other Planning work. Besides the work
mentioned above, the work related to scheme "improvement of SC Basties" was
also looked after by the Planning & Statistical staff. Presently also, one of the
statistical assistant has been assigned the work of the scheme "improvement of SC
basties" and due to non-availability of sufficient statistical staff, temporarily the
inspector posted in the FOB Branch has been entrusted to look after the aforesaid
scheme in addition to one statistical assistant as mentioned above. Hence, the Planning
& Statistical cadre needs strengthening.

The work being looked after by Planning and Statistical Cadre involve drafting
of Cabinet Notes, Release of Advertisements, Convening of meetings, preparation
of minutes of the meetings, framing of Act/Rules, Release of Grants, preparation of
Plan schemes, material for Budget Speech, material for CM/LG Speeches,
Constitution of Committees, implementation of schemes, issue of Gazette
Notifications etc. All these works are of sensitive and time bound nature, which
requires suitable, well educated and sufficient man power. The activities involved in
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the implementation of scheme Multi Sectoral Development Programme (MsDP)
and Scheduled Castes Sub Plan are mentioned below:-

A.  Multi sectoral Development Programme (MsDP)

Under the scheme. North East Delhi has been identified in NCT of Delhi as Minority
Concentrated District (MCD) and Multi Sector Development Plan of Ministry of
Minority Affairs of Govt. of India is to be implemented in North East of Delhi for
improvement of Backwardness parameter of the district. MsDP scheme has been
implemented since 2008-2009. However, no post has been created for the said
work. (i) To analyze the proposals of the projects of Multi sectoral Development
Programme (MsDP) and to associate in ensuring timely submission of fresh projects/
schemes to the Ministry of Minority Affairs, Govt. of India as per requirement of

the guidelines.

(i) To make arrangement for video conferencing hold by the Ministry for
reviewing the progress of (MSDP) and coordinate with implementing agencies,
executing agonies & D.C. office.

(i) To visit and inspect the work-sites of various projects/schemes of MsDPin
order to ascertain the quality of material & to ensure timely completion of work of
the projects and to submit inspection-report to the Ministry accordingly.

(iv)  Tohold meeting of State Level Committee as and when required for approval

of additional proposals approved by the District Level Committee.

(vi)  To coordinate with Deputy Commissioner (North East), the implementing
agencies and executing agencies and to hold meeting with these for monitoring the
progress of the projects of MsDP

B. Work Relating to Minorities

From the year 2012-2013 all the activities relating to Minorities has been transferred
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to Department for Welfare of SC/ST/OBC/Minorities, which was previously looked
after by Home Department. However, no post has been created for the said
work.

C. (Scheduled Caste Sub Plan SCSP)
(i)  Toassistin preparation of SCSP document and implementation of SCSP

@) Toassistin Work related to Special Central Assistance

@) To associate render advice in Introduction of new schemes under SCSP and
to explore new fields /avenues for this Programme for exclusive benefit of SC.

(iv)  Monitoring of 20 Point Programme of SC.

MSDP is an ambitious Programme of Ministry of Minority Affairs formulated for
improving Socio Economic Parameters of basic amenities in the Minority
concentration districts. It also aims at providing basic infrastructure and civic facilities
to the Minorities selected Districts/Blocks. Besides, SCSP is also another responsive
and equally important Programme. The purpose/motto of the SCSP is to provide
immense benefits to Scheduled Castes Communities, which requires proper
monitoring and guidance for the preparation and implementation of SCSP documents.
In view of the facts cited above, it is proposed to strengthen the Planning
and Statistical Branch of this department at various level.

In view of the facts cited above, it is proposed to divide the activities (which have
been assigned to Planning and Statistical cadre of the Department) into five units/
section viz as under:

Unit Branch
I Planning-I, Planning-II

I Planning-III, Implementation
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I  Planning-IV, SCSP

IV Planning-V

\'% MsDP, Minorities

For proper monitoring the above units the following posts are required:

1. Joint Director (One post) - At present no post of Joint Director is sanctioned
which is required for overall supervision of the above five units. For day to day work
of the units one post each of steno, DEO and peon is also required for creation.

2. Deputy Director (Two posts) - Two posts of Deputy Director is required.
One for Unit I & II and other for Units III, IV and V. Since, at present one Deputy
Director is already sanctioned and working hence, one post of Deputy Director is
required for creation. To assist Deputy Directors, two post each of steno, DEO and
peon are also required for smooth functioning of the Branches.

3. Assistant Director (Two post) - At present no post of Assistant Director
stands sanctioned. Two posts of Assistant Director is required for creation. One
post of Assistant Director is for Unit I & II and other for Units III, IV and V

In addition to the above, the Unit-wise statistical officers and statistical assistants

are required as under:
Unit-I
Statistical Officer-One Post for Unit-I i.e. Planning I, Planning-11
Planning-1
Statistical Assistant-Two post

(i)  Setting up of educational hub for SCs at Bakarwala



(i)

(iii)

@iv)
v)
(vi)

(vii)
(viii)
(ix)
(x)
(xi)
(xii)
(xiii)
(xiv)
(xv)

(xvi)
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Matters pertaining to Delhi Swarojgar Yojana, Rajiv Rattan Awas Yojana,
Matri shishu suraksha yojana, ante-natal care.

Establishment of resi. school for SC/OBC/Minority students at Ishapur in
collaboration with KISS.

FM Budget Speech
CM Speech of Independence day, Republic day

Monthly Progress Report of the scheme implemented by the Department
(Plan & Centrally Sponsored schemes)

Preparation of Revised Estimates & Budget Estimates
Preparation of Outcome Budget

Annual Report (Plan schemes)

Preparation of Revised Estimates & Budget Estimates
Outcome Budget

Action Plan

Plan Review Meeting

Appraisal report of Plan schemes

Related RTI matter

Related Parliament question/Vidhan Sabha questions

(xvii) Related Audit paras & miscellaneous connected with the above said work

(xviil) Related court cases.

Planning-11

Statistical Assistant-Two

@

CSS relating to Babu Jagjiwan Ram Chhatrawas Yojana
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@)  Miscellaneous works

@)  Allotment of Press Thada

@iv)  Correspondence with SC and ST Commission
(v)  Prepare questionnaire of NCSC, NCST

(vi)  Monitoring and review of implementation of reservation policy in various
department of GNCTD

(vii) Correspondence regarding nomadic and de-nomadic tribes with Government
of India

(viii) Funding of 50% share by the government towards development charges for
electrification of un-electrified house sites/colonies allotted under twenty point

programme
(ix) Inclusion & deletion of castes in the list of SC in Delhi

(x)  Construction of hostel at Kasturba Balika Vidhyalaya at Ishwar Nagar for
SC girl students

(xi) Matters relating to National Commission for SC/ST.

(xii) Related RTI matter

(xiii) Related Parliament question/Vidhan Sabha questions

(xiv) Related Audit paras & miscellaneous connected with the above said work
(xv) Related court cases.

Inspite of the above, one Data Entry Operator and one peon is also required for day

to day work of the Unit.
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Unit-I1

Statistical Officer-One Post for Unit-II i.e. Planning-11I, Implementation

@

(i)
(iii)
@iv)
)
(vi)

(vii)

Planning-III Branch
Statistical Assistant-One

Matters pertaining to Nehru Boys Hostel and Kamla Nehru Girls Hostel at
Dilshad garden.

All matters under Bhagidari Yojna of the Government

Pre-Examination Coaching Centre

Related RTI matter

Related Parliament question/Vidhan Sabha questions

Related Audit paras & miscellaneous connected with the above said work
Related court cases.

Implementation Branch

Statistical Assistants-Two

(M)

(ii)
(iif)
@iv)
v)

Implementation of the scheme "improvement of SC Basties"

Related RTI matter

Related Parliament question/Vidhan Sabha questions

Related Audit paras & miscellaneous connected with the above said work

Related court cases.

Inspite of the above, one Data Entry Operator and one peon is also required for day
to day work of the Unit.
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Unit-II1
Statistical Officer-One Post for Unit-III i.e. Planning-1V, SCSP

Planning-1V

Statistical Assistant - One

0]

(ii)
(iif)
@iv)
(v)

All matters relating to Delhi Minorities Commission, Commission for OBC,
Delhi Commission for Safai Karamcharies, DSFDC (excluding administrative
matters)

Related RTI matter

Related Parliament question/Vidhan Sabha questions

Related Audit paras & miscellaneous connected with the above said work
Related court cases.

SCSP Branch

Statistical Assistants - One

()

(i)
(ii)
@iv)
v)
(vi)

(vii)

SC sub plan.

Special Central Assistance

20 point programme of SC

Related RTI matter

Related Parliament question/Vidhan Sabha questions

Related Audit paras & miscellaneous connected with the above said work

Related court cases.

Inspite of the above, one Data Entry Operator and one peon is also required for day
to day work of the Unit.
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Unit-IV

Government of National Capital Territory of Delhi
Department for the Welfare of SC/ST/OBC/Minorities
B-Block, 2nd Floor, Vikas Bhawan, I.P. Estate, New Delhi
Website: scstwelfare.delhigovt.nic.in Telefax No. 23379513
Monthly Progress Report of Expenditure upto SEPTEMBER 2015

Name of Scheme Outlay 2015-16 Actual Expdr. Upto
30 Sep.15
1 2 3 4 5 6 7
Direction & Revenue Capital Total Revenue Capital Total

Administration (SCSP)

On Going Scheme
2225-01-789-990001-Salaries 90.00 90.00 36.16 36.16

O.T.A. - -

2225-01-789-990013-
Office Expenses 249.00 249.00 196.63 196.63

2225-990011) -
Domestic Travel Expenses - -

2225-01-789-990006-
Medical Treatment 10.00 10.00 1.04 1.04

2225-Information Technology - -

Total-Direction &
Administration (SCSP) 349.00 349.00 233.83 233.83

Educational Development

2225-01-277-600042- 6500.00 6500.00 500.00 500.00
Free Supply of Book and

Stationary to Scheduled

Caste Students in schools

2225-01-789-950042- 5500.00 5500.00 400.00 400.00
Free Supply of Book and

Stationary to Scheduled

Caste Students in schools

(SCSP)
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(Rs. in lakhs)

Actual Expdr. for Oct 15

Actual Expdr. Transfer to Education/ I&FC
Upto 31 Oct.15

8 9 10 11 12 13 14 15 16
Revenue Capital Total Revenue Capital Remarks

5.96 5.96 42.12 42.12

12.82 12.82  209.45 209.45

0.00 0.00 1.04 1.04

18.78 18.78 252.61 252.61

0.00 0.00  500.00 500.00 4500.00 Transfer to Education.
Utilisation is yet to be
received

0.00 0.00  400.00 400.00 3600.00 Transfer to Education.

Utilisation is yet to be
received
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1 2

3 4

5

3B

4A

4B

S5A

5B

5C

5D

6A

6B

2225-01-277-730034- 6000.00
Scholarship/Merit scholarship

to SC/ST/OBC and minority
students-Class I to XII

2225-01-789-930034- 4400.00
Scholarship/Merit

scholarship to SC/ST/

OBC and minority

students-Class I to

XII (SCSP)

2225-80-800-770034- 350.00
Scholarship for colleges

and university students

for SC/STs.

2225-80-789-990034- 500.00
Scholarship for colleges

and university students

for SC/STs (SCSP)

2225-01-277-660034- 20.00
Vocational Technical

Scholarship Meritorious

Scholarship and

Dr. Ambedkar Meritorious 2.00
Scholarship to Scheduled

2225-01-789-980034- 20.00
Vocational Technical

Scholarship Meritorious

Scholarship and

Dr. Ambedkar 2.00
Meritorious Scholarship
to Scheduled (SCSP).

2225-01-277-620042- 140.00
Hostel for Scheduled
Caste Boys

2225-01-789-960042- 100.00
Hostel for Scheduled
Caste Boys (SCSP)

2225-01-789-970042- 30.00
Hostel for Scheduled
Caste Girls (SCSP)

6000.00

4400.00

350.00

500.00

20.00

2.00

20.00

2.00

140.00

100.00

30.00

554.04

401.51

66.07

67.14

0.00

0.00

0.00

0.00

11.36

38.04

22.95

554.04

401.51

66.07

67.14

0.00

0.00

0.00

0.00

11.36

38.04

22.95
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8 9 10 11 12 13 14 15 16
0.00 0.00 554.04 554.04 3500.00 Transfer to Education.
Utilisation is yet to be

received
0.00 0.00 401.51 401.51 2300.00 Transfer to Education.
Utilisation is yet to be

received
0.00 0.00 66.07 66.07 Application received &

under process

0.00 0.00 67.14 67.14 Application received &
under process

0.00 0.00 0.00 0.00 Proposal is yet to be
received

0.00 0.00 0.00 0.00 Proposal is yet to be
received

0.00 0.00 0.00 0.00 Proposal is yet to be
received

0.00 0.00 0.00 0.00 Proposal is yet to be
received

0.00 0.00 11.36 11.36

1.39 1.39 39.43 39.43

0.62 0.62 23.57 23.57
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1

8A

8B

9A

9B

2225-01-277-580042-
New centre for pre-
examination coaching
at Dilshad Garden

2225-01-789-940042-
New centre for pre-
examination coaching

at Dilshad Garden (SCSP)

2225-01-277-710042-
Reimbursement of tution
fee in public school

2225-01-789-920042-
Reimbursement of tuition
fee in public school (SCSP)

2225-80-800-660042-
Multisectoral Development
Programme for minority
concentration district-
State Govt. Share

2225-01-789-830042-
Education hub for SC (SCSP)

2225-01-277-500042 -
Setting up of residential
school for weaker sections
of SC/OBC/Min and orphan
at Village Ishapur Delhi in
collaboration with KISS
society

2225-80-789-970042-
Setting up of residential
school for weaker sections
of SC/OBC/Min and orphan
at Village Ishapur Delhi in
collaboration with KISS
society (SCSP)

Sus-TotaL

Economic Development

2225-01-190-970042-
Financial assistance to
DSCFDC for SC/STs (SCSP)

5.00

5.00

2000.00

1000.00

300.00

10.00

240.00

160.00

27284.00

44.00

5.00

5.00

2000.00

1000.00

300.00

10.00

240.00

160.00

27284.00

44.00

0.00

0.00

542.05

118.76

0.00

0.00

0.00

2724.22

0.00

0.00

0.00

542.05

118.76

0.00

0.00

0.00

2724.22

0.00
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8 9 10 11 12 13 14 15 16
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 542.05 542.05 Application received &

under process

0.00 0.00 118.76 118.76 Application received &
under process

0.26 0.26 2.56 2.56 Project under
consideration

0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 Demand for Grant yet to

be received from KISS,
they have been
reminded.

0.00 0.00 0.00 0.00 Demand for Grant yet to
be received from KISS,
they have been
reminded.

2.27 2.27 2726.49 2726.49

0.00 0.00 0.00 0.00 Release linked with
Audit Report. DSCFDC
has now clarified.
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1 2 3 4 5 6 7

2225-80-789-960042- 11.00 11.00 0.00 0.00
Financial assistance to
DSCFDC for SC/STs (SCSP)

Sus-TotaL 55.00 55.00 0.00 0.00
Health, Housing and Others
Major Head "6225"

6225-03-800-970055- 300.00 300.00 0.00 0.00
Loan to DSCFDC for

Delhi Swarojgar Yojana

for SC/ST/OBC/Min.

6225-01-789-940055- 300.00 300.00 0.00 0.00
Loan to DSCFDC for

Delhi Swarojgar Yojana

for SC/ST/OBC/Min. (SCSP)

Sus-ToTaL 600.00 600.00 0.00

2225-80-789-980042- 10.00 10.00 0.00 0.00
Institution of Dr. Ambedkar
Ratna Award (SCSP)

2225-01-789-810031- 100.00 100.00 0.00 0.00
Grant in aid to Delhi Health

Mission for providing

antenatal care institutional

delivery to SC women (SCSP)

2225-01-789-820031- 90.00 90.00 0.00 0.00
Grant in aid to Delhi Health

Mission for SC pregnant

women under "Matri shishu

suraksha yojana" (SCSP)

2225-01-789-840035- 1.00 1.00 0.00 0.00
Grant in aid to DUSIB for

financial assistance to SC

slum dwellers under Rajeev

Ratan Awas Yojna (SCSP)

2225-01-789-860033- 1.00 1.00 0.00 0.00
Subsidy for electrification of

houses allotted under 20

point programme [Housing

subsidy for SC/ST (SCSP)

Sub-Total 202.00 202.00 0.00 0.00




0.00

0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

000

9

10

0.00

0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

0.00

11

0.00

0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

0.00
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13

0.00

0.00

0.00

0.00

0.00
0.00

0.00

0.00

0.00

0.00

0.00
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16

Release linked with Audit
Report. DSCFDC has
now clarified.

Release linked with Audit
Report. DSCFDC has
now clarified.

Release linked with Audit
Report. DSCFDC has
now clarified.

Advertisement for award
is yet to be published

Scheme is not
implemented due to
policy not it yet
finalised

Scheme is not
implemented due to
policy not it yet
finalised

Scheme is not
implemented for want of
List.

Scheme is not
implemented for want of
List.
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1 2 3 4 5 6 7
Capital Section:
422501-789-980042- 4500.00 4500.00 420.67 420.67

Improvement of SC
Basties (SCSP)

21  PWD 4225-970053 - 75.00
Construction of Educational
Hub for SCs at Village
Bakarwala, PWD

22 PWD 4225-990053 725.00
Construction of residential
school for weaker sections
of SC/OBC/Min. and orphan
at Village Ishapur Delhi,
Collaboration with KISS
society

23A 2225-80-800-650042- 600.00 600.00
Implementation of Prohibition
of employment of manual
Scavengers and their
Rehabilitation Act (SCSP)
2013

23B 2225-80-789-950042- 400.00 400.00
Implementation of Prohibition
of employment of manual
Scavengers and their
Rehabilitation Act 2013
24 2225-01-789-490031- 100.00 100.00
Skill Development for
SC/ST/OBC/MIN. through
NGO and other training
organisation
25 2225-02-190-990031 10.00 10.00
Society for protection of
Scheduled Tribes GIA-General
26  2225-80-800-640050-Swach
Bharat Abhiyan 100.00 100.00

75.00 0.00 0.00

725.00 116.72 116.72

0.00 0.00

0.00 0.00

0.00 0.00

0.00 0.00

0.00 0.00

Sub-Total 1210.00 5300.00 6510.00
Health, Housing and Others

0.00 537.39 537.39

Total - Revenue Section (R) 29100.00 29100.00

2958.05 2958.05

Total - Loan Section / Capital 5900.00 5900.00

537.39 537.39

Grand Total 29100.00 5900.00 35000.00
Total Expdtr. in %

2958.05 537.39 3495.44
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8 9 10 11 12 13 14 15 16
0.00 0.00 420.67 420.67 420.67
0.00 0.00 0.00 0.00 Proposal of Education

Hub atBakkarwala/
Sultanpur Majra yet to
be finalised.

0.00 0.00 116.72 116.72 Proposal has been sent
to PWD. The Estimate
still awaited.

0.00 0.00 0.00 0.00 Proposal received from
EDMC received & under
consideration. No other
proposal received from
NDMC/SDMC

0.00 0.00 0.00 0.00 Proposal received from
EDMC received & under
consideration. No other
proposal received from
NDMC/SDMC

0.00 0.00 0.00 0.00 Implementation of the
Scheme is to be start
shortly.

0.00 0.00 0.00 0.00 Scheme is yet to be
finalised

0.00 0.00 0.00 0.00

0.00 0.00 0.00 537.39 537.39

21.05 0.00 21.05 2979.10 2979.10
537.39 537.39

21.05 0.00 21.05 2979.10 537.39 3516.49 13900.00 420.67 14320.67+3516.49
10.05% 50
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CSS Scheme
SI. No. Name of Scheme Revised Estimate 2015-16 Expdr. Upto 30 Sep. 15
Revenue Capital Total Revenue Capital Total
On Going Schemes 5.00 5.00 0.00 0.00

1. 2225-01-277-700034-
Post Matric Scheme
Scholarship (CSS)

2. 2225-01-277-680034- 5.00 5.00 0.00 0.00
Pre Matric Scholarship
Scheme (CSS)

3. 2225-01-277-670034- 5.00 5.00 0.00 0.00
Merit-Cum -Means
Based Scholarship (CSS)

4. 2225-01-277-540034- Pre- 150.00 150.00 55.63 55.63
Matric Scholarship to OBC
students (CSS)

5. 2225-01-277-520034- 1700.00 1700.00 134.77 134.77
Post-Matric Scholarship
Scheme for SC Students
(CSS)

6. 2225-01 -277-510034- 200.00 200.00 45.00 45.00
Post-Matric Scholarship
Scheme for OBC Students
(CSS)

7. 2225-01-800-730042- 50 50 0.5 0.5
Implementation of
Protection of Civil Rights
Act, 1955 and SC/ST
(Prevention of atrocities
act 1989

8. 2225-01-800-740042- 50 50 0 0
Special Central Assistance

for SC Component Plan
(CSS) 100% share of G.O.1.

9. 2225-80-800-670042-Multi 530 530 1 1
Sectoral Development
Programme for Minority

10. 222502-190-980031- 100 100 0 0
Society for Protection
of Tribals

11. 2225-01-277-770042- 5 5 0 0

Coaching and Allied
services schemes (Pre-
exam Training)

Total 2800.00 2800.00 236.90 236.90
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Actual Expdr. for Oct. Expdr.Upto 30 Oct. 15 Transfer to Education
Revenue Capital Total Revenue Capital Total
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 0.00 0.00
0.00 0.00 55.63 55.63
614.69 614.69  749.46 749.46 Rs.614.69
trsfd to
Higher
Education
0.00 0.00 45.00 45.00
0 0 0.5 0.5
0 0 0 0
0 0 1 1
0 0 0 0
0 0 0 0
614.69 614.69  851.59 851.59

30.31%
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INCENTIVE OF INTER CASTE MARRIAGES
1. Introduction

With the adoption of Constitution, the practice of un-touchability was declared as
unlawful and legal provisions were made for protection of Civil Rights of the SC people but
inspite of legal provisions, the SC continues to suffer at the hands of non-SCs. They had
sail to bear the atrocities Committed against them by high castes and their Civil Rights are
still being trampled. With a view to punish the guilty of committing atrocities against the SC
people or violating their Civil Rights, Government of India, enacted the SCs/STs (Prevention
of Atrocities) Act 1989 and Protection of Civil Rights Act, 1955.

In NCT of Delhi Centrally Sponsored Scheme "Protection of Civil Right Act, 1955
and SC/ST (Prevention of Atrocities) Act, 1989 is being implemented. Central assistance
under the scheme is mainly provided for strengthening of the enforcement and judicial
machinery, awareness generation, publicity, incentive for inter caste marriages and relief
and rehabilitation for the affected persons. In case of Union Territory, 100% central assistance
is being provided by the Government of India.

2. Objectives

Redressal of untouchability through the marriages between non-SCs (so called high
Hindu, communities follow the hindu religion) and SCs as it is an effective instrument of
combating the evil of casteism.

Financial Assistance/ Incentive to be provided

Under the scheme marriage mature between SC and non-SCs couple an incentive of
Rs. 50,000/- (Rupees Fifty Thousands only) will be provided in the following manner:

(a) Fixed deposit for a locking period of five years in

the name of husband and wife. Rs. 25,000/-
(b) Cash for purchase of items for house use. Rs. 25,000/.-
Total Rs. 50,000/-

a) An Account Payee Cheque of Rs.25000/- in favour of Husband and Wife jointly is to
be given to the couple for purchase of items for house use.

b) S.D.M. will make a fixed deposit for five years of the balance amount of Rs.25000/- in
the joint name of the husband and wife in the bank and will instruct the Bank to
release, the fixed deposit alongwith the
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D.O. No. 11013/4/2006-PCR (Desk)

MEIRA KUMAR Minister of Social Justice & Empowerment
Government of India

Shastri Bhawan, New Delhi-110001

28th February, 2006

Dear Smt. Dikshit,

As you, are aware, with view to assist the States/Union Territory
Administrations for implementations of the provisions of the Protection of Civil
Rights Act, 1955 and the Scheduled Castes and the Scheduled Tribes (Prevention
of Atrocities) Act, 1989, a Centrally Sponsored Scheme is being operated by the
Ministry of Social Justice & Empowerment. Under this Scheme, 50% of the total
expenditure over and above the committed liability is provided to the State
Governments and the Union Territory Administration get 100% by way of central
assistance.

2. The central assistance under the scheme is provided amongst other things
for giving incentives to couples for inter-caste marriages and awareness generation.
Itis noticed that the amount of incentive being given by different State Governments
for inter-caste marriages has considerable variations ranging between Rs.2,000/-
in West Bengal to Rs.50,000/- in Gujarat. Further, in some States, the system of
giving incentives for inter-caste marriage does not exist at all. Though there may
not be a direct correlation between higher incentive amounts and incidence of
inter-caste marriages, yet raising the incentive amount may encourage inter-caste
marriages by demonstrating the approval of the Government to such marriages. A
sizeable amount may also be an incentive in itself. Besides large number of such
cases of inter-caste marriages may be going unreported, therefore, the incentive
needs to be adequately publicized.
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3. Iwould deeply appreciate if you could consider increasing the incentive
amount to Rs.50,000/- as inter-caste marriages are an effective instrument of
combating the evil of casteism.

With regards,
Yours sincerely,
Sd/-
Meira Kumar (Smt.)

Smt. Sheila Dikhsit,

Chief Minister of Delhi,

New Delhi

interest thereon only after completing five years from the date of depositi.e. date of

maturity and on production of a certificate of living together from Gazetted Officer
Class-1.

4. Date of Implementation of the Scheme:

Those couples who have married on or after 01.04.2007 i.e. the beginning of
the year in which the scheme was prepared and submitted to the Ministry.

5. Terms & Condition of the Scheme

(i)  Registration of marriage in the Office of the Registrar, Marriages is
compulsory.

@ii) Couple engaged in the inter caste marriage can apply for incentive
within two years from the marriage.

@) From the couple engaged in the inter caste marriage, either husband or
wife should fee permanent residents of NCT of Delhi.

(iv)  Mother and Father of the person of any other State, engaged in the
inter caste marriage should be residing in NCT of Delhi from the last
five years.
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(v)  Non SC spouse either husband or wife belonging to any other State
she/he should produce the proof that in the State to which he/she belongs
his/her caste does not covered under untouchability and he/she follows
Hindu Religion. After marriage such person will have to reside in NCT
of Delhi.

(vi)  The widow or widower upto age of 35 years having no children (Santan)
can avail the incentive under this scheme after doing the inter caste
marriage.

(vii) The engaged couple should produce a proof of living together after the
marriage at the time of release of the Amount of fixed deposit.

6. Implementation of Scheme

To obtain the incentive under the scheme couple engaged in inter caste marriage
should apply in the prescribed format, which is available at the office of the area
SDM, attested by a Gazatted Officer to the Area SDM along with the relevant
documents such as marriage certificate, caste certificate issued from the Deputy
Commissioner Office and ID proof etc. required as per terms and conditions of the
scheme within two years from the marriage.

As per the scheme, the incentive of Rs.50,000/- is to be given to the beneficiary.
Area S.D.M. will furnish the list of the eligible couples to whom incentive for intercaste
marriage is to be provided to the Department for the Welfare of SC/ST/OBC/
Minorities, who will authorize the concerned DC to operate the head according to
the number of cases @ Rs.50000/- per case.

Complete application forms will be kept in the custody of respective ......... Office.
7.  Funds Requirement for 2008-09

The component of the scheme will be introduced first time in NCT of Delhi, as such
wide publicity is required to be given to the component of inter caste marriage. Itis
not known, how much applications will be received in NCT of Delhi during the
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current financial year. However, Government of India may be requested to release
Rs. 15.001akh (Rupees 5.00 lakh for publicity and Rs. 10.00 lakh to provide incentive
@ Rs. 50,000/- each to 20 couples engaged in the inter caste marriage during the
year 2008-09.

54. 2l 9T YHNT : w1 ARl UG 9 [QH™E W 9
Ja B FAT ®RA B

(%) samT e a § g o STHas &g € iR 37H guRaEerR
HEdal 9 TEMAEl B G fhat ¥ e qu feRer 9 w9 e
TR AR fRar s ek

(@) Rwlt THR gRT gaFT fHae q91 # R o siag g«
o T ¥ 3 erieal 9 GEMAET B R-F et & Il &1 ST
8 gof faror fRar s ?

Aeedl Ud 9@ RFE™ €N (%) s Rum oww § &
273 SANFER &% &) 9 7 GURERESR 273 HEGAd 9 273 GEMAH!
wERa £ gqui feRor @@= ¥ (Annexure-T)*!

(@) Rl TR ZRT a1 s g d Raet ot sieagt aeng o
& T 3 Pprdedl T HEfer B e & ferer &= €1 (Annexure-II)

Annexure-I1

ANHETEl  BIEHAT
1. GE™ BT I HT SR Al B gE WR @&eAT)| TE
AT 0-6 a¥ W WG B TeAl, THadr SR WHUN WA

* g § ded . R15503 w sueey
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et Afearen @ @ S & fog feEm e @) &9 A
qRaRt & d@er, qRaRl & el @ sen agr gRaie
T & oNbe U HIAT| SHa- Gael ofihe, [A9W &9 § T4
TH AR g A9 HAEYIH bS] B GoihIv HIAT|

38 6 ¥ #H Y b geal B MY SHILARE pa-gd e
H G HIAT

0-6 a9 & =i, THadl SR TWEUM &I dl ARwed &
T Q&% dive SMER &1 SIS & |

qiafies @reeg a1 Y yiaie Rifhcar @l Sgaer &)
3 A SR W FI S § Weed pHaRAl B GEEdh |

Bd ® SHRAl aid Afddl, ST gaivd, SR gui,
MR g THR T B sl B ded g9 Ream)

fhaTce TERAT BEHH 99T X 8 Hue @ o, STdre
BHE U M I Sl Bl Are aur o MHadt SR &= a
I Il grRearslt dl qive Sk wWreed et fdtem 24|

AMES § 1 O S=di & Ha-fuar 9 9% ud sl
AR ITH GY Sl @ qEY S

RerE ik Wi, gy oo & ao-aE, T & =W B,
suttafy siitmar (Re), onft &1 @@ & e g8
R o w1 9% 9 SER @Y ST T R
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10. Mg H S GEAST A UUEd, ARC-HSd, WHeA-Er S
4 gme @ AR BEBGH & GO d S hl gedi iR
eIl 9Tt hIAT |

3T HERT : ¥udE |

Y9Il THT EOMT| SfSY &1 59 & o e urd g¢ 9| I
& & Usd| SN A”™A S|

RN g™ (FEm-54)

I AN AR : oEE WERd, Tew W A4 ofe g9e samn
g1 b eR g8 ww g et § R uh g uRAR B SEH o
H TG H T A AT BEAT I R [ B gEEHsr o g8l T IHD
forg & g o o § 6 #W @ @9 ww "@ew A o o=l
3 difed uRar & gemaem RaEr ok & golt o@ wE oft SHe ot
geraet fRar of 9% foT gemEst S @1 A geae wear § SR gE
S R AT W g S HR WE 39 YA SieR @ dig #| St
B TH W oomEH g Ree & B A9, @E wAd, & Amo o
gt aiat @ 'w ged @ fo aE man) a9 #4979 Ser Al
do 4 & w2 & T A AW &edr T & 6 @A & TE gowa
..(FAIF).. a1 GAeAd g8 W TE MM W ? TG & @ fhaen
g, 3 30 yar gaar ¢ fb fha e @M & REwdr € 3

...(Fag ).

e WIS : SNUYHT S AU §gd TAd UK Bl S
fhar ¥ ST 9gd TG 9Tl @1 WA e T8 €| A drEaer § ey

...(Fag ).
st ISI9T AR”T : TS B g W dY O @ AP gA B 6|
. (FagF).. golt 9l & &g A9r-eAr A8 ® #n?
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. (FaUF).. RS EHT & gIFH| TR TR B | ...(Faum)...
at A ®er zEH A ¢ ghtmar gudt € Reh # ok &% S emeT
N W AE g9 W & Uh al el S A @ A fb A8 e
T 98 R o grlt @ R U oue Ry @ fomg ot @ St
BE BRATR B T dle T KT AEH 0F I« oI & AT 7| g9a1g |

ALFe HERA : A SUgEEHSt St S¥ an|

SS9 HEAEAl : oremy meled, 99 fF g gl A ued @
% ®a WA A Ig @S "SAT S, I HEh [ ggd &=l H
? R sga & "@adgm @1 g ¥ zoa U g o o ny
d § g9g Femey d8 ugd &R ot uRear @ & g €, S e o
gl e €, ok & off €, S99 g o @ SR qomas &
T ff S [ @ uig Rt # gl & Rafa arag & R
T R g e A A % X 9@ ot gar § 5 ghimal & Rafa
& fog e oiferlt 7 Rmer @ ) ghimal = @ o ek gitma
o Rafq & fog ok o gmal & AW WX Igd R BT B W
¥ SR B B T g @ 99 & §ar A od §, A A€ A fmw
g d ue Uil duR H fh Rl & @@ W B9 S ||
38 ont REfee frar o) sHet gt dffeel ®veR 3 9 &R
TER SH®B! USTATRST ddlh ¥ FUCME FRA B [MC AR AART | IHH!
qaee fl BW gE X AT T T Afed SHE Usd TR STl B
THR SR Oh™ 7ad & 9 9ol goT 2| 98 § Ue S 39 uiterat
® orgHed e oo w=ife g st oie R ¥ i &
T W W §, @S @ S w® o ) onfkaiat e @ SEe
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ot ¥ Reclt TR @ g8 9 ) o &) ShqudenEdr @t S
w W ¥ Uk gET @ Gl @ Sededl S U 9Nl g8 ¥ Uh
IR TE § STAleA & S St df S°Bl &9 dofl ¥ oA H AWl %
H¢ 3 iR SEE H gt SHig dear § b Rear & A€, 3w @ B
et # o ghimat ot RuRi ot €, oot off gwegm BRwm oeik Sd
giferell @ af @ W Wi|l B 9| g eIl GHRE difwd §) 86
M W 9 IHBI FEHIE & &, a9 Reelt &l SHebl @t e
g& '

e HERT : o SE WU S| 9guul 9ROl gEdE |

i TR UM : gaE oeme off| § Reet § Sed €T 9gWOr
H TWEH AFAE I JEIHEEl St B AW R dGEar § 6 oS §6R
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